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STATUS REPORT OF PULP & PAPER INDUSTRIES AND
& RECIPIENT DRAINS (MUNDET DRAIN & SHEELA KHALA DRAIN)
AT ROORKEE DISTRICT HARIDWAR
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ORIGINAL APPLICATION NO. 1243 OF 2024

MANU RATHI & ANR.
Vs
STATE OF UTTARAKHAND & ORS.
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A. BACKGROUND

The Hon'ble National Green Tribunal in the matter of O.A. No. 1243 of 2024

Manu Rathi Vs State of Uttarakhand & Others was pleased to passed inter
alia followings order:

2. The reply on behalf of the Respondent No. 1 and the report of the
Joint Committee has been received. Learned counsel appearing for the
Respondents No. 4,57 and 8 submits that the reply has been filed
yesterday but since it has been filed belatedly it has not come on
record. The Registry is directed the place the reply on record if the
same is free from defects. Learned counsel appearing for the
Respondent No. 6 seeks four weeks’ time to file the reply. The same
prayer is also being made by counsel appearing for the Respondent
No. 2 to file the status report. Rejoinder/objection to the report of the
Jjoint Committee can be filed within six weeks.

”

In compliance of order passed by the Hon'ble Tribunal, inspection of the
industrial units mentioned in the present matter were inspected by the
Regional Office, Uttarakhand Pollution Control Board, Roorkee on
08.10.2025, however, routine inspection and sampling of Effluent Treatment
Plant (ETP) and recipient Shela Khala Nala were undertaken from time to
time. The observations made during the inspection and analysis of
wastewater/ drains, groundwater samples are summarized industry wise as
given below:

B. STATUS OF INDUSTRIES

1. M/s Sagar Pulp & Paper Mills, Manglore - Deoband Road, Roorkee,
District Haridwar:

i. Unit is having Consolidated Consent & Authorization (CCA) dated
14.07.2023 issued under Water Act 1974; Air Act, 1981, and the
Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 by the Uttarakhand Pollution Control Board
(UKPCB) having validity up to 31.03.2028 for production Kraft/Poster
Paper-1500 MT/month using waste paper-1800 MT/month as raw
material. (Annexure-1.1).

ii. Unit was found operational during visit on 06.10.2025.
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production.

vii. As per CCA order, unit has permission to discharge 280 KLD of treated
effluent in to Mundate drain.
viii. The unit has provided Effluent Treatment Plant (ETP) for treatment for
process wastewater. ETP consists of - Collection tank; Hill Screen,
Equalization tank, Chemical dosing tanks, Primary Clarifier, Aeration
tank, Secondary clarifier, Pressure Sand Filter and Sludge Drying Beds.
Treated water is partially recycling in process & partially discharged in
nearby Mundate drain. Unit has additionally provided Sludge Belt Press

for recovery of primary and secondary clarifier's sludge.
iX. Unit has installed Electromagnetic flow meter with totalizer at ETP Inlet,
ETP outlet, and at line carrying recycled effluent from ETP back to

process.

X. Sample was collected from ETP outlet on dated 06.10.2025 and analysis
results is given below: (Annexure-1.3).

Parameters ETP Consented Compliance
outlet discharge w.r.t consented
norms discharge
norms

pH 7.23 6.5-9.0

Color (Hazen) 5 150

BOD (mg/l) 24 30 Complying
COD (mg/l) 190 250

TSS (mg/l) 30 100

TDS (mg/l) 204 1600

xi. ETP outlet sample was also collected on 09.06.2025 and analyzed
through Third Party Laboratory and analysis results is given below:

(Annexure-1.4).
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Parameters Consented Compliance w.r.t

outlet discharge consented
norms discharge norms

pH 7.48 6.5-9.0

Color(Hazen) <5.0 150

BOD (mg/)) 19 30 Complying

COD (mg/) 94.9 250

TSS (mgh) 42 100

TDS (mg/) . 1600

AOX (mgfl) 0.34

The unit has installed 01 no. of 06 TPH capacity boiler for meeting steam
requirements. Bagasse/ Agro waste is permitted as fuel in boiler. Burning
of plastic waste as a fuel in boiler has not observed during the visits
undertaken from time to time. As per logbook data of October, 2025, the
fuel consumption in boiler is given below:

Quantity Fuel (Bagasse/Agro waste)
Total (MT) 862.400
Avg. daily (MT/day) 27.81

Unit has provided stack of 30 Meter height attached with 06 TPH capacity
boiler which is equipped with Multi cyclone dust collector & Wet scrubber
as Air Pollution Control System.

The unit has provided third party stack emission monitoring report carried
out on dated 25.11.2025 (Annexure-1.5). Monitoring data of stack
emission is given below:

Parameters Measured Limits against the
Values consented norms
(mg/NM3) (mg/NM3)

Particulate Matter (PM) 118.2 250
(mg/Nm3)
Sulphur dioxide (as SOz) 29.1 5
(mg/Nm?3)
Oxides of Nitrogen (NOx) 41.8 .
(mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.
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2. Ms Sagar Paper Mills Pvt. Ltd., Vill. Latherdevahoon, Manglore-

Jhabrera Road, Tehsil Roorkee, District Haridwar:

Unit is having Consolidated Consent & Authorization (CCA) dated
22.07.2023 issued under Water Act, 1974; Air Act, 1981 and the
Hazardous & Other Wastes (Management and Transboundary
Movement) Rules, 2016 by Uttarakhand Pollution Control Board
(UKPCB) having validity up to 31.03.2028 for production of Kraft paper -
3300 MT/month using waste paper-4125 MT/month as raw material.
(Annexure-2.1).

Unit was found operational during visit on 06.10.2025.

As per data provided by the Unit, the average daily production between
August to October, 2025 is 115.4 MT/day which is marginally more than
the consented production capacity. In view of above, the unit has been
directed to keep production within the consented capacity.

The Unit obtained NOC for abstraction of 900 KLD ground water through
02 nos. of tubewells, which was expired on 25.08.2022. Unit has further
applied for renewal of the same on 14.01.2023. (Annexure-2.2).

Unit has 02 nos. of tubewells, all in functional condition. Electromagnetic
flow meter with totalizer found installed at both tubewells. Average daily
groundwater withdrawal quantity is 364 KLD.

The average specific freshwater consumption is 3.15 KL/MT of paper
production.

As per CCA order, unit has permission to discharge 600 KLD in to Shela
Nala, whereas average wastewater discharge is 21.5 KLD.

The unit has provided Effluent Treatment Plant (ETP) of 1100 KLD
capacity for treatment for process wastewater. ETP consists of -
Collection tank, Equalization tank, Hill screen, Sedicell, Primary Clarifier,
Aeration tank, Secondary Clarifier, Pressure Sand Filter & ACF and
Sludge Bed Press. Treated effluent from Primary Clarifier, Secondary
Clarifier, Pressure Sand Filter and Common treated water tank. Unit has
additionally provided Sludge Belt Press for recovery of primary and
secondary clarifier's sludge.

Unit has installed Electromagnetic flow meter with totalizer at ETP Inlet,
ETP outlet, and at line carrying recycled effluent from ETP back to
process.

Sample was collected from ETP outlet on dated 06.10.2025 and analysis
results is given below (Annexure-2.3):

Parameters ETP Consented Compliance w.r.t
outlet discharge consented
norms discharge norms
pH 6.98 6.5-9.0 T
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Color(Hazen) 5 150
BOD (mg/) 22 30 Complying
COD (mgn) 210 250
TSS (mgf) 40 100
TDS (mg/) 241 1600

ETP outlet sample was also collected on 26.04.2025 and analyzed
through Third Party Laboratory and analysis results is given below
(Annexure-2.4).:

Parameters ETP | Consented Compliance w.r.t

outlet | discharge consented
norms discharge norms

pH 7.27 6.5-9.0

Color(Hazen) <5.0 150

BOD (mg/l) 25 30 Complying

COD (mg/l) 73.4 250

TSS (mg/l) 63 100

TDS (mg/l) - 1600

AOX (mg/l) 0.39 -

The unit has installed 01 no. of boiler of 12 TPH capacity which was found
operational, for meeting steam requirements.

The unit is using bagasse and waste woods fuel in boiler. Burning of
plastic waste as a fuel in boiler has not observed during the visits
undertaken from time to time. As per data of October, 2025, the fuel
consumption in boiler is given below:

Quantity (MT) Fuel (Bagasse / Agro waste)
Total (MT) 1560.09
Avg. daily (MT/day) 55.71

Unit has provided stack of 30 Meter height attached with boiler of 12 TPH
capacity equipped with Multi cyclone dust collector and Wet scrubber as
Air Pollution Control Devices.

The unit has provided Third Party stack emission monitoring report
carried out on dated 25.11.2025 (Annexure-2.5). Data of stack emission
monitoring is given below:

Parameters Measured Limits against the
Values consented norms
(mg/NM?) (mg/NM?)
Particulate Matter (PM) 142.8 250
(mg/Nm?3)
Page 6 of 17
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Sulphur dioxide (as 28.0 =
S02) (Mg/Nm3)

Oxides of Nitrogen 56.2 =
(NOx) (mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.

M/s Aadharshree Paper Mills Pvt. Ltd., Kh. No. 9/4/1/2.5, Manglore-
Deoband Road, Vill. Mundet, Tehsil Roorkee, District Haridwar:

Unit is having Consolidated Consent & Authorization (CCA) dated
11.02.2022 issued under Water Act, 1974, Air Act, 1981, and Hazardous
and Other Wastes (Management and Transboundary Movement) Rules,
2016 by Uttarakhand Pollution Control Board (UKPCB) having validity up
to 31.03.2026 for production of MG Kraft Paper -11500 MT/year & MG
Poster Paper -11500 MT/year i.e. total 76.66 MT/day. CCA was further
amended on 06.02.2025. (Annexure-3.1).

Unit was found operational during visit on 06.10.2025.

As per data provided by the unit, average production between August to
October, 2025 was 43.36 MT/day, which is within the consented
production capacity of the unit.

Unit is having valid NOCs for abstraction of 503 KLD ground water from
02 nos. of tubewells having validity up to 28.09.2025. The unit has further
applied for renewal of NOC on 20.11.2025. (Annexure-3.2).

Unit has 01 no. of borewell found in functional condition. Electromagnetic
flow meter with totalizer found installed at the borewell. The average fresh
water consumption is 290 KLD.

The average specific freshwater consumption is 6.7 KL/MT of paper
production.

As per CCA, unit has permission to discharge 480 KLD of treated effluent
in to Mundate drain.

The unit has provided Effluent Treatment Plant (ETP) of 1000 KLD
capacity for treatment for process wastewater. ETP consists of -
Collection tank, Equalization tank, Hill screen, Sedicell, Primary Clarifier,
Aeration tank, Secondary Clarifier, Pressure Sand Filter & ACF and
Sludge Bed Press. Treated effluent from Primary Clarifier, Secondary
Clarifier, Pressure Sand Filter and Common treated water tank. Unit has
additionally provided Sludge Belt Press for recovery of primary and
secondary clarifier’s sludge.

Page 7 of 17
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Unit has installed Electromagnetic flow meter with totalizer at ETP Inlet,
ETP outlet, and at common line carrying recycled effluent after Primary
Clarifier & Sand filter back to process.

Sample was collected from ETP outlet on dated 06.10.2025 and analysis
results is given below: (Annexure-3.3)

Parameters ETP Consented Compliance w.r.t
outlet discharge consented

L norms discharge norms
. pH 7.46 6.5-9.0

Color(Hazen) 9 150

BOD (mg/) 18 30 Complying

COD (mg/l) 130 250

TSS (mg/l) 29 100

TDS (mg/) 255 1600

ETP outlet sample was also collected on 26.04.2025 and analysed
through Third Party Laboratory and analysis results is given below:
(Annexure-3.4)

Parameters ETP outlet | Consented Compliance
discharge w.r.t consented
norms discharge
norms
pH 7.20 6.5-9.
Color (Hazen) <5.0 150
BOD (mg/l) 29 30 Complying
COD (mg/l) 130.6 250
TSS (mg/l) 60 100
TDS (mg/l) - 1600
AOX (mg/l) 0.38 --

The unit has installed 01 no. of boiler of 10 TPH capacity for meeting
steam requirements.

The unit was using Biomass i.e. Bagasse, Leaves & garden trimmings as
fuel in boiler. Burning of plastic waste as a fuel in boiler has not observed
during the visits undertaken from time to time. As per logbook data on
October, 2025 the fuel consumption in boiler is given below:

Quantity (MT) Fuel (Wood/Agro waste)
Total (MT) 1665.00
' T/da !
Avg. daily (M Y) 53.70 B
Page 8 of 17
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Unit has provided stack of 30 Meter height attached with boiler of 10 TPH
capacity equipped with Dust collector & Wet Scrubber as Air Pollution
Control Devices.

The unit has provided third party stack emission monitoring report carried
out on dated 25.11.2025 (Annexure-3.5). Data of stack emission
monitoring is given below:

Parameters Measured Limits against
Values the consented
norms

Particulate Matter (PM) 124.2 250
(mg/Nm3)
Sulphur dioxide (as SOz) 28.4 --
(mg/Nm3)
Oxides of Nitrogen (NOx) 429 %
(mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.

4. M/s Aroma Craft & Tissues Pvt. Ltd., Vill. Latherdevahoon, Jhabrera

Vi.

Road, Roorkee, Haridwar:

Unit is having Consolidated Consent & Authorization (CCA) dated
02.05.2024 issued under Water Act, 1974; Air Act, 1981, and the
Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 by Uttarakhand Pollution Control Board
(UKPCB) having validity up to 31.03.2028 for production of Kraft paper -
275 MT/day using waste paper-345.73 MT/day as raw material.
(Annexure-4.1).

Unit was found operational during visit on 06.10.2025.

As per data provided by the Unit, average production between July to
September, 2025 was 208.45 MT/day, which is within consented
production capacity.

Unit has obtained No Objection Certificates (NOC) having validity up to
05.02.2026 for abstraction of 950 KLD ground water from 02 nos. of
borewells. The average daily water consumption is 641.87 KLD.
(Annexure-4.2).

Unit has 02 nos. of borewells, both found in functional condition.
Electromagnetic flow meter with totalizer found installed at poth

borewells.
The specific freshwater consumption is 3.08 KL/MT of paper production.
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As per CCA, unit has permission to discharge 1650 KLD of treated
effluent.

The unit has provided Effluent Treatment Plant (ETP) of 1900 KLD
capacity for treatment for process wastewater. ETP consists of -
collection tank, Hill Screen, Equalization tank, Sedicell, Primary clarifier,
Aeration tank, Secondary Clarifier, sand Filter (03 nos. in series). Treated

water is disposed in to Sheela drain.
Unit has provided V- notch at inlet of ETP. Unit has installed flow meter

with totalizer at ETP outlet, feed to Sedicell, feed to sand filters and lines
carrying recycled treated effluent after sand filter to process.
Sample was collected from ETP outlet on dated 06.10.2025 and analysis

results is given below: (Annexure-4.3).

Parameters ETP Consented Compliance
outlet discharge w.r.t consented
norms discharge
norms

pH 7.38 6.5-9.0

Color(Hazen) 10 150

BOD (mg/l) 26 30 Complying
COD (mg/l) 230 250

TSS (mg/l) 73 100

TDS (mg/l) 711 1600

ETP outlet sample was also collected on 26.04.2025 and analyzed
through Third Party Laboratory and analysis results is given below:

(Annexure-4.4).
Parameters ETP Consented Compliance
outlet discharge w.r.t consented
norms discharge
norms
pH 7.28 6.5-9.
Color(Hazen) <20 150
BOD (mgfl) 27 30 Complying
COD (mg/l) 85.7 250
TSS (mg/l) 60 100
TDS (mg/l) - 1600
AOX (mg/l) 0.34 -

The unit has installed 02 nos. of boilers of capacities of 10 TPH & 12 TPH
for meeting steam requirements using Biomass ie. Agro
Residues/Biomass/wood waste as fuel. Burning of plastic waste as a fuel
in boiler has not observed during the visits undertaken from time to time.

Page 10 of 17
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xiii.  As per data provided by the unit, average fuel consumption in boilers
(between 01.11.2025 to 20.11.2025), the fuel consumption in boilers is

given below:
[+ Quantity of Fuel Fuel (Agro Residues/Biomass/wood
i waste
Total (MT) 3898.892
Average daily
(MT/day) 185.66

xiv.  Unit has provided a common stack of 30 meter attached with both bollers
equipped with cyclonic dust collector and wet scrubber as Air Pollution
Control Devices.

Xv.  The unit has provided third party stack emission monitoring report carried
out on dated 18.11.2025 (Annexure-4.5). Data of stack emission
monitoring is given below:

Parameters Measured Limits against the
Values consented norms

Particulate Matter (PM) 85.0 150
(mg/Nms3)
Sulphur dioxide (as SO2) 19.0 --
(mg/Nm3)
Oxides of Nitrogen (NOx) 62.0 --
(mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.

5. M/s Uttaranchal Pulp & Paper Mills Pvt. Ltd., Kh No-29, 2 Km
Manglore - Deoband Road, Vill - Mundet, Tehsil Roorkee, District

Haridwar:

i. Unit is having Consolidated Consent & Authorization (CCA) dated
19.09.2025 issued under Water Act, 1974; Air Act, 1981, and the
Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 by Uttarakhand Pollution Control Board
(UKPCB) having validity up to 31.03.2026 for production of Kraft paper -
4200 MT/month using waste paper as raw material. (Annexure-5.1).
Unit was found operational during visit on 08.10.2025.
iii. As per data provided by the Unit, average production between August to
October, 2025, is 74.51 MT/day which is within the consenteq production

capacity.
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Unit has obtained No Objection Certificates (NOC) having validity up to
19.03.2026 for abstraction of 770 KLD ground water from 02 nos. of
borewells. As per data provided by the unit, the average daily water
consumption is 387.90 KLD recorded in the month of October, 2025.
(Annexure-5.2).

The specific freshwater consumption of the unit is 5.21 KL/MT of paper
production.

As per CCA order, unit has permission to discharge 546.5 KLD in to
Mundate drain.

Unit has 02 nos. of functional borewells. Electromagnetic flow meter with
totalizer found installed at both borewells.

The unit has provided Effluent Treatment Plant (ETP) of 1440 KLD
capacity for treatment for process wastewater. ETP consists of- Bar
screen, Oil & Grease tank, Equalization tank, Sedicell, Primary clarifier |
& Il, Aeration tank, Secondary Clarifier, Multi Grade Filters and treated
water storage tank.

Unit have provided V-notch at inlet and ultrasonic flow meter at outlet of
the ETP. Unit has installed Electromagnetic flow meter with totalizer at
recycled effluent reuse point (i.e. line carrying recycled effluent at paper
machine).

Sample was collected from ETP outlet on dated 08.10.2025 and analysis
results is given below: (Annexure-5.3).

Parameters ETP Consented Compliance w.r.t

outlet discharge consented
norms discharge norms

pH 7.29 6.5-9.

Color(Hazen) 15 150

BOD (mg/) 26 30 Complying

COD (mg/l) 220 250

TSS (mg/l) 51 100

TDS (mg/l) 204 1600

ETP outlet sample was also collected on 26.04.2025 and analyzed
through Third Party Laboratory and analysis results is given below:
(Annexure-5.4).

Parameters ETP Consented Compliance w.r.t |
outlet discharge consented
norms discharge norms
pH 7.66 6.5-9.
Color (Hazen) | <20.0 150
BOD (mg/l) 27 30 Complying
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| _COD(mgh) | 734 250
TSS (mgn) 62.0 100

|___TDS (mg/) - 1600
AOX (mgfl) 0.40 -

The unit has installed 01 no. of 12 TPH capacity boiler which was found
Operational, for meeting steam requirements.

The unit is using wood chips/bagasse/rice husk as fuel in boiler. Burning
of plastic waste as a fuel in boiler has not observed during the visits
undertaken from time to time. As per data provided by the unit, the
average fuel consumption in October, 2025 is given below:

Quantity (MT) Fuel (Wood
chips/bagasse/rice husk)
Total (MT) 1788.530
Avg. daily (MT/day) 66.24

Unit has provided stack of 33 height attached with 12 TPH capacity boiler
with cyclone dust collector and wet scrubber as Air Pollution Control
Devices.

The unit has provided third party stack emission monitoring report carried
out on dated 22.11.2025 (Annexure-5.5). Data of stack emission
monitoring is given below: :

Parameters Measured Limits against the
Values consented norms

Particulate Matter (PM) 96.4 250
(mg/Nm3)
Sulphur dioxide (as SO2) 230.0 -
(mg/Nm3)
Oxides of Nitrogen (NOx) 16.0 -
(mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.

6. M/s Gangotri Paper Mill Pvt. Ltd. Khata No-124, Gata No-23, Khata

No-106, Gata No-80/1 Vill-Narsan Kalan Jhabrera Road Mangilore
Roorkee, Haridwar

Unit is having Consolidated Consent & Authorization (CCA) dated
28.03.2025 issued under Water Act, 1974; Air Act, 1981, and the
Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 by Uttarakhand Pollution Control Boarg
(UKPCB) having validity up to 31.03.2026 for production of Kraft Paper -

Page 13 of 17
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7500 MT/Month (i.e. 250 MT/day) using waste paper-266 MT/day as raw
material and operating on Zero Liquid Discharge (ZLD). (Annexure-6.1).
Unit was found operational during visit on 08.10.2025.

As per data provided by the unit, the average production between August
to October, 2025 is 181.39 MT/day, which is within the consented
capacity.

Unit is having valid No Objection Certificates (NOC) for abstraction 450
KLD of ground water from 02 nos. of borewells having validity up to
19.07.2026. (Annexure-6.2).

Unit have 02 nos. of functional borewells. Electromagnetic flow meter with
totalizer found installed at both borewell. As per data provided average
water consumption is 367 KLD.

The specific freshwater consumption is about 1.83 KL/MT of paper
production.

As per CCA order, unit has permission to operate on ZLD condition and
unit is complying with ZLD.

The unit has provided Effluent Treatment Plant (ETP) for primary
treatment and recycling of wastewater in to manufacturing process. ETP
consists of — Screening, Collection cum Equalization tank, Hill Screen,
Sedicell, Primary Clarifier, Aeration tank (02 Nos.), Secondary Clarifier,
Treated water tank. Treated water is re-use totally on manufacturing
process.

Unit has installed Electromagnetic flow meter with totalizer at ETP Inlet,
and at line carrying recycled effluent from ETP back to process.

Effluent analysis results: Samples was collected from ETP outlet on dated
08.10.2025 and analysis results is given below: (Annexure-6.3).

Parameters ETP Consented Compliance w.r.t

outlet discharge consented
norms discharge norms

pH 5.45 6.5-9.

Color(Hazen) 30 150

BOD (mg/l) 220 30 Complying

COD (mg/l) 1200 250 With ZLD

TSS (mgll) 1100 100 condition

TDS (mgl/l) 4330 1600

ETP outlet sample was also collected on 26.04.2025 and analyzed
through third party laboratory and analysis results are given below:
(Annexure-6.4).

Parameters ETP Consented Compliance
outlet discharge W.r.t consented
norms discharge
norms
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pH 5.77 6.5-9.

Color(Hazen) <50.0 150

BOD (mg/l) 230 30 Complying with
COD (mg/l) 480 250 ZLD Conditon
TSS (mgh) 97.0 100

TDS (mg/l) . 1600

AOX (mg/) 0.92 -

Unit has installed 02 nos. of boilers of capacity 10 TPH & 14 TPH and
both were found operational.

Unit is permitted to use RDF/Agro waste/Coal in 14 TPH capacity boiler
and Bagasse/Wood Chips/Coal in 10 TPH capacity boiler for meeting the
steam requirements in production section and co-generation of 0.25 MW
turbine. As per data provided by the Unit, RDF use has not started yet,
however, average fuel consumption data during the month of August to
October, 2025 is as given below:

Quantity Bagasse Coal Husk Total
Total (MT) 3754.60 458.15 18.250 4261.00
Avg. daily 126.658 22.745 41.849 191.252

(MT/day)

Unit has provided common stack of 35 Meter height attached with both
boilers equipped with Multi cyclonic dust collector, Selective lon Catalytic
Reduction (SNCR), Activated carbon injection through dry cleaning, Bag
filters and wet scrubber as air pollution control devices in 14 TPH boiler.
10 TPH capacity boiler is equipped with cyclonic dust collector and wet
scrubber. Common stack is provided for emission of both boilers.

The unit has provided Third Party stack emission monitoring report
carried out on dated 25.11.2025 (Annexure-6.5). Data of stack emission
monitoring is given below:

Parameters Measured Limits against the
Values consented norms

Particulate Matter (PM) 70.0 100
(mg/Nm3)
Sulphur dioxide (as SOz2) 10.3 -
(mg/Nm3)
Oxides of Nitrogen (NOx) 41.0 -
(mg/Nm3)

Compliance status: Unit is found complying w.r.t effluent discharge
and stack emission norms.
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C. WATER QUALITY MONITROING OF SHELA KHALA DRAIN

Water quality monitoring of Shela Khala Nala is undertaken from time to time
by Regional Office, Roorkee. Water quality monitoring undertken during the
month of July, 2025 is as given below

Sampling Locations
1 2 3 4 5
Shila Khala (Shila Khala [Mundet Drain [Shila Khala Drain |Shila Khala
U/s near |Drain atD/s [Near Village- |at Village- Drain at
S. Aroma |of AIS Uddalhedi, Makhdoompur Village-
No | Parameters Craftand |Industrial Manglor- Road, Manglore |Tikola,
Tissue Ltd, |Estate, Deoband Deoband Road Gurukul-
Vill- Near- Road, after Confluence |Narsan
Noorpur- |Latherdevah |Roorkee, of Shila Khala Road, Distt.
Boodpur, |oon Village, |Distt. and Mundet Haridwar.
Jhabreda, |Roorkee, Haridwar. Drain, Roorkee,
Roorkee |Haridwar Haridwar.
Colour ;
1 (Hazen) 40 250 100 85 15
Odour Faint Faint Faint Faint Faint
3 |pH (@25°C) 7.23 6.83 585 6.9 5.88
Dissolved
4 |Oxygen 1.0 Nil Nil Nil Nil
(mg/l)
Biochemical
Oxygen
5 Demand 16.0 133.34 46.6 233 22
(mg/)
Chemical
Oxygen
6 Dapant 60 1190 260 120 110
(mg/l)
Total
7 |Suspended 105 180 210 110 145
Solids (mg/l)
Total
8 [Dissolved 230 345 420 220 285
Solids (mg/l)
Total Solids
9 (TS) 335 525 630 330 430

Copies of analysis reports are enclosed as Annexure- C-1.

D. GROUNDWATER QUALITY MONITORING

Groundwater quality monitoring of groundwater source located within the
industry premises, were also collected on 26.04.2025 and analysis were
done through Third Party Laboratory. As per analysis reports, no
groundwater contamination is reported w.rt. IS 10500: 2012, Copies of
analysis reports are enclosed. (Annexure-D-1).

> K
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E. CONCLUSION

Vi.

. Industries:

During inspection all six industries were found operational.

ii. All of these industries have valid Consolidated Consent &

authorization (CCA) under Water Act, 1974; Air Act, 1981 and
Authorization under the Hazardous Wastes Rules, 2016 and No
Objection Certificate for abstraction of ground water from
borewells installed within the premises. In case of expiry of NOC,
renewal have been submitted.

Out of six industrial units, five Recycled Fibre (RCF) based pulp &
paper industries having consent to discharge the treated effluent
after tertiary level treat, while one RCF-based pulp & paper
industry having permission to operate on ZLD. Industrial units
were found complying w.r.t. to prescribed discharge norms.

These industries use various fuels in their boilers i.e. coal, and
biomass (Rice husk, bagasse, plant leaves & garden trimmings,
wood chips, Firewood). One units also permitted to use RDF,
however, use of RDF not started yet.

Stack emission monitoring results carried out by Third Party
Laboratory showed that all six industries are complying with stack
emission norms.

No incidences of burning of plastic waste as fuel in boiler were
found during inspection of the units undertaken from time to time.

Recipient drains (Sheela Khala Drain and Mundet Drain):

Higher values of key water quality parameters indicate
contamination of drain water with industrial effluents as well as
domestic wastewater.

Groundwater Quality Monitoring:

Groundwater quality monitoring of groundwater source located
within the industry premises, were also collected and analyzed. No
groundwater contamination is reported w.r.t. IS 10500 2012,

dedededede ek ook
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1 Annexure-1.1
HEAD OFFICE
Uttarakhand Pollution Control Board
“Gaura Devi Paryavaran Bhawan”

46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

Nty J Lifestyle For
Environment

Letter No: UKPCB/HO/Con/S-201/2023/ (_,30 Date: [Y 07.2023
REGD. POST
To,

M/s Sagar Pulp and Paper Mills Ltd.,
Khasra No.-14/1, 2.5Km, Manglore-Deoband Road,
Vill - Mundet, Roorkee, Distt- Haridwar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & Authorization) under Section- 25 of the “Water (Prevention&
Control of Pollution) Act., 1974”and under Section- 21 of the “Air (Prevention & Control of
Pollution) Act, 1981”and Authorization under “Rule -6(2)”of the “Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016”notified under
“Environment (Protection) Act, 1986”as applicable (to be referred hereinafter as Water
Act, Air Act and HW Rules respectively).

CAF ID -11236 Application no. 3816046

CCA (Renewal)
Date :- 27.03.2023

CCA is hereby granted to M/s Sagar Pulp and Paper Mills Ltd located at Khasra No.-
14/1, 2.5Km, Manglore-Deoband Road, Vill — Mundet, Roorkee, Distt- Haridwar (Lat.-
29.764279°, Long.- 77.839417% subject to the provisions of the Water Act, Air Act and
Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016 and the orders that may be made further and subject to following terms and conditions: -
1. This CCA is granted for the period upto 31/03/2028 from the date of issuance of this
letter, under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974.
2. This CCA is granted for the period upto 31/03/2028 from the date of issuance of this
letter, under Section-21 of the "Air (Prevention & Control of Pollution) Act, 1981.
3. This CCA is granted for the period upto 31/03/2028 from the date of issuance of this
letter, under Hazardous and Other Wastes (Management and Transboundary Movement)
Rules, 2016" notified under "Environment (Protection) Act, 1986.

4. Production Capacity

Declared by the unit Perlﬁitted by State Board
S.No. Rav&zi material Final Products & By- Raw m;terlal F macli Prtoducts & l?}}l/-
per day products per month per day products per mon
I Waste Paper Waste Paper
5 (1800 TPM) (1800 TPM)
AKD Craft/Poster Paper AKD Craft/Poster Paper
IL. (15 TPM) (1500 MT/Month) (15 TPM) (1500 MT/Month)
Alum Alum
L (15 TPM) ¢/ (15TPM)
Sz
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Rosin Rosin
Iv. (10 TPM) (10 TPM)
Soap stone Soap stone
V. powder powder
(50 TPM) (50 TPM)

5. Production Process Infrastructure

S. Details Declared by the unit Permitted by the
No Numbers [Usage / Process operation Board

L Pulper 01 Pulping Yes

2 Disc Filter 02 Thickening Yes

3. | DAF/Fibre recovery system 02 Fibre Recovery ey

4. Paper machine 01 Manufacturing of Yes

. Craft/Poster Paper :
i.  Unit shall obtain prior approval before making any modification in

iii.

product/process/fuel/plant machinery, failing to which this consent would be deemed
void.

The unit shall inform SPCB and CPCB regarding shut down as well as resumption of
manufacturing operations.

The unit shall maintain record of daily production in tons per day in a log book duly
signed daily by authorized signatory/competent authority.

6. Water Conservation Measures

A.

i
2

Fresh water consumption

Categorization of existing groundwater area: Safe

The unit shall obtain NOC of CGWA/SGWA (in case of use of river water, permission
from irrigation department) before start of ground water (freshwater) extraction and
shall strictly comply with the various conditions as mentioned in the CGWA/SGWA
NOC/irrigation dept.

Status of NOC from CGWA/SGWB: Applied

If Granted: Number of NOC and Validity: - Applied renewal

Details of Artificial recharge system/rain water harvesting unit (if any) mstalled with
capacity

Details of piezometer installed i.e., numbers with coordinates to be provided.

This CCA is valid for details w.r.t fresh water as mentioned below:

Declared by the Unit

Permitted by NOC issued
by CGWA/Board

Source of fresh water Borewell Borewell
Nasofborewelleriz ot b it tupis Bk e ERaien a2
Daily quantity of water 350 KLD 503 KLD

to be abstracted

*In case of units adopting Zero Liquid Discharge (ZLD), the unit shall withdraw the fresh water
only to cater the losses in water accrued during industrial processes.

The specific water consumption shall not exceed values mentioned below as per
consented product type.

Category Specific Water Consumption not to

exceed

Clean Env:ronment and Healthy Llfe Style
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R)

RCF and Market Pulp Based MeFM\'H@ <12KL per Ton of paper produced
producing unbleached grades of
papers,paperboards and Newsprints

10.

L1

12,
13

Unit shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
totalizer at all water abstraction sources, utilization lines- process, domestic and
boiler.

The unit shall maintain record of daily fresh water consumption (initial reading & final
reading) in a log book (in m*/day and m’/t paper) duly signed daily by authorized
signatory/competent authority

Unit shall maintain separate logbooks for quantity of freshwater consumed in production
section, boiler feed, domestics consumption and other points of utilization.

All the pipelines carrying fresh water/back water should be coloured as per protocol.

The unit shall install Piezometric well within the premises to monitor the level of ground
water and shall analyse the quality of ground water annually.

B. Trade effluent treatment and discharge: -

1.

This CCA is valid for the quantity of maximum daily trade effluent generation as
mentioned below:

Declared by the unit Permitted
Maximum daily | 124 KLD : 124 KLD
discharge of trade Technology of ETP upto
effluent secondary/tertiary

. Treatment facility a. Capacity of ETP 1709 KLD | a. Capacity of ETP 1709 KLD

b. Technology of ETP upto | b. Technology of ETP upto

secondary/Tertiary secondary/Tertiary
Discharge/recycling/r | Surface water bodies: Surface water bodies:
e-use point 1. ETP (Lat.-29.764765°, 1. ETP (Lat.-29.764765°,
Long.-77.839747°%) Long.-77.839747%)
2. Shila Nala (Lat.- 2. Shila Nala (Lat.-
29.764884°, Long.- 29.764884°, Long.-
77.839925°%) 77.839925%

The quantity of maximum specific trade effluent discharge shall be as specified
below:

Specific Trade Effluent Discharge, not to

$alcgory exceed

RCF andMarket PulpBased Paper 280 KLD (7.5 KL per Ton of paper produced)
Mills producing bleached grades of
papers, paperboards and newsprints

The applicant shall operate Effluent Treatment Plant consisting of Primary, Secondary
and tertiary treatment as is required with reference to influent quantity and quality.

The treated effluent shall be recycled to the maximum extent (atleast 40%) in the process
and the remaining treated effluent after achieving the norms as mentioned below shall be
disposed off into the drain Shila Nala First order (Lat.-29.764884°, Long.-77.839925°)

ETP outside/second order outside with lat. ...... S 100N i Kali River.

Parameters | Norms for Agro | Norms for RCF bleached Norms for RCF
based paper mill pulp & paper mill unbleached grade paper

pH 6.5-8.5 #5-8.5 6.5-8.5

TSS, mg/l <30 <100 <30

Clean Environment and Healthy Life Style
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R’)4
BOD, mg/l | <20 ) NS X30 <20

COD, mg/ <200 <250 <150
TDS, mg/l <1800 <1600 <1600
Color, PCU | <250 <150 <150
AOX, mg/l | <8 - -
SAR <10 - -

10.

HE
12
13.
14.
15
16.
75

18.
19:

* In case of stoppage of functioning of ETP, production has to be stopped immediately
and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

Effluent Treatment Plant shall be stabilised prior to the resumption of manufacturing
operations. :

The unit shall install a flow meter with totalizer on the recycling pipe line from ETP and
the flowmeter should be connected to State/CPCB Server.

Flow measuring devices should be provided for measurement of quantity of industrial
effluent generated, industrial effluent recycled and industrial effluent discharged.
Logbook for the same shall be maintained by unit.

The unit shall maintain daily record/log book of raw material (waste paper) consumption,
chemical consumption (process & ETP  separately), paper production, energy
consumption (process & ETP separately).

Sampling points should be installed at ETP inlet, ETP outlet, and effluent recirculation
lines and at other points as deemed necessary.

The unit shall install OCEMS at ETP outlet for the parameters flow, pH, TSS, BOD &
COD and provide connectivity with CPCB and SPCB server as per the guidelines issued
by CPCB.

The unit will ensure the continuous and uninterrupted data supply from the OCEMS to the
CPCB and SPCB server and periodic calibration of OCEMS.

The unit shall have an adequate onsite environmental laboratory facility for qualitative
analysis of different effluent stream and manpower for monitoring and recording TSS,
TDS, COD & BOD & MLSS level in ETP inlet and outlet on daily basis.

The unit shall set up an Environment Management Cell within the unit as per the Charter.
The unit shall submit analysis report from the authorized laboratory for all parameters as
mentioned for paper unit.

All flow meters should be calibrated annually from recognized institutions/vendors.

The unit shall prepare material balance and water balance report annually.

The unit shall submit its ETP Adequacy Assessment Report to the concerned State
Pollution Board (SPCB).

The unit shall get its ETP performance evaluated by a third party annually.

The unit shall identify recipient drains/rivulets and their u/s & d/s location in consultation
‘with SPCB and shall carry out monthly monitoring of identified recipient drains at u/s &
d/s location through lab recognized under Environment (P) Act, 1986 and shall submit the
analysis report on monthly basis to SPCB.

C. Domestic effluent/Sewage treatment and discharge: -

Il

This CCA is valid for the quantity of maximum daily domestic effluent/sewage discharge
as mentioned below:

Declared by the unit | Permitted
Maximum daily 03 KLD 03 KLD
discharge of sewage
Treatment facility Septic Tank | Septic Tank
Discharge point With ETP " | Overflow of septic tank shall
channelized to ETP

Clean Environment and Healthy Life Style
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2. The domestic effluent shouldsbe 52i5ne sewage treatment plant so that it should be
in conformity with the prescribed norms:

Parameter Standard

H Not Applicable: Unit shall channelize
Biological Oxygen Demand (BOD) (mg/l) overflow of the septic tank to ETP.
Total Suspended Solids (TSS) (mg/l) .
Nitrogen-Total (mg/I)
Phosphate-Total (mg/1)
Chemical Oxygen Demand (BOD) (mg/l)
Faecal Coliform (MPN/100mL)

3. Flow measuring devices should be provided for measurement of quantity of sewage
generated, and sewage channelize to ETP. Logbook for the same shall be maintained by
unit.

4. Sampling points should be installed at inlet, and outlet, recirculation lines and at other
points as deemed necessary. :

* 5. The unit shall maintain daily record/log book of sewage channelize to ETP and sludge
generation and disposal, separately.

6. Unit shall explore the possibility to recycle the treated used water shall be utilized in
gardening, irrigation, industrial utility and-toilet flushing to minimize the fresh water
consumption up to 20 % per year.

7. Separate arrangement should be made for collection of industrial and domestic effluent in
closed water supply system.

6. Cleaner Technology & Waste Minimization Practices:

Background:

CPCB issued direction under Section 18(1)(b) of Water (Prevention & Control of
Pollution) Act, 1974 to take appropriate measures in a time bound manner through
preparation of individual action plans and implementation of cleaner technology options
by the Pulp & Paper mills. To facilitate the Pulp & Paper mills, a Charter for ‘Charter for :
Water Recycling and Pollution Prevention in Pulp & Paper Industries” was formulated.

Clean Technology measures mentioned hereunder are indicative of systems, processes
and practices that are generally considered essential for achievement of the objectives of
the Charter. However, individual unit may opt for technology actually required for
implementation according to their requirement and circumstances like scale of operation,
system configuration, products portfolio and raw materials etc.

Unit shall ensure implementation of the following cleaner technology options within four to
six months from the date of issuance of this CCA:

a. Biomethanation of High Pollution Load Stream (like Raw material washings in agro based
pulp and paper mills as well as High COD back water stream in RCF based Kraft Paper
Mills operating on ZLD

b. Installation of Compressed Bi ogas System for converting raw biogas into compressed

biogas to be used as fuel

Oxygen Delignification & ECF bleaching for agro & wood based pulp and paper mills

Use of jet aerators for improved biodegradation in aeration tank and increased DO level

Press Washers in Pulp Washing to optimize water consumption acceptable under charter

Sludge Drying Beds to be discontinued. Only sludge dewatering system, centrifuge etc

c.
d.
e
i
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g. Appropriate plastic waste dispos552ﬁ:6to be installed by RCF based pulp and paper
mills ‘

h. Closed loop fiber recovery and backwater system using poly disc filters or DAF (Dissolved*
Air Floatation) Units

7. Environmental management system

i. Unit shall setup the environmental management cell including unit head, purchase/store
manager, process operation head, ETP in charge to effectively monitoring of environmental
compliance.

ii.  Unit shall setup the environmental laboratory for testing of minimum wastewater quality
parameters like pH, TSS, BOD, COD, MLSS and DO, to effectively monitoring of ETP
control parameters and ETP discharge norms.

8. Air Pollution Mitigation

i. The unit shall use following fuel and install air pollution control device (APCD) of adequate

capacity to comply with following:

S. | Equipment Fuel Stack height (m) | Air Pollution Control | Stack Emission
No. | Device (APCD) standards
L Boiler Baggasse/ 35m Wet Scrubber Particulate Matter
(6TPH) | Agro waste : 250 mg/NM?
I1. DGSet HSD 8m Acoustic enclosure -
(125 KVA)

ii. Operation and maintenance of APCS shall be done in such a way that the emission generated
from stacks is always within prescribed norms of the Board.
iii. The unit shall ensure interlocking of air pollution control devises and production processes.
iv. Theunit shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.
9. Noise Pollution Mitigation: i
i. Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Standards for Noise level in db.(A) L,
Industrial Area Commercial Area
Day Night Day Night
7S 70 65 55

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

ii. Theunit shall take adequate measures to control of noise from its own source so as to
comply with the standards as may be applicable.

iii. Theunit shall provide acoustics enclosure on DG sets as per Environment (Protection)
Rules, 1986.

iv. The unit shall provide ports in the chimney/stack and facilities such as ladder, platform
etc. as per requirement for monitoring the air emissions and the same shall be open for
inspection and use at all time) by the Board's staff, the chimney/stack attached to various
sources of emission shall be designated by number such as S-1, S-2 etc. and these shall
be painted/ displayed to facilitate identification.

10.  Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules :

Clean Environment and Healthy Life Style
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1. Number of authorisation and date of issue :
. Reference of application (No. and date) :

3. Director of M/s Sagar Pulp and Paper Mills Pvt. Ltd. is hereby granted an authorisation
based on the enclosed signed inspection report for generation, collection, , storage, reuse,
utilisation, disposal or any other use of hazardous or other wastes or both on the premises
situated atRamnagar Road, Kashipur,Distt- U.S. Nagar.

Details of Authorisation

S Category of Hazardous/Authorized mode of disposal or|Quantity
No. (Waste as per the Schedulesjrecycling or utilization or/(ton/annum)
LII and III of these rules co-processing, ete.

I Schedule 5.1 (Waste Oil&
Lubricants )

Recyclable 1.500 MTA

4. The authorisation shall be valid for a period of 05 years.

The authorisation is subject to the following general and specific conditions

6. (Please specify any conditions that need to be imposed over and above general conditions,
if any):

W

General conditions of authorisation: :

1.- The authorised person shall comply with the provisions of the Environment (Protection)
Act, 1986, and the rules made there under.

2. The authorisation or its renewal shall be produced for inspection at the request of an
officerauthorised by the State Pollution Control Board.

3. The person authorised shall not rent, lend, sell, transfer or otherwise transport
thehazardous and other wastes except what is permitted through this authorisation.

4. Any unauthorised change in personnel, equipment or working conditions as mentioned
inthe application by the person authorised shall constitute a breach of his authorisation.

5. The person authorised shall implement Emergency Response Procedure (ERP) for
whichthis authorisation is being granted considering all site specific possible scenarios
such asspillages, leakages, fire etc. and their possible impacts and also carry out mock
drill in thisregard at regular interval of time;

6. The person authorised shall comply with the provisions outlined in the Central
PollutionControl Board guidelines on “Implementing Liabilities for Environmental
Damages due toHandling and Disposal of Hazardous Waste and Penalty”

7. 1t is the duty of the authorised person to take prior permission of the State Pollution
ControlBoard to close down the facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as for
anyaccidental occurrence and its clean-up operation.

9. The record of consumption and fate of the imported hazardous and other wastes shall
bemaintained.

11. The hazardous and other waste which gets generated during recycling or reuse or
recoveryor pre-processing or utilisation of imported hazardous or other wastes shall be

treated anddisposed of as per specific conditions of authorisation.

12. The importer or exporter shall bear the cost of import or export and mitigation of damages
ifany.

13. An application for the renewal of an authorisation shall be made as laid down under
theseRules.

14. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time
totime.

15. Annual return shall be filed by June 30™for the period ensuring 31*March of the year.

Clean Environment and Healthy Life Style

OB § R ofiad ¥l Page 7



. 528

General Conditions:

It

2

3

10.

Ll

12%

14.

I

The Board reserves the right to revoke/add/modify any stipulated condition issued
along with CCA at any given time, as may be necessary.

In the event of issuance of Closure Direction by CPCB or SPCB to the unit, this CCA
shall be deemed revoked during the closure period.

If the unit has been issued Show Cause Notice by CPCB or SPCB, compliance has to
be achieved within 45 days by the unit. However, if not revoked within 45 days, the
Show Cause Notice shall be considered as a Closure direction.

In case of non-functioning of ETP and/or STP, production has to be stopped
immediately and this Board has to be intimated through a report to be dispatched by
fax/phone/email immediately.

In case of stoppage of functioning of air pollution control equipment, production has
to be stopped immediately and this Board has to be intimated by fax/phone/email with
a report in this regard to be dispatched immediately.

This CCA is valid only for products and quantity mentioned in Para 2. Unit shall
obtain prior approval before making any modification in product/ process/ fuel/ plant
machinery failing which consent shall be deemed revoked.

Compulsory documents to be submitted by the Unit: -

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016, and
third party audit report.

(i) Environment Statement in form — V of Environment (Protection) Rule, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area.

The unit shall submit Latest copy of Audited Balance Sheet/C.A. Certificate (Fixed
Assets+ Current Assets- Current Liabilities) of the unit at the end of each financial
year so the Consent fee payable by the unit may be verified. .
The unit shall submit Quarterly compliance report of the CCA, photograph of
ETP/APCs/Waste Storage Area, Quarterly analysis reports of the samples of effluent,
emission, hazardous wastes and ETP sludge from NABL accredited and EPA
recognized laboratory.

The unit shall inform in advance to SPCB/take prior permission of the SPCB to close
manufacturing/production.

The unit shall submit calibration certificate of OCEMS at least once in a year to
SPCB.

The unit shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions within 30 days of receipt of this CCA. If, at any point
of time, it is found that the unit is not complying with stipulated conditions or any
further direction/instruction issued by the Board, legal action shall be initiated
against the unit under the provisions of Water Act, Air Act and Environment
(Protection) Act and Rules made thereunder.

-If unit is found temporary closed (for the last 24 hour) during inspection and prior

intimation of closure is not given by the unit, revocation of the CCA will be initiated as
per the law.

The unit shall apply before the 60 days of expiry of CCA or any change in
production types/production capacity/manufacturing process/capacity enhancement/
outlet for the discharge of effluent or gases emission or sewage waste from the unit
etc. or any change in effluent discharge point or emission point.

In case of occurrence of an accident, complete details on form must be sent to State
Pollution Control Board at the earliest along with details of mitigative and remedial
measures taken.

25



17. The modification o installation in the existing pollution contro] €quipments should be
18. The unjt will have to deposit the revised fee Whenever jt Is notified.

19. Unit jg covered under GPI and situated ip the Catchment are, of River Ganges. Hence
20. Unit shall abjde by the directions/ guidelines given by Hon'ble Courts, MoEF&cc

21. Unit shall comply the conditions of Consent tq establish (CTE) issued by Board.
22. The upjt shal] develop Plantation of tall trees of Suitable Species on minimum 339, of the

23 Whenever due to any accident or other unforeseen act or event, such emission occurs

24. The person authorized shal] implement Emergency Response Procedure (ERP) for

in :
25. The authorized agency shajj ensure that on-line daty With regarq to quantj

26. The unijt shall Maintain apq provide "Inspection Book" a¢ the time of inspection to
the Board's officials.
27. T i

(S.Kd'gt/.mik)

Membper Secretary

Copy to: Regiona] Officer, Uttrakhang Pollution Contro] Board, Roorkee fo, informatjop and
Compliance of the Same,

Mem beﬂse:rr/emry

Page 9
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UKPCB

“EW \éﬁ Lifestyle For “TiRy 2 ‘mf?l'\’”l W

Environment 48'4} 3ﬂ§é} ‘ﬂif W.\ﬁ_, m

E-mall : msukpcb@yahoo.com, TIE 0135-2607092

qam—qa\ﬂm/mvmfa/w—zm /2025/ LS fowian o~ 05/622025

@HT }‘i' ;;ﬁ\ ' w\'-‘ﬁ'lm)- 9&:2’) -q
M/s Sagar Pulp and Paper Mills Ltd,, *:# C é W
Khasra no.-14/1, 2.5Km, Manglore-Deoband Road, At ﬁﬂ‘ﬁ?

Vill-Mundet, Roorkee, Distt- Haridwar.,

f% == Amendment in Consolidated Consent to Operate and Authorisation revised hereinafter referred to

as the CCA (Consolidated Consent & authorization) (Renewal) under Scction-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Scction-21 of the “Air (Prevention &
Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016” notified under “Environment
(Protection) Act, 1986™ as applicable (to be referred hercinafier as Water Act, Air Act and HW Rules
respectively).

TR,

TR Qv 3w R 16.01.2025 @1 ek @01 o A, R g1 § Py @
v o-Jododiodiodo / w0t /et / T-201 /2028 /430 AT 14072023 §RT ST 1 ffer
Consolidated Consent & authorization (CCA) & ﬁ§ tio-s(4) % aftfa omRre o fidea wral A
REMe o SR fobar Ty §

9 W ¥ A Ry W (@ 9AN @ TEd & gRe qdevi ga @ fAid
Consolidated Consent & authorization (CCA) Fo-godmofoxfodlo / gaosio /vl / T—201 /2023 /
430 foTi® 14.07.2023 & fa=g Wo— B(a) H afdfer afdreer Y PR oy frar wmr @ -

1 pH Between 6.5t09.0
2 Suspended solids Not to exceed 100mg/I
3 BOD (3 days 27°C) Not to exceed 30 mg/l

4 COD Not to exceed 250 mg/1
5 Oil & Grease Not to exceed 10 mg/I

Consolidated Consent & authorization (CCA) # farfa Ay o W ‘Iffﬂﬁ '\’%‘ﬁl
T,
pﬂﬁ&.—::&/
(STo WRAT TR erpra)
Wew
Tie—gauie / Tasi / wedfd / §-201 /2025 / Rt R

yRfl — & aReN), Sarmvs Tguw A 918, et @l gart 3R

P

27
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Annexure-1.2

MR DT
‘ et Wi stman
i I enyet, 1) fawTy
ek ey 3T T o fanan

i s fiy et onfir g
Government of India
Ministry of Jal Shakti
Department of Water Resources
River Development & Ganga Re]uvenatron
Central Ground Water Authority

NO OBJECTION CERTI(FICATE O S et )
S T S OC) FOR GROUND WATER ABSTRACTION
& Address; R - i Al Paper Mills Limited Village Mundet District Haridwar Uttarakhand
Proje N e 2 5 Km Manglor - Deoband Road , Village Mundet
Vi\lagei . ”*Mundet Block: Norean
Drs\rlCI SR —— Handwar - State. 'Uttlarak'hélrrd"t kK
PrnCode | g e oo '

Communrcatron Address

:?254‘;Tolgﬂanglor Deoband Road, Village Mundet, Narsan, Haridwar, Uttarakhand

Address of CGWB Regional Office : | Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,

Ba\uwala Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001

1. NOC No.: CG\_NAINOC/\ND/RENH/2022/6838
2: Apphcatron No.  21-4/476/UT/IND/2017

l

AN s - (GWRE 2020) -
4. ‘Project Status: Exrstrng Ground Water o - i5. NOC Type: " Renewal
6. Valid from: 113/03/2020 s 7. validupto:  12/03/2023
8. §Ground Water Abstractron Permrtted Bt - o
Fresh Water : Sahne Water e | - Dewatering i Total
’lday : ’Iyear - ’/day B 3/year i milday melyear me/day mlyear
503.00 168095 00 B - .
9. Delax\s of ground water abstractron /Dewatermg structures
' Total Exrstmg No. 2 A Total Proposed NF 0
T owe DCB BW | TTW . MP MPu DW DCB . BW TW & MP  MPu
Abstraction Srructure AO A '0 © 0 gz 2 ': 0 0 0 o 0 .0 0 0
“OW- Dug We\\ DCB Dug—cum Bore Well BW Bore Wel\ TWTUbe We\l MP Mmo Plt MPu Mine Pumps
10. Ground Water Abslrachon/Restoratron Charges Pa‘d (Rs ) 487‘ 14.00
11. Number of P|ezometers(0bservat|on wells) tobe | No. of Piezometers Monitoring Mechanism

{

,‘ Manual DWLR“\DWLR With Telemetry
B T e :

constructed/ momtored & Monitoring mechanism. 3

“"DWLR - Dirjital“Water Level Recorder“ o -
(Compliance Conditions given overleaf)

This is an auto genera\ed document & need not to be signed.

.

qﬁﬁ‘&h - 110011 1 18/11 Jumnagar House, Mansingh Road, New Delhi-110011
-a-gl'lmm (011) 23383561 Fax: 23382051, 23386743
Websites cpwi-noc.gov. an

18111, STAFIR FISE, AFARE

g e - o erant
SAVE WABER - SAVE LIFE
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3 oC st Do subject 1o
- compliance of the trllowing conditions:
A )

; condites:

; d;r&"pmd tal water flow meter with tele

[ 18 cmmuncated 1o the CGW, ; metry on ol

":d . A within 30 days of grant of &W%nb;uﬂ@na\ structure(s) shait be
on Cortiticate : "

o ot mandaonly pet water fiow meter calibrated |
“"Dﬁ'tyman. °
year

ancianocy Yot el us
X oL teek
g No Objection Certbcate s intimaton regarhng hei

w"""’ o w-xsecul coservation wells (pozomet
X el POt Detaed puidatines for constructi ers) for ground water level mon
POEt L truction ot plezometers arew:\ 0ring shadl be mandat:
In Annexyre-1t of the w\wz:‘ per Section 14 of Guidahnes. Water level data sha
& 3 pve a shall be made availatie 10

ﬁww!mwwvdgmmmmmmw
4 = strach
hm{me&émw&orb&bpamt on structure(s) once In
oyl ors (cab a year, Water
(cations and anions), heavy metals, mm”m\w’ from bore wells! tube wels / dug welts shall b coflec oy
QAN Compounds . Water quality data shall ba mm :‘:32«: x ch'w'X'J o
Aa O \luun

,{M;wicc& addtonal key wells shall be i
P c:oeﬁ-ciasbuﬂerzonesdm“m"‘mshedmmsmmmmm"R sl b
egicnal o, OGWME for ground water level monitonng four {4) times a yoar (January May, A
L May, Auguat

-~ ooyt mkmshalsubmi(wulefquai\ i
y report of mine dischargey seepage from Gt appreved’ NAB!
F 1. accredired lab

it rept M of the NOC conditi b i ! M J
tions online In the website (Ww.mmqmj(\} WA QDe yea! from the da
t te of 1ssue of this NOC.

3 -;—o;rﬂwmhuccssollooms
| yusTes sl ¥ n 3 shalt undertake annual "

W ach PASTRS ba requined 10 reduce thei \\a:'.efmxm x
5 ground waler use by at least poisaiioy ‘3‘; m\md ardtors and submit audit repons within three months of completion of tha same o
;thwmmmonmelmeysbelm(mem; of NOG. Tt yaars Hugh Rppropriate maans.

N \ round

"‘WM A, 1886 Y G et wihcrawal, # any, ater oxpry of NOG shall be iflcgal & kable for legal action as par provisions
2 m,a‘.:ssﬁedeﬁprwik‘n Central’State Govemment rulesiaws/norms
a-;gd oFsants OF BNy such matter as apoiicable. of Court arders refatad B consichon of tube weitiground water abstraction structure / recharge of conaarnvation

Geoerd copSEonsS
N acaiorS ground water exswacton andiof de-watening structure ;

m o < shall be constructed for this USSR WINAR P appeoval of the Cenural Ground Water Authority (COWA)

1 The srocoret sl seek ol

13 FrosoreS gnat nseal roof 10p rain water r}arvesnog in the premise as paf the existing buildng by ks N the premise

W Te pr’—"-'- sroponert premises fafing which the £ shall b respansitle for any cons

pormission from CGWA for i i
any increass in quantum of Qroundwator abSTICERR {mare than that permitted in NOC for spacific peaod).

shall take af necessary measures to prevent contamination of ground watec i the equences Arsing

2t are kkely 10 contaminate tha ground water, NO fecharge measures ehal be taken up by the frm msice the plant premises. The runatt generated from the rooftop shall be

deﬂeﬂmgmerheumom)smlbemdmnqdcdlmwnmm’u.
Igrvyie‘&nqkeshvm_iel.msawwlbe

of saline watel and the existng wells (s)is soaled and new tubewati(s) tapping saline water zone shall be
sale disposal ot salin@ resive, it any.

m NH)CEHW“
mmawdmmde.mﬁmMammm
= Wmnmwdgowﬂwﬂermmm'nep«.‘lwy.snaﬂbsrepmodmr-eclmcmdﬁa;wDmtu.CawaleN\w:ecaoard_
ppxican!shalbebatiewpaympetmsas;efwmd&m&ms
mpdumau\hodties.

13 hczcdmamynoccmdﬁons.mea
ouioaimlwmﬂ\e“noumouﬂsawrwwmsﬂwvedeammestmap

deamncessmu be granted o I

P21 Thsto’.‘.xesmabsdvempmponemsol thei
71 Tee s o Tis not administrative project by the conceinad authantias. Such authotities would consider the project on
Tp e e NOC does
reris a0 ke OIS neependenty of the NOC.
2 momedt o 5 of the industry will have 10 apply for incorparaton of necessHY chainges mthe No Otjecton Cedificate with documentary proof within 60 uays of 1aking
4 R ownership, new ownel .
over possesson o B2 premises. £
Hontle NGTicout
: sously and have availed rebate

o m’m"mbvmwﬂmlanyptﬁmw - ——
smgedwﬁcal recharge tructures compliance ol the g-;rm
j ; c;nximo m:;ounnymmi\wlas rocharge stuctures

round water o any other related matters.

orders in cases retated © Q
of upto 50% {tinty percent) inthe g(ound

wcal, Coal washenes, pham\ace\tical. other hazardous units etc. {as pef

Cheawent/
m:‘gﬂ“ ; s pORIN ’S per Annexure of the guidelines.

= m:x’amuuﬂywwuse " ¢ ensy
Y cessary wet head protection measures 0 N
20 m3day, TR frmientty Shal ensure implementaton of dual watat supply gystem in the projects.
with wm-pemrxm wes o owhet sutable measures to ensure groundwatet infitratiovhacvestng.
oy construction of senes of dewatenng abstracton structures) 10 avoid

b i in the Pubic notice dated 27.01.2021 RENQ wheh pcmnwfclcancel\auon of NOC shalt be imposed as the case may be.
28 Tre HOC isued is condsonal suject to the :'mouom M.z,al ad " tee (EAC) (i app¥csD)
1o the dear Lation of NOC and Jegal action against the plopor\on\.)

29
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' . Govern@ﬁ:ﬁdla

Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

n for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Save As Draft Application For Renewal of NOC)

Applicatio

Application Number : 21 -4/476/UT/IND/2017

Applied For Renewal : 2nd
(Scanned copy of this page after signature and seal should be attached at "Application with Signature and Seal” fn attachment section before PRy P
SAGAR PULP AND PAPER MILLS LIMITED VILLAGE

I SO | MUNDET DISTRICT HARIDWAR UTTARAKHAND ,
"I ocation Details of the Industrial Unit » :
—— Address Line 1 25 KMMANGLOR-DEOBANDROAD
”"“""A'Ea—r'é;;"l:iﬂﬁg'zw:"—”"'“"""”"""‘"“‘"“‘“ ot -——»—._....,.\7”:,--.. ) e e e
—IAddress Line 3 : = == QP SIS |
~istate: : \ T < JTTARAKHAND
Wﬂf)istric}:’ ) ) 3 HAIEZIDWAR ‘ —

Sub-District: _ B NARSAN ‘ "

Village/Town: . = | w—Mun dé-t-—-«—v»—v——m--- et A — e

Net Ground Water(m3/day): T vl e S -
z Area Type Category : - R T TSate e o  —
INDUSTRIAL USE- Self Declaration : : :

il hereby certify that the data and information furnished above are true to the best of my knowledge and belief and | am aware that if any part of the data /
linformation submitted is found to be false or misleading at any stage, the application will be rejected outright.

d in the application form have been uploaded and no blank /irrelevant documents have been

il hereby declare that all the mandatory documents prescribe
{uploading of document will lead to rejection of my application without any notice.

éuploaded. | am also aware that any false/ wrong submission
{1t is to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as on date. Any such case filed :
{against the company/ project/ unit in respect of ground water withdrawal/ contamination during the pendency of this application shall be immediately brought to |
ithe notice of CGWA. |

l hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, | shall comply with the decision of

isuch authority. v
AT :

,::xfamﬁmmﬁ'%wuﬁamﬂﬁsﬁaéemWﬁﬁ%mmﬁma%mw%amggwgﬁ;@wm/mm

mﬂm@%{mmmwmmmmwm%a‘raﬂaﬁﬁmﬁ?&ﬂqﬁm$ﬁmmﬁmml L ;
ﬁ{@m’mmg%mwﬁﬁmﬂmmmﬁﬁmmw%ah?ﬁsfﬁaa/Mﬁwwmam—cﬁgqﬁ%mwi
21 43 w5 f T @ 5 g off T axaad JOdE I W IR A F [ 5 @ B e R faar s f
wwﬁmm{rgﬁmlmlmé‘wsﬂwwwﬁm/mﬁmaﬂétﬁm.mm'mﬁ't«ﬁa%ﬁ%sv
sﬂaaqaﬁma%émWﬁm/m$ﬁﬁuﬁ$ﬁlm/sﬁi$i@a@mmmmaﬁmﬁma.mﬁaﬂm$m
T i .
ﬁwmmmmg%uﬁmmémﬁﬁmmmmmmﬁwaﬂémfawﬂumqﬁ/m.mw%:ﬁﬁ mieRu 3 39 fAvfg &1

. {OTeH ERRI > ’ : - p i
’ TR SACARPULPAND PAPERHILLS D)

— i BN NN
\ '5: s N S

- Director
e I ¥ . R -
Nameg & Signature of the ‘applicant

Date : 06.03 -26323 .
(With official seal)

Place : \illage Mumd el Dist Haridwt (UK
Associated User : sagarpaper .
* In case signed by any authorized signatory, the details of the signatory with the authorization shall be enclosed.

06/03/2023 05:20 PM Page 1 of 1

S A . ' 30~




Vrasam UT;Tfi\RAllﬁa LLUTION CONTROL BOARD
L~ —~— rrigatio building Campus, Roorkee-247667
Z w7 iy Samnie Ko
At by Prtm ard
L\ 172 fRierg m wae nﬂm wE 247607
uxrea . Laboratory-Regional Office Roorkee
Email id - rorueppch@gmail.com
Industrial Waste Water Test Report
Test report no: UKPCB/LR/220/25/ROR/WW-220
Code allotted: UKPCB/LR/220/25/ROR/W W-220

Sample Source ( ETP/STP/ any other specify ):

ETP Outlet

Name and Address of Industry

M/s Sagar Pulp & Ppaer Mills Ltd, Vill- Mundet,
Roorkee, Distt- Haridwar

Type of sample: Grab/Composite/Integrated:- Grab
Sample collected by: 1. Dr. Ajeet Singh (SO)
Quantity & Packing: I Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 06.10.2025
Date of sample receipt in the laboratory: 06.10.2025
Duration of analysis: 08.10.2025 To 14.10.2025
Date of issue of report: 16.10.2025
S.No. | Parameters Unit Results Standards Test Method
1. | Colour Hazen 5 - APHA 2120 B: Visual Comparlson
Method
2. | Odour - Odourless - -
3. | pH (@25°C) - 7.23 6.5-9.0 APHA 4500 H' B:
Electrometric Method.
4. | Biochemical mg/l 24 30 IS 3025 (Part44)
Oxygen Demand Azide Modification.
5. | Chemical Oxygen mg/l 190 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/l - 30 ~ <100 APHA 2540 D
Solids Total Suspended Solids Dried at
103-105°C
7. | Total Dissolved mg/l 204 - APHA 2540 C: Total Dissolved
Solids (TDS) Solids Dried at 180 °C
8. | Total Solids (TS) mg/l 234 - | APHA 2540 C: Total Solids Dried
at 103-105 °C

(Dr. Shahida Parveen)

Chec
(Dr. Aj

e

-l

ked by Counter Sign:
eet Singh) (Dr. Rajendra Singh)

titiittt*ﬁil.--t.t.t.....'.ttt'End OfTEI Reponi**itilttt"ﬁ"li.itt.itii.ttil

Note:

The results in the Test Report relate only to the items tested.
The Test Report pertains to the sample as received in lab.

Report shall not be reproduced without approval of laboratory.
Sample will be retained for only 10 days after issuing the report.

ol el
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Devansh Testing Sémrch Laboratory Pvt. Ltd,

eport Annexure-1.4

Roorkee - 247681(UK)
Website : www dirfab.org

K%WWEM.LW.W.
Contact No. : 01332-235415, YMﬂMEM:W.M.

...................................................

Rkl TP
ahsanbssnass
CetsascashaasastttatsdtRsdiisssassaTRGans -

— ! INDUSTRIAL WASTE WATER (WWSP-001) ULR No. . TC646725600006630F
Report No. : DTRLES-000825015/A
Customer Name  : yparakhand Pollution Control Board Your Ref. : 00/08/2025
N * (rrigation Design Building Campus) Roorkee(U.K)
Sample Qty. : 1 Litre

Roorkee

Date of Sampling . 09/06/2025 m,,S S:iQQ/? Q”Jff

Date of Test Performance Initiated :  09/06/2025

RESULTS OF ANALYSIS
Reference : EPACT Std.
Description 1 One Industrial waste water (wwsp-001) sample was received on 09-06-2025
S.No.| Test Parameters Units Results Roqulﬂn:nom as | Test Method
per CPCB
(1) Chemical Testing (i) - Pollution and
Environment -
1 pH § 7.48 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids mg/l 420 100 1S:3025(P-17)2022
3 Chemical Oxygen Demand mg/l 94.9 250 APHA 5220 B 24th Edn
4 | Biochemical Oxygen Demand ma/l ~19.0 30 IS 3025(P-44)2023
5 Colour Hazen <5.0 - 1S:3025(P-4)2021
Date of Completion : 14/06/2025
Note: Party has asked for the above test only.
i
14/06/2025 Q
DATE OF ISSUE REVIEWED BY M.
AUTHORISED SIGNATORY
Page : 1 of 1

NOTE:

1-Sample(s) not drawn by us unless otherwise stated.

2-Total kability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certi

4 Test certificate in full or parts shall not be used loonmoﬁonam;pubﬁd:'mut@ unless otherwise specified.
5-Resut given in report are related to sample tested only. purposgs,
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Devansh Testing® B&search Laboratory Pvt. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-malil : dtripvtitd@gmail.com, Website : www.dtrlab.org

e
Sample ! INDUSTRIAL WASTE WATER (WWSP-001)
Report No. : DTRLES-090625015/N
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 09/06/2025
::::‘::" * (Irrigation Design Building Campus) Roorkee(U.K)
Roorkee Sample Qty. 1 Litre

Date of Receipt . 09/06/2025

Date of Sampling : 09/06/2025 | M [_g f Y </ milis
R s |

Date of Test Performance Initiated:  09/06/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Units Results Requirement as | Test Method
: per CPCB
1 AOX mg/l 0.34 = - USEPA-1650

Date of Completion : 14/06/2025

Note: Party has asked for the above test only.

14/06/2025 | S

/
DATE OF ISSUE ) REVIEWED BY . AUTHORISED SIGNATORY
NOTE: e Page:1of1
1-Sample(s) not drawn by us unless otherwise stated. H
2-Total liability of our analytical division is limited to the invoiced amount, DHARMENDRA S]NG
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise speci ed Auihonsfd Sngnﬁor);
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. pecified. sr. Technical Mll"8:

5-Result given in report are related to sample tested only, i esting & Rese
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ECON

Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Dehradun, Uttarakhand - 248003

(ISO: 9001, 14001, 45001 Certifi

LABORAT?%’! & CONSULTANCY LLP

RWD & MES Approved Laboratory)

(Govt. Approved Lab)

TEST REPORT

Annexure-1.5

M/s. Sagar Pulp & Paper Mills Limited Reporting Date: 25/11/2025
Village Mundet, 2.5 km Manglore-Deoband Road Receipt Date: 21/11/2025
Distt.-Haridwar, (U.K.) Period of Testing: 21/11/2025-25/11/2025
Format No: 7.8-F-01
Party Reference No: | By Mail

SAMPLE DESCRIPTION: BOILER STACK EMISSION MONITORING

General Information:

Sample Collected by : Lab. Rep.

Date of Sampling :21/11/2025

Sampling duration (minute) :30.0

Stack Attached to : Boiler Set-1

Sampling location :Port Hole on Stack

Capacity of Boiler : 6 tons

Meteorological condition : Clear Sky

Instrument Calibration Status : Ok

Diameter of Stack : 900 mm

Height of Stack :30 meter

Ambient Temperature-Ta 'S :26.0

Temperature of Stack-Ts ‘C) : 176

Velocity of stack in (m/s) : 8.36

Flow rate of PM (LPM) :20.0

Flow rate of Gas (LPM) :2.0

Sampling Condition : Isokinetic

Protocol Used 7 T1255

Parameters Required : As per Work Order
: Biomass

Fuel Used

o Partioulate Matter (PM) at | 1S:11255(Part]):1985, RA 2019 1182 | mgNm® | 250
12% CO, Correction
5 0 3
2. [ Oxides of Nitrogen (NO) | 1q:11255(Part7):2005, RA 2019, Calorimetric Method | +1-8 mg/Nm NA
. - 3
3. | Sulphur Dioxide (SO) IS 1 1255(Part2):1985, RA 2019, (TitrationMethod) | 27! mg/Nm NA
: 3
4, Cﬁrbon MO“OdeeS (CO) ]S 132701992, RA 20]9, By OI'Sﬁt Apparatus 380 Inngm NA

5=
CKED BY :

#*#+End of Report***

AUTHORISED SIGNATORY :

NOTE : 1. The results listed only to the tested sample & applicable parameters.

2. Total liabilities of our lab

will be restricted to the invoice amount only.

3. The sample will be destroyed after retention time unless otherwise specified.

4. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law without prior permission

www.econlaboratory.com, uk@econlaboratory.com, econlab.consultancy@yahoo.in

CONTACT NO.: +91-3434957815, 8126534344
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538 - Annexure-2.1
P s y D OFFIC
m \\"‘ LiFE 6‘2@ UttarakhalgEl;?)llutio: Col;jltrol Board

R sy e

‘\ FEi “Gaura Devi Paryavaran Bhawan”
ey \/ Lifestyle For ry
‘ism?s N Environment . Mweww 46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092
Letter No: UKPCB/HO/Con/S-33/2023/ l’ Kyo Date: 07.2023
REGD. POST
To,

M/s Sagar Paper Mills Ltd.,

Khasra No.-223, 225, 5™ Km.
Manglore-Jhabrera Road, Latherdeva Hoon,
Tehsil — Roorkee, Distt — Haridwar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & Authorization) under Section- 25 of the “Water (Prevention&
Control of Pollution) Act., 1974”and under Section- 21 of the “Air (Prevention & Control of
Pollution) Act, 1981”and Authorization under “Rule -6(2)”of the “Hazardous and Other

Wastes (Management and Transboundary Movement) Rules, 2016”notified under

“Environment (Protection) Act, 1986”as applicable (to be referred hereinafter as Water
Act, Air Act and HW Rules respectively).

CAF ID -11232 Application no. 3809509

CCA (Renewal)
Date :- 27.03.2023

CCA is hereby granted to M/s Sagar Paper Mills Ltd located at Khasra No.-223, 225, 5" Km

Manglore-Jhabrera Road, Latherdeva Hoon, Tehsil - Roorkee, Distt — Haridwar (Lat.-

29.799740°, Long.- 77.810743% subject to the provisions of the Water Act, Air Act and

Hazardous and Other Wastes (Management and Transboundary Movement) Rules,

2016 and the orders that may be made further and subject to following terms and conditions: -

1. This CCA is granted for the period upto 31/03/2028 from the date of issuance of this
letter, under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974.

2. This CCA is granted for the period upto 31/03/2028 from the date of issuance of this
letter, under Section-21 of the "Air (Prevention & Control of Pollution) Act, 1981.

3. This CCA is granted for the period uptc. 31/03/2028 from the date of issuance of this

*letter, under Hazardous and Other Wastes (Management and Transboundary Movement)

Rules, 2016" notified under "Environment (Protection) Act, 1986.

4. Production Capacity

Declared by the unit Permitted by State Board

S.No. Ravs(/‘1 material Final Products & By- Raw m:terial F ma(lj Prtoducts & }?}}ll-
il products per month peccn. e ion
I Waste Paper Waste Paperl
: (4125 TPM) : (4125 TPM) .

Rosin Craft paper Rosin . Craft Paper

IL (10 TPM) (3300 MT/Month) (10 TPM) (3300 MT/Month)
Alum Alum

oL [ 150 TPM) (150 TPM)

Clean Environment and Healthy Life Style
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5. Production Process Infrastructure

S. Details Declared by the unit Permitted by the
No : Numbers [Usage / Process operation Board
1. Pulper : 01 Pulping ey
2; Hill screen 03 - Thickening - Yes
3. | DAF/Fibre recovery system 01 Fibre Recovery Yes
4. Paper machine 01 Manufacturing of Craft Yes
Paper :

ii.

iii.

Unit  shall obtain prior approval before making any modification “in

: prqduct/process/ﬁJel/plant machinery, failing to which this consent would be deemed

void. :

The unit shall inform SPCB and CPCB regarding shut down as well as resumption of
manufacturing operations. :

The unit shall maintain record of daily production in tons per day in a log book duly

 signed daily by authorized signatory/competent authority.

6. Water Conservation Measures

A.

1.
2.

A Lo

Fresh water consumption

Categorization of existing groundwater area: Safe

The unit shall obtain NOC of CGWA/SGWA (in case of use of river water, permission
from irrigation department) before start of ground water (freshwater) extraction and
shall strictly comply with the various conditions as mentioned in the CGWA/SGWA
NOClirrigation dept. -

Status of NOC from CGWA/SGWB: Applied

If Granted: Number of NOC and Validity: - Applied renewal .
Details of Artificial recharge system/rain water ‘harvesting unit (if any) installed with
capacity

Details of piezometer installed i.e., numbers with coordinates to be provided.

This CCA is valid for details w.r.t fresh water as mentioned below:
: Declared by the Unit Permitted by NOC issued
by CGWA/Board
Source of fresh water Borewell Borewell
No. of borewell 02 (01 operational) Borewell
Daily quantity of water 700 KLD 900 KLD
to be abstracted '

*In case of units adopting Zero Liquid Discharge (ZLD), the unit shall withdraw the fresh water
only to cater the losses in water accrued during industrial processes.

The specific water consumption shall not exceed values mentioned below as per
consented product type.

exceed

Category Specific Water Consumption not t?l

| producing unbleached grades of papers and

RCF and Market Pulp Based Paper Mills <8KL per Ton of paper produced

paperboards

Unit shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
totalizer at all water abstraction sources, utilization lines- process, domestic and

_ boiler.

Clean Environment and Healthy Life Style
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10.

11.

12.
13.

The unit shall maintain record oﬁeﬂ pesh water consumption (initial reading & final
reading) in a log book (in m*day and mt paper) duly signed daily by authorized
signatory/competent authority

Unit shall maintain separate logbooks for quantity of freshwater consumed in production
section, boiler feed, domestics consumption and other points of utilization.

All the pipelines carrying fresh water/back water should be coloured as per protocol.

The unit shall install Piezometric well within the premises to monitor the level of ground
water and shall analyse the quality of ground water annually.

B. Trade effluent treatment and discharge: -

&

This CCA is valid for the quantity of maximum daily trade effluent generation as
mentioned below: -

Declared by the unit - | Permitted
Maximum daily | 600 KLD 600 KLD
discharge of trade Technology of ETP upto
effluent secondary/tertiary :

Treatment facility a. Capacity of ETP 1100KLD | a. Capacity of ETP 1100 KLD
b. Technology of ETP upto | b. Technology of ETP upto

secondary/Tertiary secondary/Tertiary
Discharge/recycling/ | Surface water bodies: Surface water bodies:
re-use point 1. ETP (Lat.-29.798668°, 1. ETP (Lat.-29.798668°,
Long.-77.810014°) Long.-77.810014%)
2. Shila Nala (Lat.- 2. Shila Nala (Lat.-
o 29.799863°, Long.- 29.799863°, Long.-
77.810773°) 77.810773%

The quantity of maximum specific trade effluent discharge shall be as specified
below: :

Specific Trade Effluent Discharge, not to

Category exceed

RCF andMarket PulpBased Paper | <5KL per Ton of paper produced
Mills producing unbleached grades ‘
of papers and paperboards

The applicant shall operate Effluent Treatment Plant consisting of Primary, Secondary
and tertiary treatment as is required with reference to influent quantity and quality.

The treated effluent shall be recycled to the maximum extent (at least 40%) in the process
and the remaining treated effluent after achieving the norms as mentioned below shall bé
disposed off into the drain Shila Nala First order (Lat.-29.799863°, Long.-77.810773%).

- Parameters | Norms for Agro | Norms for RCF bleached Norms for RCF
based paper mill pulp & paper mill unbleached grade paper

pH 6.5-8.5 6.5-8.5 6.5-8.5

TSS, mg/l <30 <30° <100

BOD, mg/l | <20 <20 <30

COD, mg/ <200 <150 ; <250

TDS, mg/l | <1800 ' <1600 <2100

Color, PCU | <250 <150 P

AOX, mg/l | <8 - -

SAR <10 = <8

Clean Environment and Healthy Life Style
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* In case of stoppage of functioning of ETP, production has to be stopped immediately
and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

5. Effluent Treatment Plant shall be stabilised prior to the resumption of manufacturing
operations.

6. The unit shall install a flow meter with totalizer on the recycling pipe line from ETP and
the flowmeter should be connected to State/CPCB Server.

7. Flow measuring devices should be provided for measurement of quantity of industrial
effluent generated, industrial effluent recycled and industrial effluent discharged.
Logbook for the same shall be maintained by unit.

8. The unit shall maintain daily record/log book of raw material (waste paper) consumption,
chemical consumption (process & ETP separately), paper production, energy
consumption (process & ETP separately). :

9. Sampling points should be installed at ETP inlet, ETP outlet, and effluent recirculation

~ lines and at other points as deemed necessary.

10. The unit shall install OCEMS at ETP outlet for the parameters flow, pH, TSS, BOD &
COD and provide connectivity with CPCB and SPCB server as per the guidelines issued
by CPCB. :

11. The unit will ensure the continuous and uninterrupted data supply from the OCEMS to the

- CPCB and SPCB server and periodic calibration of OCEMS.

12. The unit shall have an adequate onsite environmental laboratory facility for qualitative
analysis of different effluent stream and manpower for monitoring and recording TSS,
TDS, COD & BOD & MLSS level in ETP inlet and outlet on daily basis.

13. The unit shall set up an Environment Management Cell within the unit as per the Charter.

14. The unit shall submit analysis report from the authorized laboratory for all parameters as
mentioned for paper unit. :

15. All flow meters should be calibrated annually from recognized institutions/vendors.

16. The unit shall prepare material balance and water balance report annually. :

17. The unit shall submit its ETP Adequacy Assessment Report to the concerned State
Pollution Board (SPCB). ‘ ;

18. The unit shall get its ETP performance evaluated by a third party annually.

19. The unit shall identify recipient drains/rivulets and their u/s & d/s location in consultation
with SPCB and shall carry out monthly monitoring of identified recipient drains at w/s &
d/s location through lab recognized under Environment (P) Act, 1986 and shall submit the
analysis report on monthly basis to SPCB.

C. Domestic effluent/Sewage treatment and discharge: -
1. This CCA is valid for the quantity of maximum daily domestic effluent/sewage discharge
as mentioned below:

Declared by the unit | Permitted
Maximum ~daily 05 KLD 05 KLD
discharge of sewage :
Treatment facility Septic Tank Septic Tank
Discharge point With ETP Overflow of septic tank shall
channelized to ETP ; >

2. The domestic effluent should be treated in the sewage treatment plant so that it should be
in conformity with the prescribed norms: :
Parameter ' Standard :

H Not Applicable: Unit shall channelize
Biological Oxygen Demand (BOD) (mg/l) overflow of the septic tank to ETP.
Total Suspended Solids (TSS) (mg/l)
Nitrogen-Total (mg/1)

. Clean Environment and Healthy Life Style
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Phosphate-Total (mg/l) I T
Chemical Oxygen Demand (BOD) (mg/1)
Faecal Coliform (MPN/100mL)

3. Flow measuring devices should be provided for measurement of quantity of sewage
generated, and sewage channelize to ETP. Logbook for the same shall be maintained by
unit.

4. Sampling points should be installed at inlet, and outlet, recirculation lines and at other
points as deemed necessary.

5. .The unit shall maintain daily record/log book of sewage channelize to ETP and sludge
generation and disposal, separately.

6. Unit shall explore the possibility to recycle the treated used water shall be utilized in
gardening, irrigation, industrial utility and toilet flushing to minimize the fresh water
consumption up to 20 % per year. ,

7. Separate arrangement should be made for collection of industrial and domestic effluent in
closed water supply system. -

6. Cleaner Technology & Waste Minimization Practices:
Background:

CPCB issued direction under Section 18(1)(b) of Water (Prevention & Control of
Pollution) Act, 1974 to take appropriate measures in a time bound manner through
preparation of individual action plans and implementation of cleaner technology options
by the Pulp & Paper mills. To facilitate the Pulp & Paper mills, a Charter for ‘Charter for
Water Recycling and Pollution Prevention in Pulp & Paper Industries’ was formulated.

Clean Technology measures mentioned hereunder are indicative of systems, processes
and practices that are generally considered essential for achievement of the objectives of
the Charter. However, individual unit may opt for technology actually required for
implementation according to their requirement and circumstances like scale of operation,
system configuration, products portfolio and raw materials etc. :

Unit shall ensure implementation of the following cleaner technology options within four to
six months from the date of issuance of this CCA: : '

a. Biomethanation of High Pollution Load Stream (like Raw material washings in agro based
pulp and paper mills as well as High COD back water stream in RCF based Kraft Paper
Mills operating on ZLD |

b. Installation of Compressed Biogas System for converting raw biogas into compressed |

biogas to be used as fuel

Oxygen Delignification & ECF bleachiflg for agro & wood based pulp and paper mills

Use of jet aerators for improved biodegradation in aeration tank and increased DO level
Press Washers in Pulp Washing to optimize water consumption acceptable under charter
Sludge Drying Beds to be discontinued. Only sludge dewatering system, centrifuge etc
Appropriate plastic waste disposal system to be installed by RCF based pulp and paper

“mills :

h. Closed loop fiber recovery and backwater system using poly disc filters or DAF (Dissolved
Air Floatatiort) Units '

@ o Ao

7. Environmental management system

i. Unit shall setup the environmental management cell including unit head, purchase/store
manager, process operation head, ETP in charge to effectively monitoring of environmental
compliance. ; e

~ Clean Environment and Healthy Life Style
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Unit shall setup the environmental laboratory for testing of minimum wastewater quality
parameters like pH, TSS, BOD, COD, MLSS and DO, to effectively monitoring of ETP
control parameters and ETP discharge norms.

8. Air Pollution Mitigation

i

The unit shall use following fuel and install air pollution control device (APCD) of adequate
capacity to comply with following:

S. | Equipment ‘Fuel | Stack height Air Pollution Control Stack Emission

No. (m) Device (APCD) standards
L Boiler Baggasse/ 30m Multi cyclone dust Particulate Matter
(12TPH) | Agro waste collector, Natural draft, Wet| 250 mg/NM>

scrubber, Settling chamber

ii.

iii.
iv.

Operation and maintenance of APCS shall be done in such a way that the emission generated
from stacks is always within prescribed norms of the Board.

The unit shall ensure interlocking of air pollution control devises and production processes.
The unit shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.

Noise Pollution Mitigation:

. Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic

- enclosure as is required for meeting the ambient noise standards for night and day time as

ii.

iii.

iv.

10.

prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Standards for Noise level in db.(A) L,
Industrlal Area Commercial Area
Day Night Day - Night
5 70 65 55

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

The unit shall take adequate measures to control of noise from its own source ‘so as to
comply with the standards as may be applicable.

The unit shall provide acoustics enclosure on DG sets as per Environment (Protection)
Rules, 1986. :

The unit shall provide ports in the chimney/stack and facilities such as ladder, platform
etc. as per requirement for monitoring the air emissions and the same shall be open for
inspection and use at all time) by the Board's staff, the chimney/stack attached to various
sources of emission shall be designated by number such as S-1, S-2 etc. and these shall
be painted/ displayed to facilitate identification.

Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016: -

1. Number of authorisation and date of issue :

Reference of application (No. and date) :
Director of M/s Sagar Paper Mills Pvt. Ltd. is hereby granted an authorisation based on
the enclosed signed inspection report for generation, collection, storage, reuse, utilisation,
disposal or any other use of hazardous or other wastes or both on the premises situated at
Manglore-Jhabrera Road, Latherdeva Hoon, Tehsil-Roorkee, Distt- Haridwar.

M
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Details of Authorisation

S Category  of Hazardous|Authorized mode of disposal ‘ or Quantity
No. (Waste as per the Schedulesrecycling or utilization ori(ton/annum)
LII and III of these rules Co-processing, etc.

I Schedule 5.1 (Waste Oil&
Lubricants )

Recyclable _ 0.500 MTA

4. The authorisation shall be valid for a period of 05 years.

5. The authorisation is subject to the following general and specific conditions _

6. (Please specify any conditions that need to be imposed over and above general conditions,
if any):

General conditions of authorisation:
1. The authorised person shall comply with the provisions of the Environment (Protection)
Act, 1986, and the rules made there under. :
2. The authorisation or its renewal shall be produced for inspection at the request of an
officer authorised by the State Pollution Control Board. -
3. The person authorised shall not rent, lend, sell, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorisation.

4. Any unauthorised change in personnel, equipment or working conditions as ment_ioned in
the application by the person authorised shall constitute a breach of his authorisation.

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “Implementing Liabilities for Environmental Damages due -
- to Handling and Disposal of Hazardous Waste and Penalty”

7. 1t is the duty of the authorised person to take prior permission of the State Pollution

~ Control Board to close down the facility. :

8. The imported hazardous and other wastes shall be fully insured for transit as well as for

any accidental occurrence and its clean-up operation.

9. The record of consumption and fate of the imported hazardous and other wastes shall be

maintained. : : :

11. The hazardous and other waste ‘which gets generated during recycling or reuse or
Tecovery or pre-processing or utilisation of imported hazardous or other wastes shall be
treated and disposed of as per.specific conditions of authorisation. e

12. The importer or exporter shall bear the cost of import or export and mitigation of damages
if any.

13. An application for the renewal of an authorisation shall be made as laid down under these
Rules. : ;

14. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to
time.

: 15. Annual return shall be filed by June 30%for the period ensuring 31%March of the year.

General Conditions:
1. The Board reserves the right to revoke/add/modify any stipulated condition issued
along with CCA at any given time, as may be necessary.
2. In the event of issuance of Closure Direction by CPCB or SPCB to the unit, this CCA
shall be deemed revoked during the closure period. :

Clean Environment and Healthy Life Sppe
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If the unit has been issued Show Cause Notice by CPCB or SPCB, compliance has to
be achieved within 45 days by the unit. However, if not revoked within 45 days, the
Show Cause Notice shall be considered as a Closure direction.

In case of non-functioning of ETP and/or STP, production has to be stopped
immediately and this Board has to be intimated through a report to be dispatched by
fax/phone/email immediately.

- In case of stoppage of functioning of air pollution control equipment, production has

to be stopped immediately and this Board has to be intimated by fax/phone/email with
a report in this regard to be dispatched immediately.

This CCA is valid only for products and quantity mentioned in Para 2. Unit shall
obtain prior approval before making any modification in product/ process/ fuel/ plant
machinery failing which consent shall be deemed revoked.

Compulsory documents to be submitted by the Unit: - ;

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016, and
third party audit report. . :

(ii) Environment Statement in form — V of Environment (Protection) Rule, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area. :

The unit shall submit Latest copy of Audited Balance Sheet/C.A. Certificate (Fixed
Assets+ Current Assets- Current Liabilities) of the unit at the end of each financial
year so the Consent fee payable by the unit may be verified.

The unit shall submit Quarterly compliance report of the CCA, photograph of

- ETP/APCs/Waste Storage Area, Quarterly analysis reports of the samples of effluent,

10.

.

12

13.

14.

emission, hazardous wastes and ETP sludge from NABL accredited and EPA
recognized laboratory.

The unit shall inform in advance to SPCB/take prior permission of the SPCB to close
manufacturing/production.

The unit shall submit calibration certificate of OCEMS at least once in a year to
SPCB. |

The unit shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions within 30 days of receipt of this CCA. If, at any point
of time, it is found that the unit is not complying with stipulated conditions or any
further direction/instruction issued by the Board, legal action shall be initiated
against the unit under the provisions of Water Act, Air Act and Environment
(Protection) Act and Rules made thereunder. U

If unit is found temporary closed (for the last 24 hour) during inspection and prior
intimation of closure is not given by the unit, revocation of the CCA will be initiated as
per the law. : :

The unit shall apply before the 60 days of expiry of CCA or any change in

- production types/production capacity/manufacturing process/capacity enhancement/

12

16.

167

outlet for the discharge of effluent or gases emission or sewage waste from the unit
etc. or any change in effluent discharge point or emission point.

In case of occurrence of an accident, complete details on form must be sent to State
Pollution Control Board at the earliest along with details of mitigative and remedial
measures taken. gt :

The unit shall provide ports in the chimney/stack and’ facilities such as ladder,
platform etc. as per requirement for monitoring the air emissions and the same shall
be open for inspection and use at all time) by the Board's staff, the chimney/stack
attached to various sources of emission shall be designated by number such as S-1, S-
2 etc. and these shall be painted/ displayed to facilitate identification. :

The modification or installation in the existing pollution control equipments should be
done only by prior approval of Board. :

Clean Environment and Healthy Life Style
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20. Unit shall abide by the directions/ guidelines given by Hon'ble Courts, MoEF&CC

21. Unit shall comply the conditions of Consent to establish (CTE) issued by Board.
22. The unit shall develop plantation of tal] trees of suitable species on minimum 33% of the

+23. Whenever due to any accident or other unforeseen act or event, such emission occurs

pollution control equipment, the production process connected to it shall be sfopped
with immediate effect.
24. The person authorized shall implement Emergency Response Procedure (ERP) for

25. The authorized agency shall ensure that on-line data with regard to quantity and

premises. : _ :

26. The unit shall maintain and provide "Inspection Book" at the time of inspection to
the Board's officials.

27. The unit shall provide uninterrupted accessibility to the STP's/ETP's inlet and outlet
points, Air Pollution Control equipment and stack for smooth sampling/monitoring of
pollution control measures. .

28. The unit shall maintain good house-keeping. All valves/pipes/sewer/drains etc. must
be leak-proof, :

This consent is being issued with the permission of competent authority.

(s.l/PL%;k)

- Member Secretary

Copy to: Regional Officer, Uttrakhand Pollution Control Board, Roorkee for i‘}lformation and

compliance ¢f the same.,
Mem b&:ﬁ;ry

e
‘g,.
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Gavernment of Tndin

Minktry af Jal Shakti

Depariment af Water Resources,

River Development & Ganga Rejuvenation
Central Ground Water Autharity

LT et ¥g arrrafit sreor oy
NO OBJECTION CERTIFICATE NOC FOR GROUND WATER ABSTRACTION
i Name: M/s Sagar Paper Mills Private Limited
. M/s S P :
project Address H00".83:rrsa:‘,,?—lrahgga;fimgrgmgﬁg' Manglore Jhabreda Road, Village- Latherdeva
Lathardeva Hoon Block: Narsan
Haridwar State: Uttarakhand

E"’fhsagar Paper Mills Private Limited, 5th Km Manglore Jhabreda Road, Village -
atherdeva Hoon, Narsan, Haridwar, Uttarakhand - 249406

249406 ‘\\

Address of CcGWB Regional Office : Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near
UrjaBhawan, Dehradun, Uttarakhand — 248001.
AR
. O ND/ORI20200828) s |
ication No.: 4 T/IND/2017-~ AS LR N .
. |Application T¥C niL . A .«:(3: AL c‘:‘:‘,;;\ 3, [category: Industry \
" |Project Status: Existing Project " €z~ o N[BL|NocC Type: . |New
| valid from: 26/08/2020 S S Arhad 7, [Valid up to: 25/08/2022
~[Ground Water Abstraction Permitted: { & / Fhinal A\
Fresh Water  'Saline Water # * ¢ ¥1.[W4Y, ~ Dewatering Total
m/day m¥/year m*/day; | mifyear:£¥| "5 miday § 1! metyear md/day melyear
900.00 296525.00 \ A e e J /] 900.00 296525.00
9. J Details of ground water abstraction /Deﬁ(‘ate‘_ring\sigugtu_régiﬁﬁ;zﬁfﬁ@? P,
Total Existing No.:2 \;:‘\’;‘gﬂjﬁ@?@% @y - Total Proposed No.:0
DW | DCB | BW;[TW.|; MPy | #DW--| DCB BW | TW MP
Abstraction Structure® 0 | o (.0 |.2¥~-0—<_0 . © 0 0 0
“DW- Dug Well; DCB-Dug-cum-Bore Well;,,BW-Bore:Well TW Tiibe WellFMR-Mjne Pit.
t harge/harvesting(m/year): \J\\‘ 148265.00
10. [Quantum of ground water recharg ves g(m?year): .
11. [Number of Piezometers(Observation wells) to be _ No. of Monitoring Mechanism
constructed/ monitored & Monitoring mechanism. Piezometers

Manual DWLR* DWLR With Telemetry

**DWLR - Digital Water Level Recorder 2 0 1 1

(Compliance Conditions given overleaf)

SUNIL |ootamise:,
L .08.30
KUMAR3: o530
&
R (Rl oy o wftrawn)

Member (CGWA)

e ——

18/11, SR §T9W, WG <18, 7% (el ~110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Webslte: egwnzme.gov.lu

I A - A
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Department of Water Resour

Gp\{ernmenl of
Ministry of Jal Shakti

ces, River Development and Ganga Rejuvenati
¢ - anat
Central Ground Water Authority (CGWA) ! J .

Application for Issue of NOG to Abstract Ground Water (NOCAP)

23
ate Time: 1400172023 14.1G.25 PM | 1P Addross: 106,211 52,04

|

me |

)
Apply | Fecdback I Change I’usswur.tl“] -‘i’roﬁl‘ﬁﬁl

. 1
| Submitted Grievaneo , Paymaent

INDApp Code 5665

Yiew Heport

- t’ e it LIS KT
o bl * ! ) [Find | Next I, « 48]
govuhmenl of Indla
inistry of Jal Shakti
Depa
partment of Wa!er. Resources, River Development and Ganga Rejuvenation
P Central Ground Water Authority (CGWA)
pplication for Issue of NOG to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/490/U T/IND/2017

1.

General Information:

Water Quality: ' ‘ FreshWalcr I

Application Typg Category/ Type of Applicafibn: L ;P.a[.'mr and Pulp

(i) Name of Industry:

'SAGAR PAPER MILLS PRIVATE LIMITED
'MANGLORE JHABREDA ROAD VILLAGE
LATHERDEVA HUNN DISTRICT HARIDWAR

.(ii) Location Details.of tlle ‘lndustrinl Unit- (An;ch Ap[;rovedSiteFlnnwnh Location Mab) (%)

(iii)

(iv,

.(v

)

Address Line 1 : " SAGAR PAPER MILLS PRIVATE LIMITED
’EMANGLORE JHABREDA ROAD
'VILLAGE LATHERDEVA HUNN

i

Address i_ine 2 3 o
Address Line 3:

State: ' 'UTTARAKHAND
District: - ' 'HARIDWAR
Sub-District: RS " NARSAN
Village/Town: . jtehadevarioon
Latitude:
Ldgilude: i
Areatype: T NonMNoified
i e s T
wnellaé;induslry is MSME ‘NotDefine o

‘ T T Not Define

Whether !he.project‘f;alls in Wetland Area:

Communication Address

Pl s Rl T }sA;;AR PAPER MILLS PRIVATE LIMITED
Address Line 2: E'-STH KM MANGLORE JHABREDA ROAD
Address Line 3: o R j\ﬁl_ﬁﬂéé 'L_;f\'_TFIéFiDévAHUNN

Stote: i JUTTARAKHAND

District: - . |mRiOWAR

Sub-District: {NARSAN

Pincode: : 249406

Phone Number with A!gn {:or_!e: o e b i

tobile Number: {91 0837242463

Fax Humber;
E-Mail;
sallent Features of the Industrial Activity:
ségar Paper Mills Private Limited has been promotad lo selup n paper manufacturing unit in the state ol Utirakhand.
Company works at 5th KM Manglore Jhabrera Road Village Latherdova Hunn District Hatldwar U Khand,
The Company Is engaged In manufacturing of Krafl papor with Instaliod capacily of 80 MT por day with an capagity of
26400 MT based on 330 working doys per annum.

Land Use Dotails of the Existing / Proposed lg\duﬂrlnl Unit Preinises Ownarship of the Land

Land Use Dotalls Existing (sq meter) Proposed “q meter)  Grand Total (sq mater)

Greon Belt Area ) ~ 3000.00 0,00 3098.00
Open Land 1162.00, 45 0,00 1162.00
Road/ Paved Area : 1002.00 0.00 1062.00

; sahl.ak@Indlaglycols.com

'.':ﬂllur
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LLUTION CONTROL BOARD

UTTARAKﬂ% 3
|
rrigatiomPes uilding Campus, Roorkee-247667

SrrEvE gy o 9
Rter§ wReey s aftery, weahl-247007
Laboratory-Regional Office Roorkee

Email id - rorueppcb@gmail.com

Industrial Waste Water Test Report

Test report no:

UKPCB/LR/213/25/ROR/WW-213

Code allotted:

UKPCB/LR/213/25/ROR/WW-213

Sample Source ( ETP/STP/ any other specify ):

ETP Outlet

Name and Address of Industry:

M/s Sagar Paper Mills P. Ltd, Manglore Jhabreda
Road, Latherdevahoon, Distt-Haridwar

Type of sample: Grab/Composite/Integrated: Grab
Sarnple collected by: I, Dr. Ajeet Singh (SO)
Quantity & Packing: | Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 06.10.2025
Date of sample receipt in the laboratory: 06:10.2025
Duration of analysis: 08.10.2025 To 14.10.2025
Date of issue of report: 16.10.2025
]
S.No. | Parameters Unit Results | Standards Test Method
1. | Colour Hazen 5 - APHA 2120 B: Visual
Comparison Method
2. | Odour - Odourless - -
3. | pH (@25°C) - 6.98 6.5-9.0 | APHA 4500 H"B:
Electrometric Method.
4. | Biochemical Oxygen mg/1 22 30 IS 3025 (Part44)
Demand ' Azide Modification.
5, | Chemical Oxygen mg/l 210 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/l 40 <100 APHA 2540 D
Solids Total Suspended Solids Dried at
103-105°C
7. | Total Dissolved mg/l- 241 X - APHA 2540 C: Total Dissolved
Solids (TDS) Solids Dried at 180 °C
8. | Total Solids (TS) mg/I 281 - APHA 2540 C: Total Solids
Dried at 103-105 °C

Ao gre>

alysed by:
(Dr. Shahida Parveen)

3P

Checked by:

(Dr. Ajeet Singh)

Counter SiLn:

(Dr. Rajendra Singh)

'.iﬁitiﬂiil’iii*-il‘ttt*il‘iii*iiEnd or"l‘est Repoﬂ!iiilll-lii'lii.itiitilt-lii.iii

Note:
The results in the Test Repo

The Test Report pertains to the sam

bwN =

sample will be retained for only 10 day

1t relate only to the items tested.
ple as received in lab.

Report shall not be reproduced without approval of laboratory.
s after issuing the report.
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Devansh Testing rch Laboratory Put. Ltd.
est Report  Annexure-2.4

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK) TC-6467
Contact No. : 01332-235415, 7060134448,E-mail : dtripvtltd@gmail.com,Website : www.dtrlab.org

Govt. Approved Test House

-—-
i L L T L L L L L L L L L
ot

Sample : INDUSTRIAL WASTE WATER(WW-007) ULR No. : TC646725600006333F
Report No. : DTRLES-260425006/A
Customer Name  : Uttarakhand Pollution Control Board Your Ref. 1 26/04/2025
Customer : Tt ) -
* (Irrigation Design Building Campus) Roorkee(U.K)
PRI, Roorkee Sample Qty. : 1 Litre

Date of Receipt : 26/04/2025

Date of Sampling . 26/04/2025 M , < W_‘h’){ M@) U@ .
oon.

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS

Reference ¢ EPACT Std.
Description :  One Industrial waste water (ww-007) sample was received on 26-04-2025
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB
(1) Chemical Testing (i) - Pollution and
Environment
1 pH 7.27 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids . mgll 63.0 100 1S:3025(P-17)2022
3 Chemical Oxygen Demand ma/l 73.4 250 APHA 5220 B 24th Edn
4 Biochemical Oxygen Demand mg/l 25.0 30 IS 3025(P-44)2023
5 Colour Hazen <5.0 - 1S:3025(P-4)2021
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
07/05/2025 L
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page :10of1

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity pu&*es,

5-Result given in report are related to sample tested only.

y E YNty
JARMENDRA SINCIH
i Authorised Signatory

]
;,' Sr, Technical Man
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Devansh Testing &B&ehrch Laboratory Put. Ltd,
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com,Website : www.dtrlab.org

Sample . INDUSTRIAL WASTE WATER(WW-007)
Report No. : DTRLES-260425006/N
customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. ! 4 Litre

Date of Receipt : 26/04/2025

Date of Sampling  : 26/04/2025 m)s .gagm’ qaf,.{ mta ® D).
medlwbrm

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB

1 AOX mg/l 0.39 - USEPA-1650
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.

07/05/2025 —n g
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 1 of 1

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount. T ATALY
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified DHARMEI\DRA SINGH

4-Test certficate in full or parts shall not be used for promotional or publicity pgigoses. AUlh“'fiSFd Signatory
5-Result given in report are related to sample tested only. Sr. Technical Manager

Devansh Testing & Pescarch Lat



% ECON LABORA & CONSULTANCY LLP

(ISO: 9001, 14001, 45001 Certifefi A, RWD & MES Approved Laboratory)

(Govt. Approved Lab) Annexure-2.5
Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Dehradun, Uttarakhand - 248003

, TEST REPORT
M/s. Sagar Paper Mills Pvt. Limited Reporting Date: 25/11/2025
| Village LathardevaHoon, 5 km Manglore-Jhabrera Road Receipt Date: 21/11/2025
| Distt.:Haridwar, (U.K.) Period of Testing: 21/11/2025-25/11/2025
\ Format No: 7.8-F-01
Party Reference No: | By Mail

SAMPLE DESCRIPTION: BOILER STACK EMISSION MONITORING

\
l General Information:
\

Sample Collected by : Lab. Rep.

Date of Sampling :21/11/2025

Sampling duration (minute) :30.0

Stack Attached to : Boiler Set-1

Sampling location : Port Hole on Stack,
, Capacity of Boiler : 12 tons

Meteorological condition : Clear Sky
[ Instrument Calibration Status : Ok

Diameter of Stack : 1200 mm

Height of Stack :33meter

Ambient Temperature-Ta (°C) :26.0

Temperature of Stack-Ts ('C) 1 158

Velocity of stack in (m/s) : 8.62

Flow rate of PM (LPM) :21.0

Flow rate of Gas (LPM) 1240

Sampling Condition : Isokinetic

Protocol Used : 11255

Parameters Required : As per Work Order

: Biomass

Fuel Used
zg:&j 5o

Particulate Matter (PM) at | IS:11255(Part]):1985, RA 2019
12% CO; Correction

: : : 3

| 2. | Oxides of Nitrogen (NO2) | 1.11255(Part7):2005, RA 2019, Calorimetric method 6.2 | mg/Nm™ | NA
. = 3

| 3. | Sulphur Dioxide (SO,) IS :11255(Part-2):1985, RA 2019, (TitrationMethod) 280 | mg/Nm™ | NA

. 3
‘I 4, Carbon Monoxides (CO) IS 13270: 1992, RA 201 9, By OrsetAppratus 35.1 mngm NA

***End of Report***

| ﬂ BY: AUTHO_ SED SIGNATORY :
|

n NOTE : 1. The results listed only to the tested sample & applicable parameters. i '

l 2. Total liabilities of our lab will be restricted to the invoice amount only. ‘

3. The sample will be destroyed after retention time unless otherwise specified.
4. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law without prior permission ‘

www.econlaboratory.com, uk@econlaborat§ry.com, econlab.consultancy@yahoo.in

CONTACT NO.: +91-8% 4957815, 8126534344
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Annexure-3.1

5 5 3 UKPCB

— HEAD OFFICE
— Uttneakhand Pollution Control Board

:;a 15 “Goura Devi Paryavaran Bhawan”
SEEE 468, 1T Park, Sahasteadhara Road, Dehra Dun(Uttarakhand)

UkPeh MVl e ubgov b, Eomall | i baiyahao.com, Phone No.-2976187, 2976148, 2607091

(e on/A-3T112022/ )41 Date:  ]),02.2022
UKPCB/AIO/Con/s l6ys ] e

To,
M/s Aadharshree Paper Mills Pyt, L.,
Khasra No.=9/4/1, 2,5Km Manglore Deoband Road,

Vill = Mundet, Roorkee, Distt — Haridwar.

Consolidated Consent to Operate and Authorisation hereinafier referred (o as the CCA
(Consolidated - Consent & authorization) (Renewal) under  Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981 and Authorization under “Rule-6(2)” of the “Hazardous
and Other Wastes (Management and Transhoundary Movement) Rules, 2016 notified undc:r
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafier as Water Act, Air
Actand HW Rules respectively),

CAFID-7829 Application no.1319633

CCA (Renewal)

Date :- 23.06.2021

CCA is hereby granted to M/s Aadharshree Paper Mills Pyt. Ltd located at Khasra No.-9/4/1,
2.5Km Manglore Deoband Road, Vill = Mundet, Roorkee, Distt — Haridwar subject to the
provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and the orders that may be made further and subject to
following terms and conditions :-

1. This CCA is granted for a period upto 31.03.2026 and valid for manufacturing of
following products with Capital Investment/Net Assets Values Rs. 1140 lacs :-
S. No. Las CCA or CTE, Present CCA ( Renewal) N
Product Quantity Product Quantity
(Per Year) (Per Year)
| M.G. Kraft Paper L1500 MT M.G. Kraft Paper 11500 mT
2 M.G. White Poster | 11500 MT M.G. White Poster 11500 MmT

2. Specific Conditions under Water Act :-
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA or CTE Present CCA (Renewal)
Trade Effluent 480 480
Sewage 5.0 50

(i) Trade Effluent 'l'rczl_tn_wnl zm(l. Disposal: - The applicant shall operate Effluent
Treatment Plant consisting of primary/secondary and tertiary treatment as is required
with reference to influent quantity and quality.,

In case of stoppage of functioning of ETP, production has 1o be stopped immediately and
this Board has 10 be intimated by fax/phone/email With a report in his regard 10 be
dispatched immediately.

(i) The treated cffluent shall be recycled to the maximum extent, Quality of the treated

effluent shall meet to the following general anfl specific standards ag prescribed under
Environment (Protection) Rules, 1986 and applicable 1o the unit from time-to-time -

I H Between

_pH : :
Suspended solids Not to exceed 30mg/i
—153—‘(-)—% Not to exceed 20mgi

_ -1-
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Not to exceed
Not to exceed
Not to exceed

COD
TDS
6 | Colour, PCU

S

(o]

ropriate treatment to

al: - The applicant shall provide app

iv) Sewage Treatment and Dispos !
" ) l as per prescribed standards.

the domestic waste water and disposed it

3. Conditions under Air Act :- -
- : . i em consisting
(i) The applicant shall use following fuel and install 2 comprehensive c?ntrql si}(')Sr:S o operate
of control equipment as is required with reference to generation 0 emlsst o i

and maintain the same continuously so as to achieve the level of pollutants to th

standards :- —
S. | Stackattached | Stack | Typeof | Fuel Quantity | Emission Emission
No with height |  Fuel Control |standards
(Mt) ' Equipment | not to
exceed
1 | DG Set 4 Diesel - Natural -
(225 KVA) x 1 Draft
3 | Boiler 30 Wood - Dust -
(10TPH) x 1 collector

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :-

Standards | Industrial Area |Commercial Area | Residential Area | Silence Zone |
for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 :-

(i) The Factory Manager of M/s Aadharshree Paper Mills Pvt. Ltd., Haridwar is hereby
granted an authorization to operate a facility for collection and storage of Hazardous
wastes.

(if) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which | Mode of Disposal
(Schedule-I & authorization is being issued
Schedule-II) - (MTA)
1 Schedule [ - 5.1 0.100 Recyclable .

(iii) The authorization shall be in force for g)period upto 31.03.2026.
(iv) The authorization is subject to the conditions stated below and such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Act, 1986.

Terms and conditions of authorization :-
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.
(ii) The authorization and its renewal shall be produced for inspection at the request of an officer

authorized by the SPCB/PCC.
(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous

wastes without obtaining prior permission of the SPCB/PCC.
2=
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(iv) Any unauthorized changes in pe

(v) It is the duty of the authorized person 1o take prior pernis:

555 UKECD

rsonnel, equipment a8 working conditions as mentioned in
‘ : a breach of his authorization,

» applicati s DErson srized shall constitute . ‘ :
the application by the person author { Hon of the SPCBPCE 1o close

down the facility.

ication fi 3 ization s ) vas lndd down under these
(vi) An application for the renewal of an authorization shall be made as Iai

(vii)

10.

11.

Copy to: Regional Officer, Uttarakhand Pollution Control Bo

rules. o o .
The unit shall comply with any other conditions specified in the guidelines issued by the
MoEF&CC or CPCB/SPCB from time to time,

This CCA is valid for the manufacturing of Paper as MG Kraft and MG White by
Mechanical Pulping & Paper Machining processes only.

Compulsory documents to be submitted by the lmluslry/U.nil .

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016 and
Third Party Audit Report.

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986, ‘

(i) Quarterly compliance report of the CCA, photograph of E'TP/APCs/Waste Storage
Area.

Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA., .

Competent Authority reserves the right to change/modify/add any time any condition of this

CCA.

Unit has to comply with the other general conditions as annexed herewith, Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous

and Other Wastes (Management and Transboundary Movement) Rules, 2016 will

results in legal action under the aforesaid Acts and Rules,

The Unit shall comply the “Approved Fuels” policy in the entire state of. Uttarakhand and

use the fuel as per the list of Approved Fuels listed in the order issued by the Board vide its

letter no. UEPPCB/HO/Gen-183-426/2020/171-33 1 dated 17.07.2020.

In case of non compliance of this CCA, the bank guarantee n0.03301LG000122 dated

12.01.2022 of Rs 5.0lacs (Punjab National Bank) valid upto 11.01.2027, submitted by the

Unit in the Board shall be forfeited in favour of the Board.

ard, Roorkee, Distt- Haridwar

Envja:ﬁicnl >
e

for information and compliance of the same.,
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Specific Conditions:
1. The applicant shall submit audite
submitted by the applicant could be
2. The applicant shall provide ports in "
i \ itor +abr emissions and the sam ,
requirement for monitoring the air ¢miss ‘ open for i B Tl
| ll! I's stafll, The chimney/stack attached to various sources of emission shall be designated by
the Board' s stafl, * O YISk S ; Lokl
' tu ) Al ' . . A1 () R
such as S-1, 8+2 ete, and these shall be painted/ displayed to facilitate identifi ;m 'n |
i ion control devices ¢ oduc 0CCHICH,
3. The industry shall ensure interlocking of air pollution control devices and production proc e,
1 os e sed in manner so that contamination of surface water.
4. Solid wastes generated from the industry have to be disposed in manner 5o thi f

d balanee sheet of the unit at the end of
assessed, o

(he chimney/stack and facilities such ¢ Aok
¢ shall be open for inspeetion and use at all times by

i ladder, platform cte. as per

bodies/ground water/soil ete. does not take place, o b
5. The industry shall take adequate measures to control of noise from its own source 50 as to comply »

standards as may be applicable,

6. The applicant shall develop three rows of green belt on the premises with plant specics as suggested by the

Central Pollution Control Board,

7. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any
violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

8. The industry shall ensure all safety measures and shall undertake periodical assessment by the competent
authority.

9. Unit shall ensure manifest system in Form-10 of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 while disposing hazardous waste.

10. Hazardous waste should not be stored beyond a period of 90 days.

I'1. Unit shall obtain Central Ground Water Authority approval for ground water extraction,

12, Unit shall obtain consent/license/approval from all other concerned authorities as applicable.

13. Unit shall ensure connectivity of OCEMS on final outlet of ETP,

14.The unit shall strictly comply the directions issued under Section-33(A) of the Water (Prevention &
Control of Pollution) Act, 1974- regarding Implementation of “Charter for Water Recycling and
Pollution Prevention in Pulp & Paper Industries”. This CCA is linked with the implementation of
activities/action points within preseribed time limit as specified in the “Charter”. In case of non
compliance/non-adherence by the Unit with the prescribed activities & time schedule, the Consent
to Operate/Authorization (CCA) issued to the unit shall stand withdrawn.

15. The industry situated nearby the River Ganga and its tributarics shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.

16. There should be no effluent discharge outside the premises of the Unit.

17. The treated cffluent from ETP will be used in different purposes in the Unit and has to comply Zero L
Discharge.

18. Unit has to install Real time monitoring system.

19. The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications —
thereunder.,

iquid

General Conditions

1. The applicant shall get analyse the samples of cffluent/emission/hazardous wastes at least once in 4 th
month from the laboratory recognized by the MoL:F&CC and shall report to the UKPCB, ree

2. The applicant shall however, not without the prior consent of the Board bring i
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated waste water and domestic waste water shall be disposed jointly
shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance re
conditions within 30 days of reccipt of this CCA. If, at any point of time, it is found th
complying with stipulated conditions or any further direction/instruction issued by the
shall be initiated against the applicant.

o use any new or altered

at one disposal poin, The applicant

port of Slipu]alcd
at the industr

-4-
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‘ | 5 5 7 UKPCB
5. The 'flpphcant shall maintain good housekeeping. All valves pipes/sewer/drains ctc. must be leak-proof,
6. The industry shall provide uninterrupted en

: try to the STP'S/ETP’s inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures,
1. The industry shall provide “Inspe

ction Book™ at the time of inspection to the Board’s officials,
8. Whenever due to any accident or other unforeseen

_ act or event, such emission occurs or is apprehended to
occur In excess of standards laid down, such information shall be reported to the Board’s offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect,

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10.1n case of any damage to the agriculture productivity, human habitation ctc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cascs as decided by
the Competent Authority. ‘

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production

capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or
emission point.

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization.

15. 1t is the duty of the authorized person to take prior permission of the Board to close down the facility.
16. The authorization is valid for temporary storage of Hazardous Waste within premises only.
I7. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals

being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet outside the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal of hazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30™ day of June following to the financial year to which that return relates,

20.In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board.

22. Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

23. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall
be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registered Recyclers/Re-
processors.

5.In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 shall be submitted to the Board.

Environnter igeer
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° qeTeld
“\!"} Q‘ Lifestyle For iR <t qgteRe AT
UKPCB / ‘ Environment 46#?, aﬂ‘:{?ﬂ qﬁ' geAgnN ﬂ’@', W

* E-mall : msukpcb@yahoo.com, GYATE. 0135-2607092

-/ T/ W/ v-371/2025/ 7] S| feid - 06/02.2025
3 &,

!

M/s Adharshree Paper Mills Pvt. Ltd.,
Manglore-Mundet, Roorkec,
Distt- Haridwar.

favy - Amendment in Consolidated Consent to Operate and Authorlisation revised hercinafter referred to

as the CCA (Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention &
Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous and Other

Wastes (Management and Transboundary Movement) Rules, 2016” notified under “Environment
(Protection) Act, 1986” as applicable (to be referred hereinafier as Water Act, Air Act and HW Rules

respectively).

TRy,
SR RTF I T3 RAE 16012025 31 G T8V YT AR, @ §IT g9 drdlerd @

03 Wo-gopodiowodlo / Ta0N0 /WEHfd /T-371/2022 /1648 faid 11.02.2022 &N gem @ ffa
Consolidated Consent & authorization (CCA) ® ﬁﬁ [o—2(iii) | affa afie wid fde el o

WA o] oY few gl !
a9 4 AP IRY W U4 v A e 3 wee qeviwe ger @ i
Consolidated Consent & authorization (CCA) Wo-gododtofiodto / Taosito / wefd /T-371/2022/

1648 RAIE 11.02.2022 B =g o 2¢ii) ¥ aPfer aiferaer @ IR wanfira fbar arer & +—

] pH Between | 6.5t0 9.0

2 Suspended solids Not to exceed 100mg/I

3 BOD (3 days 27°C) Not to exceed 30 mg/I

4 COD Not to exceed 250 mg/l

5 Oil & Grease Not to exceed 10 mg/l

Consolidated Consent & authorization (CCA) ¥ fld 99 99 9Ia ‘EI'G!H ?g‘“ |

I,
(STo WRIT FYHR TIa)

TR uIe / vHal / wenkd / -3f1 /2025 / feTid —dgfenifda '
yiafef — &g FRGN, ScRrave Feu A A, Heal Bl qaref MR
—

e gfud
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HRA EBR
S wifdd ey
SIa FaE, 74 faer
IR T ERefor fanmr
AN Yy 51 T
win o Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority
(wa Frerdt 37 sl wwror T
N B I T
Project Name: Aadhar Shree Paper Mills (p) Limited
Project Address: Village Mundet, 2.5 Km Manglaur- Deoband Road, Block Narsan, District.
Haridwar
Village: Mundet Block: Narsan
District: Haridwar State: Uttarakhand
Pin Code:
Communication Address: Village Mundet, 2.5 Km Manglaur - Deoband Road,, Block. Narsan, District.
Haridwar, Narsan, Haridwar, Uttarakhand - 247667
Address of CGWB Regional Office : Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,
Baluwala , Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001

1. NOC No.: CGWA/NOC/IND/ORIG/2023/17676 2. Date of Issuence 30/01/2023
3. Application No.: 21-4/1640/UT/IND/2022 4. Category: Safe
(GWRE 2020)

5. Project Status: New Project 6. NOC Type: New

7. Valid from: 29/09/2022 8. Valid up to: 28/09/2025
9. Ground Water Abstraction Permitted:

Fresh Water Saline Water Dewatering Total
m*/day m*/year m?/day m3/year m?*/day m®/year m®/day m*/year

503.00 165990.00
10. Details of ground water abstraction /Dewatering structures

Total Existing No.:2 Total Proposed No.:0
DW DCB BW TW MP MPu DW DCB BW TW MP MPu
Abstraction Structure* 0 0 0 2 0 0 0 0 0 0 0 0
“DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit MPu-Mine Pumps
11. Ground Water Abstraction/Restoration Charges paid (Rs.): 879244.00
12. Number of Piezometers(Observation wells) to be No. of Piezometers Monitoring Mechanism

constructed/ monitored & Monitoring mechanism.

Manual DWLR** DWLR With Telemetry
“*DWLR - Digital Water Level Recorder 2 0 9 4

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, WHATR 919, HrAfty A8, 7€ Reet - 10011 1 1811, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382081, 23386743
Website: cgwa-noc.gov.in

SAVE WATER - SAVE LIFE
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Mandatory conditions:

Objection Cartificate and intimation regarding their
Instaliation of tamper proof digital water flow meter with telemetry on all the abstraction structure(s) shall be mandatory for all users seeking No
:rv,nlliim shall be communicated to the CGWA within 30 days of grant of No Objection Certificate.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation welle (plezometers) for ground water level monftoring shall be mandatory as per Sediion 14 of Guidelines. Water level data shall be made available to
CGWA through web portal. Detailed guidelines for construction of plezometers are given in Annexure-I| of the guidelines.

4) ﬁwamnhdmﬁmdumundwdorhwnlhowionmdm(-)mhnyuv.%unﬂufmmhnwﬂ!ubow-llldugw-lld!dinmlodddudng

ApriMay every year
.m-minmmwtmumbnhmmm(mum anions), heavy metals, pesticides/ upanicmpw\dldc.wnqmlhyduhlhallbomodolvdilblehCOWAmrough
the web portal.

5 hmdmm,mdmﬂ“hﬂaud\dhmmmmIhequbnd"‘ ctor, CGWB for g d water level monitoring four (4) imes a year (January, May, August
mm)hmnnl-Wzormofhmlm.

6) lne.udnmmhhn“wwmumwdmamhnmdmmhomGM.-pptwoleAaL-mdﬂdhb.
n The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issua of this NOC.

8§) Industries abstracting ground water in excess of 100 m 3 /d shall undertake annual water audit through certified auditors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by at least 20% over the next three years through appropriate means.

jon for renewal can be submitted online from 90 days before the expiry of NOC. Ground mmrwithdmw-l.ﬂany.aﬂmaxplryulNOCahollbenbgd&Ihb!ebnogalnwonnpnrp'wilioﬂs
of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms of Court orders related to construction of tube wel/ground water abstraction siructure / recharge or conservation
structure/discharge of effiuents or any such matter as applicable.

General conditions: .
11) No additional g d water abstraction and/or d i

g shall be constructed for this purpose without prior approval of the Central Ground Water Authority (CGWA).
12) The proponent shall seek prior permission from CGWA for any in

crease in quantum of groundwater abstraction (more than that permitted in NOC for specific period).
13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all

y to pr ination of ground water in the premises failing which the firm shall be responsible for any consequences arising
thersupon.

15) In case of industries that are fikely to contaminate the ground water, no recharge measures shall ba taken up by the firm inside the plant premi The runoff g ted from the rooftop shall be
stored and put to beneficial use by the firm.

16) Wh feasibl qui nt of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17

Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the d R

gional Director, Central Ground Water Board.
19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the prop of their oblig I requirement 1o obtain ather statutory and administrative | from appropriate authorities.

21) The issue of this NOC does not imply that other y / admini ive ck shal be g "tnlhapmjedbythnmnoomcdlmhoriiu.SuchamhmiieswouHcomidermeMon
merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorp tion of y changes in the No Obji

over px ion of the pr

Certificate with documentary proof within 60 days of taking
23) This NOC is being issued without any prejudice to the directions of the Hon'ble NG Ticourt orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial rech
water abstraction

ge struct: in pli of the NOC g d to them previously and have availed rebate of upto 50% (fifty percent) in the ground
charges/ground water restoration charges, shall continue to regularly maintain artificial recharge structures.

Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter H Dye, Chemical/ P hemical, Coal h
CPCB list) need to undenake necessary well head protection measures to ensure prevention of ground water pollution as per Annexure ||l of

ies, phar ical, other hazardous units etc. (as per
the guidelines.

26) In case of new infrastructure projects having ground water abstraction of more than 20 m3iday, the firm/entity shall ensure implementation of dual water supply system in the projects.
27) In case of infrastructure projects, paved/parking area must be d with interlocking/perf d tiles or other suitable to g dv infilration/h
28) In case of coal and other base metal mining projects, the project proponent shall use the advance dewatering technology (by construction of series of d
contamination of surface water.

& [r——ry

9 ) to avoid

29) The NOC issued is conditional subject to the conditions mentioned in the Public notice dated 27.01.2021 failing which penal fEC/cancellation of NOC shall be imposed
30) This NOC e iseued subjed fo the dlearance of Expert Appraisal Commitise (EAC) (1 apphcable). I ORISR haak b

Mdﬂnmm“mrﬂomdmuﬂmyhmuninmmlmonmuoc;ndmlmagllmmm)
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Annexure-3.3

R
v UTTARAKHANIﬁﬁlzION CONTROL BOARD
TR Irrigation Design Building Campus, Roorkee-247667
daul STV v P
S\ 172 Rier§ wReea s oRwe, wea-247067
uecs Laboratory-Regional Office Roorkee

Email id - rorueppcb@gmajl.com

Industrial Waste Water Test Report

Test report no: UKPCB/LR/219/25/ROR/WW-219

Code allotted: UKPCB/LR/219/25/ROR/WW-219

Sample Source ( ETP/STP/ any other specify ): | ETP Outlet

Name and Address of Industry M/s Adhar shree Paper mills P. Ltd, Vill- Mundet,

Roorkee, Distt- Haridwar
Type of sample: Grab/Composite/Integrated: Grab

Sample collected by: 1. Dr. Ajeet Singh (SO)
Quantity & Packing: 1 Ltr.
HDPE/LDPE/P/G/Any Other): : HDPE
Date of sample collection: 06.10.2025
Date of sample receipt in the laboratory: ' 06.10.2025
Duration of analysis: 08.10.2025 To 14.10.2025
Date of issue of report: 16.10.2025
S.No. | Parameters Unit Results Standards Test Method
1. | Colour Hazen 5 - APHA 2120 B: Visual Comparison
Method
2. | Odour - Odourless - -
3. [ pH (@25°C) - 7.46 6.59.0 | APHA 4500 H™B:
- Electrometric Method.
4. | Biochemical mg/l 18 30 IS 3025 (Part44).
Oxygen Demand Azide Modification.
5. | Chemical Oxygen mg/l - 130 T 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/Il 29 <100 APHA 2540 D
Solids Total Suspended Solids Dried at
103-105°C
7. | Total Dissolved mg/l 255 - . | APHA 2540 C: Total Dissolved
Solids (TDS) - Solids Dried at 180 °C
8. | Total Solids (TS) mg/I 284 - APHA 2540 C: Total Solids Dried
at 103-105 °C =

W g .

ysed by Checked by Counte S-ign:
(Dr. Shahida Parveen) (Dr. Ajeet Singh) (Dr. Rajendra Singh)

ﬂ.i.**iﬁﬁi**ﬂ.ﬁﬂ*t'.iﬁ‘ti.ﬁ.t.ﬁEnd n[Tesl Repon.*.i.i*i‘*i.tt*..l.it-l.lthn‘iﬁ
Note:
The results in the Test Report relate only to the items tested.
The Test Report pertains to the sample as receivéd in lab.
Report shall not be reproduced without approval of laboratory.
Sample will be retained for only 10 days afier issuing the report.

R
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Devansh Testing S-gyegrch Laboratory Put. Ltd.
Test Report Annexure-3.4

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247001(UK)b
Contact No. : 01332-235415, 7060134448 E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

TC-6467

Gowt, Approved Test House

-
-
bbb LT - e
- T T T T T T L L L L L bttt -

. 25600006330F
Sample i INDUSTRIAL WASTE WATER(WW-006) ULR No. . TC6467
Report No. © DTRLES-260425004/A
g::::m" Name : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
mer : )
' (Irrigation Design Building Campus) Roorkee(U.K)
s Roorkee Sample Qty. : 1 Litre

Date of Receipt : 26/04/2025

Date of Sampling ; 26/04/2025 M /é W}y,@e ﬂ)f%’ Wum(p) %'
Date of Test Performance Initiated :  26/04/2025 E TP D’Uw i

RESULTS OF ANALYSIS
Reference : EPACT Std.
Description . One Industrial waste water (ww-006) sample was received on 26-04-2025
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB

(1) Chemical Testing (i) - Pollution and

Environment
1 pH 7.20 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids © mgll 60 100 1S:3025(P-17)2022
3 Chemical Oxygen Demand mg/l 130.6 250 APHA 5220 B 24th Edn
4 Biochemical Oxygen Demand mg/l 29.0 30 IS 3025(P-44)2023
5 Colour Hazen <5.0 - 1S:3025(P-4)2021

Date of Completion : 07/05/2025

Note: Party has asked for the above test only.

07/05/2025 J\, -j»———-a

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page : 1 of 1
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certj
. § ificate unle i -
4-Test certificate in full or parts shall not be used for promotional or publicity p es SEEhenwgslSeciied 2
-Result given in report are related to sample tested only. LB:BS : E LH

¥ Authorised Signyiory
P2y gp, Technical Munazet

374 : el
Devansh Testing & Resea vt L
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Devansh Testing® @edearch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448, E-mail - dtripvtitd@gmail.com,Website : www.dtrlab.org

---------------------
--------------------------------------------------------------------------
------

Sample ¢ INDUSTRIAL WASTE WATER(WW-006)
Report No. . DTRLES-260425004/N
Customer Name . yttarakhand Pollution Control Board Your Ref . 268/04/2025
to ¢ o : o L :
i  (Irrigation Design Building Campus) Roorkee(U.K)
Roorkee Sample Qty. * 1 Litre
Date of Receipt . 26/04/2025
Date of Sampling . 26/04/2025
M/5 ,Q-ad/mdnee Vafﬂ e &,
Date of Test Performance Initiated :  26/04/2025 ET—P
RESULTS OF ANALYSIS
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB
1 AOX mgl/| 0.38 - USEPA-1650
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
| I
07/05/2025 "D._—'”“':g
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 1 of 1
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount. DHARM FNDRA SINCH
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. Autiorised Signatory

S¢. Technical Manager

N

4-Test certificate in full or parts shall not be used for promotional or publicity pég?oses,
D#\'ﬁ“sh 1',‘-5,,jn£_ & RCS‘.‘.’:@EE Labuoiatc

5-Result given in report are related to sample tested only.



ECON LABORAT & CONSULTANCY LLP

(ISO: 9001, 14001, 45001 Certified, A, RWD & MES Approved Laboratory)

(Govt. Approved Lab) An
i . nexure-»s.
Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Dehradun, Uttarakhand - 248003 22

TEST REPORT

uuuuu e

ek

M/s. Aadhar Shree Paper Mills Pvt. Limited Reporting Date: 25/11/2025
Village Mundet, 2.5 km Manglor-Deoband Road Receipt Date: 21/11/2025
Distt.:Haridwar, (U.K.) Period of Testing: | 21/1 1/2025-25/11/2025
Format No: 7.8-F-01
L Party Reference No:| By Mail |

SAMPLE DESCRIPTION: BOILER STACK EMISSION MONITORING
General Information:

Sample Collected by : Lab. Rep.
Date of Sampling : 21/11/2025 ‘
Sampling duration (minute) :30.0 .
Stack Attached to : Boiler Set-1 '
Sampling location -Port Hole on Stack

Capacity of Boiler : 10 tons

Meteorological condition : Clear Sky

Instrument Calibration Status : Ok ‘
Diameter of Stack : 900 mm |
Height of Stack :40 meter

Ambient Temperature-Ta ‘c) :28.0

Temperature of Stack-Ts (C) 2170

Velocity of stack in (m/s) : 8.21 |
Flow rate of PM (LPM) :20.0 ‘
Flow rate of Gas (LPM) :2.0 ,
Sampling Condition : Isokinetic

Protocol Used : TA255

Parameters Required : As per Work Order

Fuel Used : Biomass

| Particulate Matter (PM) | 1S:11255(Part1):1985, RA 2019

at 12% CO, Correction

429 mg/Nm’ NA

2. | Oxides of Nitrogen 1S:11255(Part7):2005, RA 2019, Calorimetric
(NO) Method
3. | Sulphur Dioxide (SO2) IS :11255(Part-2):1985, RA 2019, 28.4 mg/Nm’ NA
(TitrationMethod)

L - 3
l:. Carbon MO“OdeeS (CO) IS 13270: 1992! RA 201 9, By Orsat Apparatus 32.0 ngNm NA

**x*End of Report***

BT
ﬁCKED BY:

AUTHORISED SIGNATORY :

2. Total liabilities of our lab will be restricted to the invoice amount only.
i. :he sample will be destroyed after retention time unless otherwise specified
. This i i ,
report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law without prior permission

www.econlaboratoery.com, uk@econlaboratory.com, econlab.consultancy@yahoo.in

|
NOTE : 1. The results listed only to the tested sample & applicable parameters. -
CONTACT NO.: +91-§53 |

0O.: +91-8334957815, 8126534344 ‘
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| Annexure-4.1

i KU l.. FE 5 6 6 HEAD OFFICE
m \‘ I Uttarakhand Pollution Control Board
W K\ d Lifestyle For “Gaura Devi Paryavaran Bhawan”
KeCan: Environment
46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

Letter No: UKPCB/HO/Con-A-133/2024/ 78 Date: 0L0S.2024
REGD. POST
To,

M/s. Aroma Craft & Tissues Pvt. Ltd,
Khasra No. 103, 104, Vill-Nurpur, Pargana,
Manglore, Tehsil-Roorkee, Distt-Haridwar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & Authorization) Renewal under Section- 25 of the “Water
(Prevention& Control of Pollution) Act., 1974”and under Section- 21 of the “Air
(Prevention & Control of Pollution) Act, 1981”and Authorization under “Rule -6(2)”of the
“Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016”notified under “Environment (Protection) Act, 1986”as applicable (to be referred
hereinafter as Water Act, Air Act and HW Rules respectively).

CAF ID -9787 Application no. 2753487

CCA (Renewal)
Date :- 31.03.2023

CCA is hereby granted to M/s Aroma Craft & Tissues Pvt. Ltd. located at Khasra No. 103,

104, Vill-Nurpur, Pargana, Manglore, Tehsil-Roorkee, Distt-Haridwar, Uttarakhand

(29.804723 °N, 77.811911 °E) subject to the provisions of the Water Act, Air Act and

Hazardous and Other Wastes (Management and Transboundary Movement) Rules,

2016 and the orders that may be made further and subject to following terms and conditions: -

1. This CCA is granted for the period upto 31/03/2028 under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974.

2. This CCA is granted for the period upto 31/03/2028 under Section-21 of the "Air

- (Prevention & Control of Pollution) Act, 1981.

3. This CCA is granted for the period upto31/03/2028 under Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016" notified under "Environment
(Protection) Act, 1986.

4. Production Capacity

Declared by the unit Permitted by State Board
S.No. Ravs:i material Final Products & By- Rawemgterlal Final grc():?ucts ic By-
per day products per day per day products per day
I Waste Paper Waste Paper
" |345.73 MT/day 345.73 MT/day
Alum/Pac- Craft Paper Alum/Pac- Craft Paper
IL 1.5 MT/day (275 MT/Day) 1.5 MT/day (275 MT/Day)
5. Production Process Infrastructure
S. : Details Declared by the unit Permitted by the
No Numbers | Usage / Process operation Board
1. Pulper 01 Pulping Yes
2. Hill Screen 03 Thickening Yes

e

Clean Environment and Healthy Life Style
WD FIIRY T W@ ofige delt Page 1
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3. | DAF/Fibre recovery system I Fibre Recovery Yes

4. Paper machine 01 Manufacturing of Craft Yes
Paper

i.  Unit shall obtain prior approval before making any modification in

ii.

iii.

product/process/fuel/plant machinery, failing to which this consent would be deemed
void.

The unit shall inform SPCB and CPCB regarding shut down as well as resumption of
manufacturing operations.

The unit shall maintain record of daily production in tons per day in a log book duly
signed daily by authorized signatory/competent authority.

6. Water Conservation Measures

A.
il

R

Fresh water consumption

Categorization of existing groundwater area: Safe/Semi critical /Critical/ Over-Exploited/
Saline

The unit shall obtain NOC of CGWA/SGWA (in case of use of river water, permission
from irrigation department) before start of ground water (freshwater) extraction and
shall strictly comply with the various conditions as mentioned in the CGWA/SGWA
NOC/irrigation dept. :

Status of NOC from CGWA/SGWB: Applied

If Granted: Number of NOC and Validity: -

Details of Artificial recharge system/rain water harvesting unit (if any) installed with
capacity

Details of piezometer installed i.e., numbers with coordinates.

Piezometer No. 1 29.804886°N, 77.813255°E

Piezometer No. 2 29.804889°N, 77.813285 °E

This CCA is valid for details w.r.t fresh water as mentioned below:

Declared by the Unit Permitted by NOC issued by
CGWA/Board
Source of fresh water Borewell Borewell
No. of borewell 02 (01 in operation) 02 (01 in operation)
Daily quantity of water 950 KLD 950 KLD
to be abstracted

*In case of units adopting Zero Liquid Discharge (ZLD), the unit shall withdraw the fresh water
only to cater the losses in water accrued during industrial processes.

The specific water consumption shall not exceed values mentioned below as per
consented product type.

Category Specific Water Consumption not to

exceed

RCF and Market Pulp Based Paper Mills
producing unbleached grades of papers,
paperboards and Newsprints

<10KL per Ton of paper produced

10.

11.

12;
13

Unit shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
totalizer at all water abstraction sources, utilization lines- process, domestic and
boiler.

The unit shall maintain record of daily fresh water consumption (initial reading & final
reading) in a log book (in m%day and m/t paper) duly signed daily by authorized
signatory/competent authority

Unit shall maintain separate logbooks for quantity of freshwater consumed in production
section, boiler feed, domestics consumption and other points of utilization.

All the pipelines carrying fresh water/back water should be coloured as per protocol.

The unit shall install Piezometric well within the premises to monitor the level of ground
water and shall analyse the quality of ground water annually. %\‘/

Clean Environment and Healthy Life Style
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B. Trade effluent treatment and disc5'68

1. This CCA is valid for the quantity of maximum daily trade effluent generation as

mentioned below:

Declared by the unit Permitted
Maximum daily | 1650 KLD 1650 KLLD
discharge of trade
effluent

Treatment facility a. Capacity of ETP 1900 KLD | a. Capacity of ETP 1900 KLD
b. Technology of ETP upto [ b. Technology of ETP upto

Tertiary level Tertiary level
Discharge/recycling/r | Surface water bodies: Surface water bodies:
e-use point L.ETP (Lat-29.805359°, Long- | 1.ETP (Lat-29.805359°, Long-
77.812126°%) 77.812126%)
2.Shila Nala (Lat-29.805987°, | 2.Shila Nala (Lat-29.805987°,
Long-77.810025°) Long-77.810025°)

2. The quantity of maximum specific trade effluent discharge shall be as specified

below:

Specific Trade Effluent Discharge, not to

Category s

RCF and Market Pulp Based Paper | < 6KLD per Ton of paper produced)
Mills producing un bleached grades
of papers, paperboards and
newsprints

. The applicant shall operate Effluent Treatment Plant consisting of Primary, Secondary

and tertiary treatment as is required with reference to influent quantity and quality.

The treated effluent shall be recycled to the maximum extent (at least 40%) in the process
and the remaining treated effluent after achieving the norms as mentioned below shall be
disposed off into the drain Shila Nala First Order:(Lat-29.805987°, Long-77.810025°)

Parameters| Norms for Agro | Norms for RCF bleached Norms for RCF
based paper mill pulp & paper mill unbleached grade paper

pH 6.5-8.5 6.5-8.5 6.5-8.5

TSS, mg/l <30 <30 : <100

BOD, mg/l | <20 . <20 <30

COD, mg/ <200 <150 <250

TDS, mg/l <1800 <1600 <2100

Color, PCU | <250 <150 <150

AOX, mg/l | <8 - -

SAR <10 <8 <8

* In case of stoppage of functioning of ETP, production has to be stopped immediately
and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

Effluent Treatment Plant shall be stabilised prior to the resumption of manufacturing
operations.

. The unit shall install a flow meter with totalizer on the recycling pipe line from ETP and

the flowmeter should be connected to State/CPCB Server.
Flow measuring devices should be provided for measurement of quantity of industrial
effluent generated, industrial effluent recycled and industrial effluent discharged.
Logbook for the same shall be maintained by unit.

ClC

a

Clean Environment and Healthy Life Style
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8. The unit shall maintain daily record/lﬁa&graw material (waste paper) consumption,
chemical consumption (process eparately), paper production, energy
consumption (process & ETP separately).

9. Sampling points should be installed at ETP inlet, ETP outlet, and effluent recirculation
lines and at other points as deemed necessary.

10. The unit shall install OCEMS at ETP outlet for the parameters flow, pH, TSS, BOD &
COD and provide connectivity with CPCB and SPCB server as per the guidelines issued
by CPCB.

11. The unit will ensure the continuous and uninterrupted data supply from the OCEMS to the
CPCB and SPCB server and periodic calibration of OCEMS.

12. The unit shall have an adequate onsite environmental laboratory facility for qualitative
analysis of different effluent stream and manpower for monitoring and recording TSS,
TDS, COD & BOD & MLSS level in ETP inlet and outlet on daily basis.

13. The unit shall set up an Environment Management Cell within the unit as per the Charter.

14. The unit shall submit analysis report from the authorized laboratory for all parameters as
mentioned for paper unit.

15. All flow meters should be calibrated annually from recognized institutions/vendors.

16. The unit shall prepare material balance and water balance report annually.

17. The unit shall submit its ETP Adequacy Assessment Report to the concerned State
Pollution Board (SPCB). :

18. The unit shall get its ETP performance evaluated by a third party annually.

19. The unit shall identify recipient drains/rivulets and their u/s & d/s location in consultation
with SPCB and shall carry out monthly monitoring of identified recipient drains at u/s &
d/s location through lab recognized under Environment (P) Act, 1986 and shall submit the
analysis report on monthly basis to SPCB.

C. Domestic effluent/Sewage treatment and discharge: -
1. This CCA is valid for the quantity of maximum daily domestic effluent/sewage discharge
as mentioned below:

Declared by the unit | Permitted
Maximum daily 08 KLD 08 KLD
discharge of sewage
Treatment facility Septic Tank Septic Tank
Discharge point With ETP Overflow of septic tank shall
channelized to ETP

2. The domestic effluent should be treated in the sewage treatment plant so that it should be
in conformity with the prescribed norms:

Parameter Standard

pH Not Applicable: Unit shall channelize

Biological Oxygen Demand (BOD) (mg/1) overflow of the septic tank to ETP.

Total Suspended Solids (TSS) (mg/1)

Nitrogen-Total (mg/I)

Phosphate-Total (mg/I)

Chemical Oxygen Demand (BOD) (mg/l)

Faecal Coliform (MPN/100mL)

3. Flow measuring devices should be provided for measurement of quantity of sewage
generated, and sewage channelize to ETP. Logbook for the same shall be maintained by
unit.

4. Sampling points should be installed at inlet, and outlet, recirculation lines and at other
points as deemed necessary.

5. The unit shall maintain daily record/log book of sewage channelize to ETP and sludge
generation and disposal, separately.

6. Unit shall explore the possibility to recycle the treated used water shall be utilized in
gardening, irrigation, industrial utility and toilet flushing to minimize the fresh water

consumption up to 20 % per year. E §
e ——————————————————————————————————
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7. Separate arrangement should be ma@?c@ction of industrial and domestic effluent in
closed water supply system.

6. Cleaner Technology & Waste Minimization Practices:

Background:

CPCB issued direction under Section 18(1)(b) of Water (Prevention & Control of
Pollution) Act, 1974 to take appropriate measures in a time bound manner through
preparation of individual action plans and implementation of cleaner technology options
by the Pulp & Paper mills. To facilitate the Pulp & Paper mills, a Charter for ‘Charter for
Water Recycling and Pollution Prevention in Pulp & Paper Industries’ was formulated.

Clean Technology measures mentioned hereunder are indicative of systems, processes
and practices that are generally considered essential for achievement of the objectives of
the Charter. However, individual unit may opt for technology actually required for
implementation according to their requirement and circumstances like scale of operation,
system configuration, products portfolio and raw materials etc.

Unit shall ensure implementation of the following cleaner technology options within four to
six months from the date of issuance of this CCA:

a. Biomethanation of High Pollution Load Stream (like Raw material washings in agro based
pulp and paper mills as well as High COD back water stream in RCF based Kraft Paper
Mills operating on ZLD

b. Installation of Compressed Biogas System for converting raw biogas into compressed

biogas to be used as fuel

Oxygen Delignification & ECF bleaching for agro & wood based pulp and paper mills

Use of jet aerators for improved biodegradation in aeration tank and increased DO level

Press Washers in Pulp Washing to optimize water consumption acceptable under charter

Sludge Drying Beds to be discontinued. Only sludge dewatering system, centrifuge etc

Appropriate plastic waste disposal system to be installed by RCF based pulp and paper

mills

h. Closed loop fiber recovery and backwater system using poly disc filters or DAF (Dissolved
Air Floatation) Units

@ e ape

7. Environmental management system

i. Unit shall setup the environmental management cell including unit head, purchase/store
manager, process operation head, ETP in charge to effectively monitoring of environmental
compliance.

ii.  Unit shall setup the environmental laboratory for testing of minimum wastewater quality

parameters like pH, TSS, BOD, COD, MLSS and DO, to effectively monitoring of ETP
control parameters and ETP discharge norms.

8. Air Pollution Mitigation
i. The unit shall use following fuel and install air pollution control device (APCD) of adequate
capacity to comply with following:

S. | Equipment Fuel Stack height | Air Pollution Control | Stack Emission
No. (m) Device (APCD) standards
L Boiler Agro 30m Cyclone Dust Collector, | Particulate Matter
(10TPH) |Residue/Bio Wet Scrubber 150 mg/NM®
mass
L Boiler Agro 30m Cyclone Dust Collector, | Particulate Matter
(12TPH) Residue/Bio Wet Scrubber 150 mg/NM?
mass

Clean Environment and Healthy Life Style
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I1. D.G. Set HSD OZI | | Acoustic Enclosure & -
(100 KVA)x01 Stack

ii. Operation and maintenance of APCS shall be done in such a way that the emission generated
from stacks is always within prescribed norms of the Board.
iii. The unit shall ensure interlocking of air pollution control devises and production processes.
iv. The unit shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.
9. Noise Pollution Mitigation:
i. Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Standards for Noise level in db.(A) Leg
Industrial Area Commercial Area
Day Night Day Night
75 70 65 35

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

ii. The unit shall take adequate measures to control of noise from its own source so as to
comply with the standards as may be applicable.

iii. The unit shall provide acoustics enclosure on DG sets as per Environment (Protection)
Rules, 1986.

iv. The unit shall provide ports in the chimney/stack and facilities such as ladder, platform
etc. as per requirement for monitoring the air emissions and the same shall be open for
inspection and use at all time) by the Board's staff, the chimney/stack attached to various
sources of emission shall be designated by number such as S-1, S-2 etc. and these shall
be painted/ displayed to facilitate identification.

10. Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016: -

1. Number of authorisation and date of issue :
2. Reference of application (No. and date) :
3. Director of M/s Aroma Craft & Tissues Pvt. Ltd. is hereby granted an authorisation

based on the enclosed signed inspection report for generation, collection, , storage, reuse,
utilisation, disposal or any other use of hazardous or other wastes or both on the premises
situated at Vill-Nurpur, Pargana, Manglore, Tehsil-Roorkee, Distt-Haridwar.

Details of Authorisation

S Category of Hazardous/Authorized mode of disposal or/Quantity £
No. (Waste as per the Schedulesirecycling or utilization or|(ton/annum)
LII and III of these rules co-processing, etc.

I Schedule 5.1 (Waste Oil &
Lubricants )

4. The authorisation shall be valid for a period upto 31-03-2028.

5. The authorisation is subject to the following general and specific conditions

6. (Please specify any conditions that need to be imposed over and above general conditions,
if any):

Send to authorised recycler 0.600TPA

Conditions of authorisation:

1. The authorised person shall comply with the provisions of the Environment (Protection)
Act, 1986, and the rules made there under.

he authorisation or its renewal shall be produced for inspection at the request of an

fficer authorised by the State Pollution Control Board.

.5
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11.

12

13.

14.

15.

16.

17

18.

19.

20.

21.

. The person authorised shall not @,7%2 sell, transfer or otherwise transport the
th1s

hazardous and other wastes except itted through this authorisation.
Any unauthorised change in personnel, equipment or working conditions as mentioned in
the application by the person authorised shall constitute a breach of his authorisation.

. The person authorised shall implement Emergency Response Procedure (ERP) for which

this authorisation is being granted considering all site specific possible scenarios such as
spillages, leakages, fire etc. and their possible impacts and also carry out mock drill in
this regard at regular interval of time;

. The person authorised shall comply with the provisions outlined in the Central Pollution

Control Board guidelines on “Implementing Liabilities for Environmental Damages due
to Handling and Disposal of Hazardous Waste and Penalty”

It is the duty of the authorised person to take prior permission of the State Pollution
Control Board to close down the facility.

. The imported hazardous and other wastes shall be fully insured for transit as well as for

any accidental occurrence and its clean-up operation.
The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.
The hazardous and other waste which gets generated during recycling or reuse or
recovery or pre-processing or utilisation of imported hazardous or other wastes shall be
treated and disposed of as per specific conditions of authorisation.
The importer or exporter shall bear the cost of import or export and mitigation of damages
if any.
An application for the renewal of an authorisation shall be made as laid down under these
Rules.
Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to
time.
Annual return shall be filed by June 30®for the period ensuring 31*March of the year.
The industry situated nearby the River Ganga and its tributaries shall ensure the treatment
facilities and disposal arrangement in such a way so that no waste water is discharged in
water stream or water bodies.
Unit should comply the points as specified in implementation of “Charter for Water
Recycling and Pollution prevention in Pulp & Paper industries”.
Unit should maintain the linkage of their online effluent monitoring system with
CPCB/SPCB for submission of real time 24x7 online data.
The unit shall install water meter install water use/recycle point and also at discharge
point.
In case of non-compliance the Bank Guarantee No. 6119624BG0000057 % 5.0 Lacs
shall be forfeited in favour of the Board without any prior intimation.

The unit shall strictly comply with provisions of Water Act, Air Act & E(P) Act, and
Rules/Notification made thereunder, time to time.

General Conditions:

1

The Board reserves the right to revoke/add/modify any stipulated condition issued
along with CCA at any given time, as may be necessary.
In the event of issuance of Closure Direction by CPCB or SPCB to the unit, this CCA
shall be deemed revoked during the closure period.
If the unit has been issued Show Cause Notice by CPCB or SPCB, compliance has to
be achieved within 45 days by the unit. However, if not revoked within 45 days, the
Show Cause Notice shall be considered as a Closure direction.
In case of non-functioning of ETP and/or STP, production has to be stopped
immediately and this Board has to be intimated through a report to be dispatched by
fax/phone/email immediately.

6/C
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5. In case of stoppage of functioninﬁ ? lution control equipment, production has
to be stopped immediately and this“Bodrd Mas to be intimated by fax/phone/email with
a report in this regard to be dispatched immediately.

6. This CCA is valid only for products and quantity mentioned in Para 2. Unit shall
obtain prior approval before making any modification in product/ process/ fuel/ plant
machinery failing which consent shall be deemed revoked.

7. Compulsory documents to be submitted by the Unit: -

() Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016, and
third party audit report.

(i) Environment Statement in form — V of Environment (Protection) Rule, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area.

8. The unit shall submit Latest copy of Audited Balance Sheet/C.A. Certificate (Fixed
Assets+ Current Assets- Current Liabilities) of the unit at the end of each financial
year so the Consent fee payable by the unit may be verified.

9. The unit shall submit Quarterly compliance report of the CCA, photograph of
ETP/APCs/Waste Storage Area, Quarterly analysis reports of the samples of effluent,
emission, hazardous wastes and ETP sludge from NABL accredited and EPA
recognized laboratory.

10. The unit shall inform in advance to SPCB/take prior permission of the SPCB to close
manufacturing/production.

11. The unit shall submit calibration certificate of OCEMS at least once in a year to
SPCB.

12. The unit shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions within 30 days of receipt of this CCA. If, at any point
of time, it is found that the unit is not complying with stipulated conditions or any
further direction/instruction issued by the Board, legal action shall be initiated
against the unit under the provisions of Water Act, Air Act and Environment
(Protection) Act and Rules made thereunder.

13. If unit is found temporary closed (for the last 24 hour) during inspection and prior
intimation of closure is not given by the unit, revocation of the CCA will be initiated as
per the law. :

14. The unit shall apply before the 60 days of expiry of CCA or any change in
production types/production capacity/manufacturing process/capacity enhancement/
outlet for the discharge of effluent or gases emission or sewage waste from the unit
etc. or any change in effluent discharge point or emission point.

15. In case of occurrence of an accident, complete details on form must be sent to State
Pollution Control Board at the earliest along with details of mitigative and remedial
measures taken. -

16. The unit shall provide ports in the chimney/stack and facilities such as ladder,
platform etc. as per requirement for monitoring the air emissions and the same shall
be open for inspection and use at all time) by the Board's staff, the chimney/stack
attached to various sources of emission shall be designated by number such as S-1, S-
2 etc. and these shall be painted/ displayed to facilitate identification.

17. The modification or installation in the existing pollution control equipments should be

done only by prior approval of Board.
18. The unit will have to deposit the revised fee whenever it is notified.

Clean Environment and Healthy Life Style
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19

20.

21

23.

24,

25.

26.

27;

28.

29,

. Unit is covered under GPI and Sitlgé?'gle catchment area of River Ganges. Hence
diatel

during Magh mela, unit shall im comply with the directions issued by the
Board related to operation or temporary closure of the unit.

Unit shall abide by the directions/ guidelines given by Hon'ble Courts, MoEF&CC
and CPCB/SPCB for protection and safe guard of environment from time to time.

. Unit shall comply the conditions of Consent to establish (CTE) issued by Board.
22,

The unit shall develop plantation of tall trees of suitable species on minimum 33% of the
land on which the unit is established.

Whenever due to any accident or other unforeseen act or event, such emission occurs
or is apprehended to occur in excess of standards laid down, such information shall
be reported to the Board's offices and all other concerned offices. In case of failure of
pollution control equipment, the production process connected to it shall be stopped
with immediate effect.

The person authorized shall implement Emergency Response Procedure (ERP) for
which this CCA is being granted considering all site specific possible scenarios such
as spillages, leakages, fire etc. and their possible impacts and also carry out mock drill
in this regard at regular interval of time. :

The authorized agency shall ensure that on-line data with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and
air emission and solid hazardous waste generated within the factory premises is
displayed on Display Board of size 6x4 feet outside the main factory gate within
premises.

The unit shall maintain and provide "Inspection Book" at the time of inspection to
the Board's officials.

The unit shall provide uninterrupted accessibility to the STP's/ETP's inlet and outlet
points, Air Pollution Control equipment and stack for smooth sampling/monitoring of
pollution control measures.

The unit shall strictly comply with the directions issued by the UEPPCB on dated
13-03-2015 under section-33(A) of the Water (Prevention & Control of Pollution)
Act, 1974-regarding Implementation of “Charter for water recycling and Pollution
Prevention in Pulp & Paper Industries” and subsequent directions in this regard. This
CCA is linked with the implementation of activities /action points within prescribed
time limit as specified in the “Charter” and subsequent action plan, mile stone chart
ele.

The unit shall maintain good house-keeping. All valves/pipes/sewer/drains etc. must

be leak-proof.
/q’z AW

(Dr: Parag Madhukar Dhakate)
Member Secretary

Copy to: Regional Officer, Uttrakhand Pollution Control Board, Roorkee, for information and

compliance of the same.

ember Secretary

uC w
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Annexure-4.2
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(e Prendt 3 smmfyy waTon 93) 0
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Project Name: Aroma Craft And Tissues Pvt. Ltd.

Project Address: Noorpur-budpur, Mangalore-jhabrera Road, Jhabrera, Narsan Block, Haridwar
District

Village: Noorpur Block: Narsan

District: Harldwar State: Uttarakhand

Pin Code:

Communication Address: Village Noorpur, Noorpur-budpur, Mangalore-jhabrera Road, Jhabrera, Narsan,
Narsan, Haridwar, Uttarakhand - 247665

Address of CGWB Regional Office : Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,
Balliwala, Near Urja Bhnawan, Dehradun, Dehradun, Uttarakhand - 248001

1. NOC No.: CGWA/NOC/IND/REN/2/2024/9621 2. Date of Issuence  12/06/2024
3. Application No.: 21-4/225/UT/IND/2016 4, Category: Safe
(GWRE 2023)
5. Project Status: Existing With Additional Ground Water 8. 'NOC Type: Renewal
- Requirment
7. Valid from: 06/02/2023 8. Valid up to: 05/02/2026
9. Ground Water Abstraction Permitted: L
Fresh Water Saline Water ' Dewatering Total
m*/day m?/year m¥day m/year | m¥/day mflyear m?/day m?/year

950.00 313500.00
1C. Details of ground wate;,alstrantior\/Dewatering structures

Total Existing No.:2 : " Total Proposed No.:0
DW DCB BW TW MP MPu DW DCB BW TW MP MPu
Abstraction Structure* 0 0 2 0 0 0 0 .0 0 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit;MPu-Mine Pumps
11. Ground Water Abstraction/Restoration Charges paid (Rs.): 2513000.00
12. Environment Compensation (if appiicable) paid (Rs.): : 0.00
13. Number of Piezometers(Observation wells) to be  No. of Piezometers Monitoring Mechanism

constructed/ monitored & Monitoring mechanism.

Manual DWLR* DWLR With Telemetry
“"DWLR - Digital Water Level Recorder 2 0 1 1

18111, WIHATR §1SH, WG 08, 7€ e - 110011 1 18/11, Jumnagar House,

Phune: (011) 23383561 Fux: 23382051, 23386743
Website: cgwa-noc.gov.in

Tl Tard - e aar Q AndTlssDesPd Ltd.

SAVE WA TER S AN E gy /
N
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Mansingh Road, New Delhi-110011
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andity of this NOC whall be subject tn compliance ol the lollowing condilions 5 ; 6

Mandatory € ondltiont

1) Jnaaaton of et oot mu‘m whte! iow meter wilh Islemelry 60 all flve sbsiraction structure(s) shall be mandatory for Al Lsers saaking Mo Obyaction Certificata and inhenahion regarding (has
MW IR n |

netalon €t D e COWA within 30 days of grant of No Ohjaction Cenfficate

Propanents shal manantorly el witer Aow Mole! cAlibraod from AN AUthoanzed agency onca in o yonr
G Comtnehan of paamone il obasrvalion wel

\ s (Mezometers) for ground water level monoring shall ba mandatory »s per Section 14 of Gudalines. Walar lavel dala shall be mada avaiable 1o
) oo, erogh ey peiel DURRR g Ly won of [ s 8 given in Annaxure-I| of the guideines

4 Proponents shal o QuAlity of ground wator from fhe AbSIFRCION Aiructura(s) once in A yoar. Walat samplas from bore wolts/ ube wells / dug wells shall ba collected during ApniMay every
et i NARL necrediled U fon biasic |

4 jable 10 CGWA
yom ot anab e 00 ( and aniont), henvy malals, | / organw COMP alc Watar quably data shall be made 2val
Tt e web i "

| cawe of AWQ provects nddtionsl key wells shall be established in consul W for muummmmmmnﬂtml""m“'
::“'..,:.'.'.“.,-T.nmnwﬂurnm- gl sultation with the Regionl Director, CO o

6] I case o mining project {h firm shall subnvl wator quality report of mine discharge! seopage from Govi spproved/ NABL accrodiled 1ab

n uwmmlwmwmdmNOCwnﬂhomnrin-mmmllhmqwmgwmmwnmywaumndmdumUMNOC

) Inmusines sbsirackng ground wale: in excats o1 100 m 3 /d shall underiake annual waler audit Ihrough ceriified auditors and submil 3udil reports within threa monihs of complation of ine sama [0
CGWA Al such indusines shall be required 10 reduce

{heir ground waler use by al least 20% over the nex! three years {nrough appropriale means

a) Appkcanon 10 Tenewal Ca7 BO Bubmfiad onkne 1rom 00 days befors the axpiry of NOC. Ground water withdrawal, f any. afler expey of NOG shall be flagal & kable for legal acbon 33 per prowsions
al Fmaonment {Protechon) Act 1986

10) TmNOCuuW‘ouMMme&mmm-m rulesNlewsnorms or Court orders relaled 10 of lube well/ground waler ction structure / fecharge of consenvanon
sirucreigicharge ol effuenis of ANy such malter as applicable

General conditions

11) Ne adational ground watet ammmmum-mwﬂumwmmmmmw-wwidh mdawﬂmm(m).

12) 'mmmmdnﬁwwmsmmccwlorw in ol g

ab 1 (mlhmMpmnhndmNOC!ulpodﬂcm.

13) Proponenis shall insiall rool 10p ran waler harvesiing in the premise as per he exising bullding bye laws in the premise.

14) 'rmpm.ouwnpamwmcd Y to prevent nfgrwndwnelmvnpumﬂallmpmchmﬁm“bommﬂobfwummm
theraupon

15) In case of ingusines (hal are likely 10 conlamunale tha ground waler, no recharge measures shall be laken up by the firm inside the plant premises. The runoff generated from the roofiop shall be
slorec and put 1o benelical use by the firm

16) Wherover fessible requiromont of water for greenbolt (norticulture) shall be mat from recycled / realed waste waler.
17) WAherever the NOC 1s for abstracuon of saline water and the exisung wells (8) |s /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
construcied witun 3 months of the issuance of NOC. The firm shall also ensure sale disposal of saline residue, if any.

1§) Unexpected vanations in nflow of ground waler wnto the mine pil. il any, shall be rep fo Ihe d

g 'WM.WGMMIM
19) In cate of wolabion of any NOC conditions, the applicant shall bo hiabla 10 pay the penallias npofsmbn‘lsdeuldnlmu.

20) Ths NOC goes not bsolve the proponon\sMmmgmlmomtoabwnmrstmwnnd i from approp

21 1r-nsmalmnsNoc:mme!-mdym-tomelslaluioryudm-mlrnwduruncassnalbogmnuclolqutﬂwme d Such ues would the propect on
menis AN lake Oecsions ndependently of the NOC.

22) In case of change of ownership mmvdlmmuswvnlnanlupplylnf P of y ges in the No Obj cmmmmwypmdmmuy:uwmg
over possesson of Ihe prenuses.

23) Trus NOC 1s beng \ssued without any prejudice 10 (he direclions of the Hon'ble NGT/court orders in casas relaled lo ground water or any olher relaled mallers.

74) Propanenis who have installcalconstrucied anificial recharge siruciures in compliance of the NOC gri
waler LS SChon waler charges, shall Io regularly artificial

mcwuumpminuﬂyudnmwmmmuupmmmlyp-munwwm

25) Industies winch are likely 10 cause ground water poliution @.g. Tanuing, Slaughler Houses, Dye, Chemical/ Coal washeries,
CPCB bst) need 1o riake y well head p s 10 @nsure pr olmwnwpdumuwmwwollldmgm;

26) In case of new infrastructure projects hawng ground water abstraclion of

, other hazardous units etc. (as pef

more than 20 m3/day. the firm/enuty shall ensure implementation of dual waler supply system in the projects.

77) In case of nliastruciure projecis pavediparking area must be covared with interlocking/perforaled tiles of other suilable measures to ensure groundwater infilkrabon/Marvesung.

28) I case of coal and oiher base metel MININg Projects the project prop shall use the I hnology (by co tion of series of d
conlamunalon of surisce walel

structures) 1o avad

29) The NOC issuca 18 al subject 10 the cor in the Public notica dated 27.01.2021 faling which penalty/EClcancaliaton of NOC shall be umposed as ihe case may be.
30) Tris NOC 18 issued subect 10 ine dearance of Expen Appraisal Commitiea (EAC) (il applicable).
31) In e sali-compliance (eport ihe PP shall submil details of Dalling Agency/ Agencies, which has/ have constructed BWs) TWs) along with undertaking to the effect that

] all necassary measures
hasve been laken as pur ol Hon'ble Coun p n Vil of guidelines daled 24.09.2020 In respect of J failed BW(sY TW(s)P a(s), f any. The PP is
a0wisd 10 engage (egistered dnlling agencyl agencios. In the eveni of any mishap/ unfortunate incident due W neglig in taking for pr ol dus to faling n Bore Well, both
PP an0 concemed dnilng agency shall jointly be heid 1esponsible and penal action as par extant Government rules shall be Laken.

(Nor of the I

d above is likely Lo resull In the cancellation of NOC and legal action against the propenant)

18/11, WHATR ¥I9H, Arfig &, 7€ e - 110011 1 18711, Jumnagar House, Munsingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Annexure-4.3

UTTARAKHAQ?OZUTION CONTROL BOARD

Irrigation Design Building Campus, Roorkee-247667
TRITEVE Pra=or ard
Rierd WRwer wam TR, weH-247667

Laboratory-Regional Office Roorkee

Email id - rorueppcb@gmail.com

Industrial Waste Water Test Report

Test report no: UKPCB/LR/218/25/ROR/WW-218
Code allotted: UKPCB/LR/218/25/ROR/WW-218
Sample Source ( ETP/STP/ any other specify ): | ETP Outlet
Name and Address of Industry M/s Aroma Craft and Tissue, Vill- Boodpur,
Noorpur, Jhabreda Road, Roorkee, Distt-Haridwar.
Type of sample: Grab/Composite/Integrated: Grab
Sample collected by: 1. Dr. Ajeet Singh (SO)
Quantity & Packing: 1 Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 06.10.2025
Date of sample receipt in the laboratory: 06.10.2025
Duration of analysis: 08.10.2025 To 14.10.2025
Date of issue of report: 16.10.2025 J
S.No. | Parameters Unit Results Standards Test Method
1. | Colour Hazen 10 - APHA 2120 B: Visual Comparison
Method
2. | Odour - Odourless | - - -
3. | pH (@25°C) - 7.38 6.5-9.0 APHA 4500 H' B:
. . Electrometric Method.
4. | Biochemical mg/l 26 30 IS 3025 (Part44)
Oxygen Demand , Azide Modification.
5. | Chemical Oxygen mg/l 230 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/I 73 <100 | APHA2540D
Solids Total Suspended Solids Dried at
103-105°C
7. | Total Dissolved mg/l 711 - APHA 2540 C: Total Dissolved
Solids (TDS) Solids Dried at 180 °C .
8. | Total Solids (TS) mg/| 784 - APHA 2540 C: Total Solids Dried
at 103-105 °C

\ &&%
alysed by
(Dr. Shahida Parveen)

o

1 4
Checked by

(Dr. Ajeet Singh)

CounterlSign:

(Dr. Rajendra Singh)

’ N
hhnAAAARRE AR RRd AR dhkkdw P d of Test Reponiiiitll.tttt.ii.in.ﬁiii-iii--tl

Note:

The results in the Test Report relate only to the items tested,
The Test Report pertains to the sample as received in lab.
Report shall not be reproduced without approval of laboratory.
Sample will be retained for only 10 days after issuing the repornt.
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Annexurg-4.
Devansh Testing EHFBarch Laboratoryrﬁ\)&. Gd*
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK) TC-6467
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com, Waebsite : www.dtriab.org

-----------------------------------------------------------------

-
-
------------------------------------------------------

. TC646725600006332F

Sample . INDUSTRIAL WASTE WATER(WW-009) ULR No.
Report No. : DTRLES-260425007/A
Customer Name @ Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer : —_ ) i
* (Irrigation Design Building Campus) Roorkee(U.K)
- Roorkee Sample Qty. ! 1 Litre

Date of Receipt : 26/04/2025

Date of Sampling ; 26/04/2025 M)$ Avoma C‘m@t &W@)w

Date of Test Performance Initiated : ~ 26/04/2025

RESULTS OF ANALYSIS
Reference : EPACT Std.
Description One Industrial waste water (ww-009) sample was received us on 26-04-2025
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB
(1) Chemical Testing (i) - Pollution and
Environment
1 pH 7.28 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids mg/l 60 100 1S:3025(P-17)2022
3 Chemical Oxygen Demand mg/l 85.7 250 APHA 5220 B 24th Edn
4 Biochemical Oxygen Demand mg/l 27.0 30 IS 3025(P-44)2023
5 Colour Hazen <20 - 1S:3025(P-4)2021
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
07/05/2025 ﬁ——v‘g
DATE OF ISSUE REVIEWED BY Amm SIGNATORY
NOTE: Page : 10f1

1-Sample(s) not drawn by us unless otherwise stated. '

2-Total liability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity pysoses.

5.Result given in report are related to sample tested only.

KARMENDRA SINGH

di Authorised Signatory

: &r. Technical Mana s )
Devansh Testing & Reseagh Laboio
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Devansh Testing ® ie&arch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mail : dtripvtitd@gmail.com,Website : www.dtrlab.org

Sample * INDUSTRIAL WASTE WATER(WW-009)
Report No. : DTRLES-260425007/N
g“’:"m" Name : Uttarakhand Pollution Control Board Your Ref. « 26/04/2025
ustome : . . . T
Address Y * (Irrigation Design Building Campus) Roorkee(U.K)
Roorkee Sample Qty. ! 1 Litre

Date of Receipt : 26/04/2025

Date of Sampling . 26/04/2025 H))_S Aova W 4 TI‘W(P) tH.

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB
AOX mg/l 0.34 - USEPA-1650
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
[l
07/05/2025 el
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 10of1
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount. DHARMENDRA SINCH

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publlci%rposes.
5-Result given in report are related to sample tested only.

Authorised Signatory
Sr. Technical Manager
Devansh Testing & Researgh Lat.
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4y Newcon Consultants & Laboratories

& vy
Nl (GOVERNMENT APPROVED TESTING LABORATORIES) TC.12821
An IS0 9001 : 2015, 150 14001 : 2018, 1SO 48601 : 2018 Certified Laboratory
TEST RE PORT 945__. Nn.: 1 of ]

| TEST REPORT No. NCL/EW-049/19/11/25 DATE OF REPORT :2411112025 |

|Name and Address of Customer | M/S AROMA CRAFT AND TISSUES PVT. LTD.
Sth KM Mangiaur-Jhabrera Road, Lathardeva Hoon, Village-Noorpur-Budpur, |
. |Roorkee |
SAMPLING DETAIL
Sample Name : STACK EMISSION
Analysis Start Dale : 1811172025 Analysis End Date :24/1172025
Date of Sampling : 181112025 Sampling Done By ¢ NCL
Sampling Protocol : 18:11255 Duration of Sampling : 30 Minutes
Sample ID No. : NCLUEW-049/19/11/25
Sampling Location : -
Equipments Used : Vayubodhan Stack Sampler No-1 Area Category =
V8S-1 (S.No-321 DTC 07)
DETAILS OF STACK
Stack Attached to : Boiler No.1 & 2
Type of fuel used : Wood & Biomass Capacity 10 TPH & 12 TPH
Stack height above the ground : 30.0 Mtr Quanlity of fuel used :10.0 Ton/Day
Efs?c!k dia al the top : 900 mm Stack height above the roof top : —
Attached APCS : Scrubber & Cyclone, Dust Malerial of Construction : Bricks
Collector Normal Oprating Schedule : 24 Hrs

Comminssioning date .

PHYSICAL OBSERVATIONS

Ambient Temperature 1 23°C Flue gas lemperature :103°C
Velocity of the flue gases ¢ 7.49 Mtr/Sec Sampling Flow Rate of SPM 1250 LPM
Sampling Flow Rate for Gases : 2.0 LPM Quantity of Emission discharged ; 13231 Nmhr
TEST RESULT
’S.No. Test Parameters Units Test Method Results Specification As
Per CPCB
1 Particulate Matters  (PM) mg/Nm? 15:11255 (Pan-1) B5 250
2 Sulphur Dioxide (502) .| mgiNm?® 15:11255 (Pan-2) 19 Not Specified
3 Carbon Monoxide  (CO) % ) I1S:13270 BOL(DL-0.2) Not Specified
4 Oxide of Nitrogen (NOx) mg/Nm?* 1S:11255 (Part-7) 62 Not Specified
***End of Report®** T
Remarks : BOL-BELOW DETECTION LIMIT.
) =
EW-049/19/11/25-1 Jﬁ - /l} -l /CONCOUSULTANTS & LABORATORIES
:L‘ )\ IR Arvinl %‘-udhary 7
Sectipy) 14 charge S\ Alalyst A

Checked by

1. The test report refers only to the particular sample/s submitted for testing and listed parameters,

2. Endorsement of the same Is nelther Inferred nor Implied,

3. Laboratory shall malintain the confidentiality of all information related to the samples & test reports.

4. Complaints about this report should be communicated within 10 days of the issue date of this report.

5. The report is not to be produced wholly or In part without prior permission of the Managing Partner. All disputes subject to Ghasiabad Jurisdiction.

Laboratory : A-1/158, Sector-17, (Swadeshi Compound) Kavi Nagar Industrial Area GHAZIA -
Woblla : 8810430345, 0205501788 | Website : wwwnewconiab 20! 002 (U.P)
E-mall : newconlab@gmail.com, newconlabfinance@gmail.com
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PCB-15025(34)/1/2025-21-DEPT-PCB l7211255/ 202!

= HEAD OFFICE
f-_ . Uttarakhand Pollution Control Board
W =.“./ I—I FE “Gaura Devi Paryavaran Bhawan”
N N l‘/ oot tahihis 46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

File no. UKPCB/HO/Con/U-34 Consent no. € ig

To,

M/s Uttaranchal Pulp & Paper Mills Pvt. Ltd,
Khasra No.-29, 2 Km, Manglore-Deoband Road,
Vill-Mundet, Roorkee, Distt- Haridwar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & Authorization) Renewal under Section- 25 of the “Water (Prevention
& Control of Pollution) Act., 1974”and under Section- 21 of the “Air (Prevention & Control of
Pollution) Act, 1981”and Authorization under “Rule -6(2)”of the “Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016”notified under
“Environment (Protection) Act, 1986”as applicable (to be referred hercinafter as Water Act,
Air Act and HW Rules respectively).

CAF-ID- 13637 Application no. 6095128
CCA (Renewal)
Date:- 25.03.2025

CCA is hereby granted to M/s. Uttranchal Pulp and Paper Mills Pvt. Ltd. located at khasra No.
29,2 Km. Manglour -Deoband Road,Village Mundet ,Roorkee,Distt. Haridwar (U.K) Pin code
-247667 Latitude & Longitude 29.769782 & 77.844817 (Geographical Coordinates). subject to
the provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and the orders that may be made further and subject to
following terms and conditions: -

1. This CCA is granted for the period upto 31.03.2026 from the date of issuance of this letter,
under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974.

2. This CCA is granted for the period upto 31.03.2026 from the date of issuance of this letter,
under Section-21 of the "Air (Prevention & Control of Pollution) Act, 1981.

3. This CCA is granted for the period upto 31.03.2026 from the date of issuance of this letter
under Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016" notified under "Environment (Protection) Act, 1986.

4. Production capacity

1. No Type of |Install Product  [License Product [Permitted by the
Industry (Capacity (Per  (Capacity Board
Month)

1. | Craft Paper 4200 MT Per Month ’4200 MT Per Month

5. Water conservation:
A. Fresh water consumption:
a. Categorization of existing groundwater area: Safe/ Semi critical /Critical/ Over-
Exploited/ Saline - Safe
Status of NOC from CGWA/SGWB: Applied/granted - Granted
Validity of NOC: 19/03/2026
d. Details of Artificial recharge system/rain water harvesting unit installed with capacity

2 e

Clean Environment and Healthy Lifestyle
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PCB-15025(34)/1/2025-21-DEPT-PCB

¢. Details of piezometer installed i.e., numbers with coordinates. No. of piezometer-
(coordinates Latitude 29.767961016666664 Longitude 77.84668661666666)

f. Industry shall install sealed and calibrated flow meters at fresh water abstraction and
consumption points (process & domestic) and maintain the logbooks for same.

Sl Sources of fresh Nos.  with | Applied | Max, [ Status  of |
No. | water | daily ' quantity | Permitted | flow meter
abstraction ' (KLD) | abstraction | installed
| capacity I quantity
{ J (KLD)
L. | Borewell 'BW- 150 770 m®|770m¥%day or| Yes
| 1 3/H | /d 254255m3
e :51:) ay 55m?/year |
| 2 m3/H | |
2; Supply water Nil | Nil Nil Yes/no ][
3. Surface water/ | Nil Nil Nil Yes/no
Treated used
water “
g Maximum allowable fresh water consumption based on applicable specified process
category
S. No. Fresh Water Consumption X
Type of Industry Industrial (L/T of Product) ]
1 Manufacturing 700 KLD i

B. Effluent generation, treatment and disposal: -

S.No. | Kind of | Maximum daily | Treatment Facility and |
Effluent discharge, KLLD Discharge point
1 Domestic 3.9 Septic Tank & Soak Pit.
2 Industrial 546.5 ETP out Let

a. The specific quantity of maximum daily effluent discharge should not be more
than the following:

S.No. | Type of Industry Maximum  daily treated effluent
discharge limit* (L/T of Product)
1 Manufacturing 546.5 KLD

*Maximum daily discharge shall be equal to multiplication of total production as per Para
4 and specific effluent discharge as per Para 5 (B-a). The treated effluent shall be
recycled to the maximum extent and remaining treated effluent after tertiary level
treatment shall be used for irrigation purpose/disposed.

b. Industry shall install the Effluent treatment plant consisting of primary secondary
treatment and tertiary treatmenit units with adequate capacity.

¢. The industry shall install flow meters at ETP inlet, outlet and recycling point and
maintain the daily logbook for the same.

d. Industry shall install the OCEMS of parameters pH, BOD, COD, TSS and flow
at outlet and connected to CPCB/SPCB servers.

¢. Unit shall comply with the following discharge norms:-

1 [ pH Between [65109.0 i
2 Suspended solids Not to exceed [ 100mg/I

Clean Environment and Healthy Lifestyle
W TR U9 W e I Page 2

79

V

-

lr2n2ss /2025



583

-

PCB 15025 (34)/1/2025-21-DEPT-PCB 1/211255/2025
3 BOD (3 days 27'C) Not to exceed 30 mg/l
- COD Not to exceed 250 mg/1
=] Oil & Grease Not to exceed 10 mg/l

f. In case of stoppage of functioning of ETP, production has to be stopped
immediately and this Board has to be intimated by tax/phone/email with a report
in this regard to be dispatched immediately.

g. Proper colour coding of pipe lines and water channels to be implemented for the
recycled process water, fresh water and effluent carrying lines.

h. The industry shall carry out monthly monitoring of following recipient drains at
w/s & d/s location through lab recognized under Environment (P) Act, 1986 and
shall submit the analysisreport on monthly basis to CPCB and UKPCB.

S.No. | Name of recipient | Latitude | Longitude | Quality of Name of the
drain/rivulets effluent of | recipient
drain river
1. Mundet Drain 29.768060 | 77.845162 | 54546.5 ShShila
KLD Khalla

i. Sludge handling system

S.No | Sludge handling system | Quantity of | Sludge Sludge disposal
(SDB/Centrifuge/Filter | ETP sludge storage mechanism
press) area
1 Decanter 670 Kg/Day Sludge IL Land
Pit Filling

C. Domestic sewage- The domestic effluent should be treated separately in sewage
treatment plant/ soak pit, which shall be constructed as per BIS norms.

Cleaner Technology and waste minimization options:

i. For pollution abatement, appropriate technologies for effluent treatment in industry and to
comply with the prescribed environmental norms, accomplish desired level of
environmental protection and achieve prescribed norms of discharge.

ii. The industry shall implement a *“Model for conservation of Water Management System™
focusing on maximum recycling of water.

S.No. | Flow meter installation at points of water recycling system
1. Yes
2,

iii. The industry shall ensure the maintenance of retention /contact time in various sub-units
of ETP viz. primary, secondary and tertiary treatment subunits as per guidelines.

S.No. | Name of Unit ' Size of unit As declared by Industry
1. Equalization Tank 126m?
2, Sedicell 300m?
. Primary ClarifierIst 314m?
4. Primary Clarifier IInd 163m?
5. Aeration Tank 1300m?
6. Secondry Clearifier 200m?

Clean Environment and Healthy Lifestyle
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iv. Proper infrastructure for operation and maintenance of ETP shall

Vi.

Vii.

1i.

be developed by
recruiting/hiring required skilled & technical staff,

Environmental management system

- Industry shall setup the environmental management cel] including unit head,

purchase/store manager, process operation head, ETP in charge to effectively monitoring
of environmental compliance

6. Air pollution mitigation: -

(@)

The applicant shall use following fuel and insta] a comprehensive contrg) System consisting of

Type of | Fuel Emission
Fuel Quantity | Control
Equipment

Multi cyclone
Dust collector

Emission
standards not
to exceed

112
Ton/day

Baggase,
firewood
, Husk

17 Ltr/hr Acoustic
Enclosure &
Stack
Acoustic As per E(P)
Enclosure & Rules

As per E(P)
Rules

Clean Environment and Healthy Lifestyle
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(i)

(iii)
(iv)

v)

(vi)
(vii)

(viii)

585

Noise from the D.G set and other sources (s) should be controlled by providing an acoustic
enclosure as is required for meeting and ambient noise standards for night and day time as
prescribed for respective areas/zones (industrial, Commercial, Residential, Silence) which are

as follows: -
Standards | Industrial Area Commercial | Residential Silence Zone
for  noise Area Area
level in [ Day time Night | Day | Night | Day | Night | Day | Night time
db(A) leq time |time |time |time |time | time
75 70 65 55 55 45 50 40

Day time: - 6.00 am to 10.00 pm, Night time: - 10.00 pm to 06.00 am

The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.

The industry shall keep record for boiler ash & its disposal and maintain the designated
boiler ash disposal site properly fenced with caution display to avoid accidents.

The APCS for controlling emissions should be properly maintained and continuously
operated. The stack should be as per norms and regular monitoring of stack and ambient
air should be done by the laboratory recognized under E(P) Act 1986 and report be sent to
the Board.

The water shall be sprinkled on the roads and premises for suppression of road dust.

The industry shall provide On-line emission (stack) monitoring system to monitor, record
and transmit the data related to SPM level (mg/Nm?®) to <Name of SPCB> / CPCB.

The industry shall prepare Standard Operating Procedures (SOPs) for accident
management and Process safety management.

7. Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016: -

Hazardous Waste Management (As per FORM 2 - [rule 6(2)])

i.
i

iv.

Number of authorization and date of issue: 31.03.2026
Reference of application (No. and date)

M/s Uttaranchal Pulp and Paper Mills Pvt. Ltd., Vill-Mundet, Roorkee, Distt- Haridwar of

is hereby

granted

an authorization

based

on the

enclosed signed inspection report for generation, collection, reception, storage, transport,
reuse, recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal
or any other use of hazardous or other wastes or both on the premises situated at

Details of Authorization

SI. ategory of Authorised mode of Quantity (ton/annum)
No Hazardous Waste as | disposal or
per the Schedules], Il | recycling or
and III of these rules utilisation  or  co-
processing, etc.
1 Schedule [-3. 0.5 Recvclable

The authorization shall be valid for a period of 31.03.2026
The authorization is subject to the following general and specific conditions

(Please specify any conditions that need to be imposed over and above general conditions,
if any):

Clean Environment and Healthy Lifestyle
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PCB-15025(34)/1/2025-21-DEPT-PCB

A. General conditions of authorization: :

1. The authorized person shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the State Pollution Control Board.

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorization.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

5. The person authorized shall implement Emergency Response Procedure (ERP) for which
this authorization is being granted considering all site-specific possible scenarios such as
spillages, leakages, fire etc. and their possible impacts and also carry out mock drill in this
regard at regular interval of time;

6. The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and Penalty™

7. Itis the duty of the authorized person to take prior permission of the State Pollution Control
Board to close down the facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation.

9. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained. (s

10. The hazardous and other waste which gets generated during recycling or reuse or recovery
or pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorization.

11. The importer or exporter shall bear the cost of import or export and mitigation of damages
if any.

12. An application for the renewal of an authorization shall be made as laid down under these
Rules.

13. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from time to
time.

14. Annual return shall be filed by June 30th for the period ensuring 3 st March of the year.

General Conditions

The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least once
in a three month from the laboratory recognized by the MoEF&CC and shall report to the SPCB.
The applicant shall however, not without the prior consent of the Board bring into use any new or
altered outlet for the discharge of effluent or gases emission or sewage waste from the unit.
Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The
applicant shall provide discharge measurement equipment at final disposal point.

The applicant shall strictly comply with conditions of this CCA and submit compliance report of
stipulated conditions with 30 days of receipt of this CCA. If, at any point of time, it is found that
the industry is not complying with stipulated conditions or any further direction/instruction issued
by the Board, legal action shall be initiated against the applicant.

The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be leak-
proof.

Clean Environment and Healthy Lifestyle
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6.

10.

I1.

12.

13.

14.
15

16.

13s

18.
19.

20.

The industry shall provide uninterrupted entry to this STP’S/ETP’s inlet and outlet points, Air
Pollution Control equipment and stack for smooth sampling/monitoring of efficiency of pollution
control measures.

The industry shall provide “Inspection Book™ at the time of inspection to the Board’s officials.

Whenever due to any accident or other unforeseen act or event. such emission occurs or is
apprehended to occur in excess of standards laid down, such information shall be reported to the
Board’s offices and all other concerned offices. In case of failure of pollution control equipment,
the production process connected to it shall be stopped with immediate effect.

In case of any damage to the agriculture productivity, human habitation etc. by the operation of
industry, it shall be imperative to stop production in the industry with immediate effect and such
information shall be reported to Board's offices. The industry shall be liable to pay compensation
also in such cases as decided by the Competent Authority.

The applicant shall apply before the 60 days of expiry of CCA or any change in production
types/production capacity/manufacturing process/capacity enhancement etc. or any change jin
effluent discharge point or emission point.

The Board reserves the right to revoke/add/modify any stipulated conditions issued along with
CCA, as may be necessary.

Any unauthorized change in personnel, equipment as working condition as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

It is the duty of the authorized person to take prior permission of the Board to close down the
facility. '
The authorization is valid for temporary storage of Hazardous Waste within premises only.
It is duty of the authorized person to take prior permission of this Board to close and cleanup the
facility for treatment, storage and disposal of hazardous waste.
Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed Assests +
Current Assets-Current Liabilities) so that the Consent fee payable by the industry may be verified.
Generated hazardous waste shall be stored temporarily in the factory premises and disposed of
through authorized TSDF after obtaining the authorization from the Board
Unit shall develop green belt as per the CPCB Guidelines.
The industry shall comply with the provisions of Environment (Protection) Amendment, Rules
2018 notified by MOEF&CC by Notification no 49 Dt. 25.01.2018. Environment (Protection) Act
1986, Water (Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and
Control of Pollution) Act, 1981 as amended, Plastic Waste Management Rule 2016, E-Waste
(Management and Transboundary Movement) Rules 2016 (Whichever is applicable).
If closure order is issued by CPCB or SPCB against the unit then CCA will remain suspended
during the closure period. After ensuring the compliance and after revocation of the closure order,
the CCA will automatically be effective from the date of issuance of the closure revocation order
with additional conditions mentioned in the closure revocation order

Digitally signed by
PARAG MADHUKAR DHAKATE
Date: 19-09-2025 12:17:28
Dr. Parag Madhukar Dhakate
Member Secretary

Copy to: Regional Officer, Uttarakhand Pollution Control Board, Regional Office, Roorkee,
Distt- Haridwar for information and compliance.

Member Secretary
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(qwre Ferft ?g smmaf yaTor T
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: Uttranchal Pulp And Paper Mills Private Limited Manglore Deoband Road Village
Mundet

Project Address: Uttranchal Pulp And Paper Mills Private Limited, Manglore Deoband Road, Village
Mundet

Village: Mundet Block: Narsan

District: Haridwar State: Uttarakhand

Pin Code:

Communication Address: M/s Uttranchal Pulp And Paper Mills Private Limited, 2nd Km, Manglore-deoband
Road, Village Mundet, Narsan, Haridwar, Uttarakhand - 247656

Address of CGWB Regional Office : Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,
Baluwala , Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001

1. NOC No.: CGWA/NOC/IND/REN/1/2023/7822 2. Date of Issuence 10/05/2023
3. Application No.: 21-4/499/UT/IND/2017 4. Category: Safe
(GWRE 2020)
5. Project Status: Existing Ground Water 6. NOC Type: Renewal
7. Valid from: 20/03/2023 8. Valid up to: 19/03/2026
9. Ground Water Abstraction Permitted:
Fresh Water Saline Water Dewatering Total
m?*/day m3/year m?/day m?/year m3/day m?/year m®/day m*/year

770.00 254255.00
10. Details of ground water abstraction /Dewatering structures

Total Existing No.:2 Total Proposed No.:0
Dw DCB BW TW MP MPu DW DCB BW TW MP MPu
Abstraction Structure* 0 0 2 0 0 0 0 0 0 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit;MPu-Mine Pumps
11. Ground Water Abstraction/Restoration Charges paid (Rs.): 1525548.00
12. Number of Piezometers(Observation wells) tobe  No. of Piezometers Monitoring Mechanism

constructed/ monitored & Monitoring mechanism.
Manual DWLR** DWLR With Telemetry

**DWLR - Digital Water Level Recorder 2 0 1 1

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, VTHTR B139, HTARIE A8, :rffa'Rﬂ - 110011/ 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax; 23382051, 23386743
Website: cgwa-noc.gov.in
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ry on all the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and intimation regarding their
30 days of grant of No Objection Ceriificate

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year

3) Construction of purpose-built observation wells
CGWA through web portal. Detailed guidelines for

Validity of this NOC shall be bject to pliance of the foll g conditions:
g .

w. My conditions:

1) Insiallation of tamper proof digital water flow meter wi
installation shall be communicated to the CGWA within Wi

(Prezometers) for ground water level monitoring shall be mandatory as per Section 14 of Guidelines. Water level data shall be made available to
construction of piezometers are given in Annexure-ll of the guidelines.

4) Proponents shall mon
) itor quality of ground water from the abstraction structure(s) once in a year. Walter samples from bore wells/ tube wells / dug wells shall be collected during April/M:

and analysed in NABL accredited laboral ay every year
the web pontal - tories for basic paramelers (cations and anions), heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through

5) In case of mining projects, additional ke
<A B e vins o By & 0: e\:zi:sl ;:amll";b: established in consultation with the Regional Director, CGWE for ground water level monitoring four (4) times a year (January, May, August

6) In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Gowt. approved/ NABL accredited lab
7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this NOC

8) Industries abstracting ground water in excess of 100 m 3 /d shall undertake annual w ithii
ater audit through certified auditors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by al least 20% over the next three years through appropriate means.

9) Application for renewal can be submitted online from 90 days before the expiry of N I
e (A AT, y? piry of NOC. Ground water withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube welliground water abstraction structur
e / recharge or conservation
structure/discharge of effluents or any such matter as applicable. g -

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the Central Ground Water Authority (CGWA).
12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

;Ihl) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm shall be responsible for any consequences ansing
ereupon.

15) In case of industnes that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generated from the rooftop shall be
stored and pul lo beneficial use by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from appropnate authorities.

21) The issue of this NOC does not imply that other statutory / administrative clearances shall be granted to the project by the concemed authorities. Such authorities would consider the project on
merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorporation of necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial recharge structures in compliance of the NOC granted to them previously and have availed rebate of upto 50% (fifty percent) in the ground
waler abstraction charges/ground water restoration charges, shall continue to regularly maintain artificial recharge structures.

25) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, pharmaceutical, other hazardous units etc. (as per CPCE
list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution as per Annexure Il of the guidelines.
26) In case of new infrastructure projects having ground water abstraction of more than 20 m3/day, the firm/entity shall ensure implementation of dual water supply system in the projects

27) In case of infrastructure projects, paved/parking area must be covered with interlacking/perforated liles or other suitable measures (o ensure groundwater infiltration/harvesting.

28) In case of coal and other base metal mining projects, the project proponent shall use the advance dewatering technology (by construction of senes of dewatenng abstraction structures) to avoid

contamination of surface water.
29) The NOC issued is conditional subject to the conditions mentioned in the Public notice dated 27.01.2021 failing which penalty/EC/cancellation of NOC shall be imposed as the case may be.
30) This NOC is issued subject to the clearance of Expert Appraisal Commitiee (EAC) (if applicable).

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the proponent.)

CENTRAL GROUND WATER AUTHORITY

Department of Water Resources, River Development and Ganga Rejuvenation
Ministry of Jal Shakti, Govt. of India

18111, WA E1S, ATAfg 98, 7€ fGE - 110011 1 18711, Jamnagar House, Mansingh Road, New Delhi-110011
' Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in
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UTT:?RAK519 DLLUTION CONTROL BOARD
Irrigation Design Building Campus, Roorkee-247667
IRV o A
Riard wReey wam oRww, weP—247667
Laboratory-Regional Office Roorkee

Email id - rorueppcb@gmail.com

Industrial Waste Water Test Report

Test report no: UKPCB/LR/221/25/ROR/WW-221
Code allotted: UKPCB/LR/221/25/ROR/WW-221

Sample Source ( ETP/STP/ any other specify ): | ETP Outlet

M/s Uttaranchal Paper Mill Vill- Mundet, Deoband
Road, Roorkee Distt- Haridwar

Type of sample: Grab/Composite/Integrated: Grab
1. Dr. Ajeet Singh (SO)

Name and Address of Industry

Sample collected by:
Quantity & Packing: 1 Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 08.10.2025
Date of sample receipt in the laboratory: 08.10.2025
Duration of analysis: 08.10.2025 To 14.10.2025
Date of issue of report: 16.10.2025
S.No. | Parameters Unit Results Standards Test Method
1. | Colour Hazen 15 - APHA 2120 B: Visual Comparison
Method
2. | Odour - Odourless - -
3. | pH (@25°C) - 7.29 6.5-9.0 APHA 4500 H'B:
Electrometric Method.
4. | Biochemical mg/] 26 30 IS 3025 (Part44)
Oxygen Demand Azide Modification.
5. | Chemical Oxygen mg/l 220 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/l 51 <100 APHA 2540 D
Solids Total Suspended Solids Dried at
0 . 103-105°C
7. | Total Dissolved mg/l 204 - APHA 2540 C: Total Dissolved
Solids (TDS) Solids Dried at 180 °C
8. | Total Solids (TS) mg/l 255 - APHA 2540 C: Total Solids Dried
at 103-105 °C
Rt ——
sed by Checked by Counter Sign:
(Dr. Ajeet Singh) (Dr. Rajendra Singh)

(Dr. Shahida Parveen)

LT tttta-t-attttttitiiti.tn-tsnd Of Test Reponitit.tttttt-tta:-inau----.ti--n
Note:
The results in the Test Report relate only to the items tested
The Test Report pertains o the sample as received in lab.
Report shall not be reproduced without approval of laboratory
Sample will be retained for only 10 days after issuing the report.

ol b

87


Annexure-5.3


~ Annexures5.4
Devansh Testing SFpgyerch Labaratory vt Led:
Test Report

TC-6467

. 661(UK)
94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee 24,7
- Go Contact No. : 01332-235415, 7060134448,E-mall ; dfﬂpvfltd@gmnll.com,Woblm.www.dtrlab.org :
""\“-.L‘W oedTesthouse e
‘ 46725600006331F
Sample ¢ INDUSTRIAL WASTE WATER(WW-001) ULR No. . TC6
Report No. : DTRLES-260425005/A
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer .
* (lrrigation Design Building Campus) Roorkee(U.K)
Address gl il g Campus) P o
Date of Receipt . 26/04/2025

Date of Sampling  : 26/04/2025 M’ ¢ Utavandal P“Lf‘f jh.t)aqf MAUAR) (44 .
Mmolad

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
Reference ¢ EPACT Std.
Description One Industrial waste water (ww-001) sample was received on 26-04-2025
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB

(I) Chemical Testing (i) - Pollution and

Environment
1 pH 7.66 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids mg/| 62.0 100 1S:3025(P-17)2022
3 Chemical Oxygen Demand mgl/l 73.4 250 APHA 5220 B 24th Edn
4 Biochemical Oxygen Demand mg/l 27.0 30 IS 3025(P-44)2023
5 Colour Hazen <20.0 - 1S:3025(P-4)2021

Date of Completion : 07/05/2025

Note: Party has asked for the above test only.

07/05/2025 QL
—L

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page '10f1
1-Samp!e(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of i i

v ‘ of issue of test certificate unles i i
4-Test certificate in full or parts shall not be used for promotional or publicity purp@ & B pesiad, FAGITE (i
5-Result given in report are related to sample tested only. ‘ AR Yo

3 » n MENDRA SINCH
N

+d Siatory

ical Mupeger

¥ ' v Resesuch Lab
Luvansi Testing & Resequph Lab
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Devansh Testing rch Laboratory Put. Ltd.
est Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com,Website : www.dtrlab. org

Sample ¢ INDUSTRIAL WASTE WATER(WW-001)
Report No. . DTRLES-260425005/N
Customer Name  : Uttarakhand Pollution Control Board Your Ref. + 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. * 1 Litre

Date of Receipt : 26/04/2025

Date of Sampling ; 26/04/2025 M)j Dﬁ'ﬂ'rwd/w( PM'f f P"‘f" W"C’)W

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB

1 AOX mgl/l 0.40 - USEPA-1650
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.

L "

07/05/2025 d ‘ ool
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 10f1

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount. DHA RMENDRA SINGH
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. Actacrised Signatory

4-Test certificate in full or parts shall not be used for promotional or publicity ;g@oses. Sr Teehnical Manaoor
5-Result given in report are related to sample tested only. Devansh Testinz & Research Laboratory
el . 'U ~ ‘A}‘ LIRLN (._»l'



STACK EMISSION MONITORING TEST REPORT

| RWeP°rt No. : ET&A/S5/91510/25 Laboratory Sample Code : EMC/55/91574/25| Date: 27.11.2025
ork Order No. & Date: 91510/25 & 22.11.2025 {
Name and Address of Customer | M/s Uttaranchal Pulp & Paper Mills (P) Ltd. Order Reference:
Khasra No. 29, 2" Km Manglor - Deoband Road ;
Vill. Mundet — 247656, Distt. Haridwar (UK)
SAMPLING DETAILS
| sample Description/Type Stack Monitoring Sample Collected by Laboratory
Representative
Sampling Location Stack attached to Boiler Sample Quantity / Packing Cellulose Fiber
(12 TPH Capacity) Thimble |
| Date of Sampling 22.11.2025 Date of Receipt of Sample 22.11.2025
(11:00 A.M. to 11:50 A.M.) |
Sampling Procedure As per CPCB Guidelines : 1S : 11255, 1S : 5182 & IS : 13270 |
Normal operating schedule 24 hrs.’ Purpose of Monitoring Assessment of
{hr/day) Pollution load
Control Measure, {If any) Cyclone Dust Collector Date of Start of Analysis 23.11.2025
Device installed for pollution
control
Equipment used Vayubodhan Stack Sampler | Date of Completion of Analysis 27.11.2025
VSS1
Emission Source E Stack attached to boiler of | Ambient Temperature (°c) 27.4
Capacity 12 TPH
Type of Stack Bricks Sampling Duration (min.) S0
€ (material of Construction)
Stack height above the 33 Shape of Stack Round
ground level (m)
Top Diameter of stack (m) 1.2 Stack Temperature (°C) 126.8
.Location of sampling point 11.0 Flue gas temperature (°C) 108.2
(Port hole) (m) 1
Type of fuel used Bagasse (90%) Sampling Flow Rate for SPM 15.4
| & Wood Chips (10%) (m*/min.) :
. Quantity of fuel used 4.0 Velocity of gases (meter/Sec) 6.6 ,
(Ton/hr.) i
Quantity of emission 20180.6766 Sampling Flow Rate For Gas 1.8
discharged (m*/hr) (tpm) B -
Page 1 of 2
@ +91 -zggzg 12609 £
+91- 66038 { }
- ashwani_lakhani@redifimail.com Kugsrodio: 1102 @ M}
contactéemcfesiinglaboml.ories.com Indusg | Area. SOlempur Rajpu'an'
Roorkee - 247 667 (Uttarakhand)

- www.emclesfinglaboratories.com
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M N S | W-HW / /\\ e E 4

TEST RESULTS
e
| 5. No. Parameter o Tes-t_l\AWTeW Desirable limit ‘
BPUR——————— 2 SO
1. | Suspended Particulate Matter (mg/Nm’) 15: 11255 (P-1) 964
R
________ b | Not specified
\J‘ 2. | Sulphur Dioxide (PPM) - IS: 11255 (P-1) 230.0 ot sp
N o
N e e ..,..v...___——————jl—w——"*‘ 'fied
! e e : 16.0 Not speci
» U Ni i PPM 1S: 11255 (P-VIl);
v 3. ; Nitrogen Oxides ( ) & 5182 (P-VI)
i L—/______———-
| - - N
|

2

N(/LQ % &V @teu

Authorized Signatory

Checked iy DIRECTOR
EnvironmentManagementCentre
KhasraNo.-1102, Indl. Area
Salempur Rajputan, Roorkee
Remarks: page No. 2 of 2

o The above results are related only to tests performed on the sample. Endorsement of product is neither Inferred nor implied.

s This report is not to be reproduced wholly or In part & cannot be used as evidence In the court of law & should not be used
in any advertising media without our speclal permission in writing.

e Sample will be destroyed after 15 days of reporting unless otherwise specified.

*  Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.

e Result in parentheses is from subcontractor

% +91-9837112609

+91-9536064038 — oo @ {~~»~m;fo;;}

e

++ ashwani_lakhani@rediffmail.com lndusm Area. Salempur Rajputan, @ %05’6’%

ontaci@emctesti ies. it
© stinglerones:com Roorkee - 247 667 (Uttarakhand) P
1 www.emctestinglaboratories.com : e
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HEAD OFFICE

UKPCB

Uttarakhand Pollution Control Board

“Gaura Devi Paryavaran Bhawan”

46B, IT Park, Sahastradhara Road, Dehra Dun

E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

UKPCB/HO/Con/G-84/2025/ 7] 3

To,

M/s Gangotri Paper Mills Pvt. Ltd,
Khata No.-124, Gata No. 23,

Khata No. 106, Gata No. 80/1,

Vill- Narsen Kalan, Jhabrera Road,
Manglore, Roorkee, Distt- Haridwar.

Consolidated Consent to O
(Consolidated Consent &
(Prevention & Control of Po
& Control of Pollution) Act, 1981”
and Other Wastes (Manag
“Environment (Protection) Act, 1986”
Act and HW Rules respectively).

CCA is hereby granted to M/s Gan
23, Khata No. 106, Gata N
Distt- Haridwar subject to the provisions of
Wastes (Management and Transboundary
made further and subject to following terms an

llution) Act, 1974”

ement and

Date :

REGD. POST

perate and Authorisation hereinafter referred to as the CCA
authorization) (Expansion) under Section-25 of the “Water
and under Section-21 of the “Air (Prevention
and Authorization under “Rule-6(2)” of the “Hazardous
Transboundary Movement) Rules, 2016 notified under
as applicable (to be referred hereinafter as Water Act, Air

1719150272025

AFID - 26018
CCA (Expansion)
Date :

28.03.2025

Application No. -1850400

0. 80/1, Vill- Na

Conyen | Qm!rﬂﬂ"l

gotri Paper Mills Pvt. Ltd located at Khata No.-124, Gata No.
rsen Kalan, Jhabrera Road, Manglore, Roorkee,
the Water Act. Air Act and Hazardous and Other
Movement) Rules, 2016 and the orders that may be
d conditions :-

&

: This CCA is granted for a period upto 31.03.2026 and valid for manufactwring of
following products with Capital Investment / Net Assets Values Rs. 6263.43 Lacs.:-
S. Last CCA Present CCA (Expansion)
No. Product Quantity Product Quantity
1 Kraft Paper 7500 Ton/Month Kraft Paper 7500 Ton/Month
2 - - Captive Power 0.25 megawatt
Plant

2. Specific Conditions under Water Act :-

() The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal)
Trade Effluent Nil 445
Sewage 3 5

(ii) Trade Effluent Treatment and Disposal

: The applicant shall operate Effluent

Treatment Plant consisting of primary/secondary and tertiary treatment as is required

with reference to influent quantity and quality.

1g of ETP, production has to be Stopped immediately and

In case of stoppage of fimctionir
d by fax/iphone/email with a report in this regard to be

this Board has to be intimate

dispatched immediately.

(ili) The treated effluent should be rec

Zero Liquid Discharge.

(iv) Sewage Treatment and Disposal
pit/septic tank as is required with refer

amended.

ycled within the Unit for operation/process to achieve

- The applicant shall provide comprehensive Soak
ence to Indian Standard: IS: 2470 (Part-I) 1985 as

Clean Environment and Healthy Lifestyle

Page |
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3. Conditions under Air Act :-

(i) The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as t0 achieve the level of pollutants to the following

standards :-
TS. Stack attached | Stack Type of Fuel Emission Control | Emission
No with height Fuel Quantity Equipment standards
(M) not to
exceed
1 | Boiler 35 RDF/ 204 TPD Selective non- | As per
(14 TPH) = 1 Agro/Coal catalytic reduction | E(P) Rules
with 0.25 MW (SNCR). Activated
turbine Carbon  injection
through dry
cleaning & Bag
filter
2 | Boiler 35 Bagasse/ - Wet Scrubber, | As per
(10 TPH) x 1 Wood Cyclone Dust | E(P) Rules
Chips/Coal Collector
3 | DG Set 5 Diesel 10.0 Natural Draft, | As per
(62.5KVA) x 1 Lu/Hr Acoustic Enclosure | E(P) Rules

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial. Residential, Silence) which
are as follows :-

Standards Industrial Area | Commercial Area Residential Area Silence Zone
for  Noise | Day Night Day Night Day Night Day Night
level in time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 :-

(i) The Factory Manager of M/s Gangotri Paper Mills Pvt. Ltd., Haridwar is hereby
granted an authorization to operate a facility for collection and storage of Hazardous wastes.

(ii) The authorization is granted to operate a facility for generation. collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which Mode of Disposal
(Schedule-I & authorization is being issued
Schedule-II) (MTA)
1 ScheduleI-5.1 0.36 Recyclable

(iif) The authorization shall be in force for a period upto 31.03.2026.
(iv) The authorization is subject to the conditions stated below and such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Act, 1986.

Terms and conditions of authorization :
(i) The authorization shall comply with the provisions of the Environment (Protection) Act.
1986. and the rules made there under.
(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

Clean Environment and Healthy Lifestyle
W@ TRy U4 vaved i e Page 2
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(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel. equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MOoEF&CC or CPCB/SPCB from time to time.

5. This CCA is valid for Pulping, Poir, High density cleaner, Centric cleaner, Refining, Stock
preparation & Paper Making only.

6. Compulsory documents to be submitted by the Industry/Unit :-
(1) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016 and
Third Party Aundit Report.
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986,
(iii) Quarterly compliance report of the CCA. photograph of ETP/APCs/Waste Storage
Area.
7. Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition of this
CCA.
9. The Unit shall comply the “Approved Fuels” policy in the entire state of Uttarakhand and use
the fuel as per the list of Approved Fuels listed in the order issued by the Board vide its letter
no. UEPPCB/HO/Gen-183-426/2020/171-331 dated 17.07.2020.
10. Unit has to submit Action Plan of collecting back and scientific disposal of plastic waste
generated due to their used product within in one month of receipt of this CCA to this Board.
11. Unit has to strictly comply with all the conditions of CTE issued by Board vide
letter no. UKPCB/HO/NOC-1308/2025/1834, dated 10.03.2025.

12. Unit has to comply with the Specific & General conditions which are as follows -

Specific Conditions:

1. The Consent to Operate will attract execution of Board’s Order dated 02.12.2022 subject to directions of
Hon’ble High Court in this regard in the PIL 93/2022 as issued from time to time.

2. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee
submitted by the applicant could be assessed.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder. platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all times by
the Board's staff.

4. The industry shall ensure interlocking of air pollution control devices and production processes.

5. Solid wastes generated from the industry has to be disposed in manner so that contamination of surface water
bodies/ground water/soil etc. does not take place.

6. The industry shall take adequate measures to control of noise from its own source so as to comply with the
standards as may be applicable.

7. The applicant shall develop three rows of green belt within the premises.

8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any
violation of stipulated conditions Inay attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

9. The industry shall ensure all safety measures and shall undertake periodical assessment by the competent
authority.

10. Unit shall ensure manifest system in Form-10 of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 while disposing hazardous waste.

11. Hazardous waste should not be stored beyond a period of 90 days.

Clean Environment and Healthy Lifestyle
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12. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and ™
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.

13. The unit shall strictly comply with the provisions of Water. Air & E (P) Acts and Rules/Notifications made
thereunder.

14. Unit shall established at its own cost an appropriate and efficient primary effluent treatment system/plant and
shall ensure that it is ready and functional as per the norms and specifications, laid down or stipulated by this
Board. All effluents generated from the Unit’s primary effluent treatment plant shall necessarily be discharged
into the waste water collection system set up a private operated and treated at the CETP. Unit cannot use any
other plant or process, whatsoever, for secondary and/or tertiary treatment of the effluents.

15. The unit shall strictly avoid the usage of single use plastics in the premises as per the list of banned single use
plastics mentioned in the notification of MoEF&CC, Government of India dated 12.08.2021 and notification of
Uttarakhand Government issued vide letter no. Q4/XXVIII-1-20-13(11)/2001 dated 16.02.2021.

General Conditions

1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MOoEF&CC and shall report to the UKPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant
shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If. at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP'S/ETP’s inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.

7. The industry shall provide “Inspection Boo » at the time of inspection to the Board’s officials.

3 Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
oceur in excess of standards laid down, such information shall be reported to the Board’s offices and all other
concemed offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10.In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry. it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement etc. or ainy change in effluent discharge point or
emission point.

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization.

15. 1t is the duty of the authorized person to take prior permission of the Board to close down the facility.

16. The authorization is valid for temporary storage of Hazardous Waste within premises only.

17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals
being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet outside the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal of hazardous waste.

Clean Environment and Healthy Lifestyle
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19. The applicant shall maintain record of hazardous waste in F orm-3 and shall submit annual return in Form-4 on
or before the 30% day of June following to the financial year to which that return relates.

20.In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility. applicant must conduct a detailed physical and

with R.C.C. or such material which does not react with the waste contained in it.

23. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall
be displayed at appropriate position both in Hindj and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold ouly to Registered Recyclers/Re-
processors.

25.1In case of any transportation of hazardous waste, the defails in Form-10 of the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 shall be submitted to the Board.

Digitally signed by
PARAG MADHUKAR DHAKATE
Date: 11-07-2025 15:57:24

(Dr. Parag Madhukar Dhakate)
Member Secretary
Letter No. UKPCB/HO/Con/G-84/2025. Dated: As above.
Copy to: Regional Officer, Uttarakhand Pollution Control Board, Roorkee, Distt- Haridwar
for information and compliance of the same.

Member Secretary

Clean Environment and Healthy Lifestyle
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s Wit waTer
w1 dEnA, 78 R
R T ERagor R
— P ofty st mﬁ‘:m
Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(yore Frerit 3 sAmfw v )
NO OBJECTION CERTIFICATE (N FOR GROUND WATER ABST TI

Project Name:

Gangotri Paper Mills Pvt Ltd

Project Address: Gangotri Paper Mills Pvt Ltd, Village And Post Narsan Kalan, Jhabreda Road
Village: Narsan Kalan Block: Narsan

District: Haridwar : State: Uttarakhand

Pin Code:

Communication Address:

Gangotri Paper Mills Pvt.Itd., Gurkul Narsan , Jhabrera Road, Haridwar, Narsan,
_Haridwar, Uttaralghand - 247670

Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Ro'ad,‘ '
Baluwala , Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001

Address of CGWB Regional Office :

1. NOC No.: CGWA/NOC/IND/REN/2/2023/8448 2. Date of Issuence 26/10/2023
3. Application No.: 21-4/814/UT/IND/2017 4. Category: Safe
(GWRE 2022)
5. Project Status: Existing With Additional Ground Water 6. NOC Type: Renewal
Requirment
7. Valid from: 20/07/2023 8. Valid up to: 19/07/2026
9. Ground Water Abstraction Permitted:
Fresh Water Saline Water Dewatering Total
m?/day m>/year m?/day m3/year m?/day m?®/year m®/day m®/year
450.00 148500.00

10. Details of ground water abstraction /Dewatering structures
Total Existing No.:2

Total Proposed No.:0
DW DCB BW  TW MP | MPu

DW  DCB BW | T™W MP MPu
Abstraction Structure* 0 0 2 0 0 0 0 0 0 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well: TW-Tube Well; MP-Mine Pit;MPu-Mine Pumps '
11. Ground Water Abstraction/Restoration Charges paid (Rs.): 473658.00
12. |Environment Compensation (if applicable) paid (Rs.): 0.00
13. Number of Piezometers(Observation wellis) to be No. of Piezometers | Monitoring Mechanism
,constructed/ monitored & Monitoring mechanism. |
Manual DWLR** DWLR With Telemetry
**DWLR - Digital Water Level Recorder . 1 0 1

0
(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, WHAR 3199, mﬁwﬂx '-1# feeelt - 110011 1 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: egwa-noc.gov.in
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yeiidity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:
tallation hall be mandatory for all users seeking No Objection Certificate and intimation regarding their
1 digital water flow meter with telemetry on all the abstraction structure(s) s
. 'r"““ Ihll‘l) ::':.p.’ g lg to the CGWA within 30 days of grant of No Objection Certificate.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

Construction of se-built observation wells (plezometers) for ground water Jevel monitoring shall be mandatory as per Section 14 of Guidelines. Water level data shall be made available to
:(’:)Gw:“;mm MP;:;I. Detalled guidelines for construction of plezometers are given in Annexure-1l of the guidelines.

Proponents monitor ground traction structure(s) once in a year. Water samples from bore wells/ tube wells / dug wells shall be collected during April/May every year
:)nd analysed bn.rz‘:lliL m-dm?-yb:ums 'v;n;m‘:nm::nnm“r;" and nnlgm), honvyyrv.wlcls. pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through
the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level monitoring four (4) times a year (January, May, August
and November) in core as well as buffer zones of the mine.

6) In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this NOC.

8) Industries abstracting ground water in excess of 100 m 3 /d shall undertake annual water audit through certified auditors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by at least 20% over the next three years through appropriate means.

9) for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, If any, after expiry of NOC shall be illegal & liable for legal action as per provisions
of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Go 1t rulesNaws/norms or Court orders related to construction of tube well/ground water abstraction structure / récharge or conservation
structure/discharge of effluents or any such matter as applicable.

General conditions:

11) No additional ground water ion and/or d

9 structures shall be constructed for this purpose without prior approval of the Central Ground Water Authority (CGWA).
12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in NOC for specific period).
13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project prop: shall take all
thereupon.

yr to prevent contamination of ground water in the premises failing which the firm shall be responsible for any consequences arising

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generated from the rooftop shall be
stored and put to beneficial use by the firm.
16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from appropriate authorities.

21) The issue of this NOC does not imply that other statutory / administrative clearances shall be granted tc the oroject by the concemed authorities. Such authorities would consider the project on
merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to a
over possession of the premises.

pply for incorporation of necessary changes in the No Objection Certificate with documentary proof within 60 days of taking

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial recharge structures in compliance of the NOC granted to them previously and have availed rebate of upto 50% percent) in the ground
water abstraction ges/gf water charges, shall continue to regularly maintain artificial recharge structures. e L }
25) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemicall Petrochemical, Coal washeries, pharmaceutical, other hazardous units etc. (as
CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution as per Ar 11l of the g i -
26) In case of new infrastructure projects having ground water abstraction of more than 20 m3/day, the firm/entity shall ensure implementation of dual water supply system in the projects.
27) In case of infra Ire projects, p parking area must be d with interk

a hln am ;od and m k.uu metal mining projects, the project proponent shall use the advance dewatering technology (by construction of series of dewatering abstraction structures) to avoid

29) The NOC issued is conditional subject to the conditions mentioned in the Pu
30) This NOC is issued subject to the A isal C

31) In the self-compliance report, the PP shall submit details of Drilling Agency/ Agencies, which has/ have constructed BW(s)/ with undertaki; effect
have been taken as per directions of Hon'ble Supreme Court provided in Annexure-VI| of guidelines dated 24.09.2020 in m\l'\l( e e ey levie

pect of abandoned! failed BW(s) TW(s)Piezor neter(s), if any. The PP is
9 ing agency d i
lo engage drilli agencles. In the event of any mishap/ unfortunate Incident due to negligel g measures for prevention of accident due to falling in Bore Well, both

1g/perforated tiles or other suitable measures to ensure groundwater infiltration/harvesting.

R‘Elx g;n(i;a dated 27.01.2021 falling which penalty/EC/cancellation of NOC shall be Imposed as the case may be.
U

nce in takin
tly be held responsible and penal action as per extant Government rules shall be taken
(Non.

L of the dith

above Is likely to result in the cancellation of NOC and legal action against the proponent.)

CENTRAL GROUND WATER AUTHORITY

Department of Water Rggources, River Development and Ganga Rejuvenation
Ministry of Jal Shakti, Govt. of India

1811, ST BT, wrAfy W, 7 et - 110011 / 1811, Jamnagar House,

Mansingh Road, New Delhi-110011
Phone; (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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e Annexure-
e UTTARAKHA@ @.amoxﬂ CONTROL BOARD e-6.3
m Irrigation Design Bu g Campus, Roorkee-247667
A\ 17 4 fearg wﬁum g ‘lﬂ'!ﬂ m—'anﬂ
uxece Laboratory-Regional Office Roorkee
Email id - rorueppcb@gmail.com
_ Industrial Waste Water Test Report
Test report no: UKPCB/LR/ZZZ/ZS/ROR/WW-ZZZ
Code allotted: UKPCB/LR/222/25/ROR/WW-222

Sample Source ( ETP/STP/ any other specify ): | ETP Outlet

Name and Address of Industry

M/s Gangotri Ppaer Mills P. Ltd Vill- Gurukul
Narsan Roorkee, Distt- Haridwar

Type of sample: Grab/Composite/Integrated: Grab

Sample collected by: 1. Dr. Ajeet Singh (SO)
Quantity & Packing: 1 Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE

Date of sample collection: 08.10.2025

Date of sample receipt in the laboratory: 08.10.2025

Duration of analysis:

08.10.2025 To 14.10.2025

Date of issue of report: 16.10.2025
S.No. | Parameters Unit Results Standards Test Method
1. | Colour Hazen 30 | APHA 2120 B: Visual Comparison
Method
2. | Odour - Faint - -
3. | pH (@25°C) - 5.45 6.5-9.0 APHA 4500 H' B:
Electrometric Method.
4. | Biochemical mg/l 220 30 IS 3025 (Part44)
Oxygen Demand - Azide Modification.
5. | Chemical Oxygen mg/l 1200 250 IS 3025 (Part 58): 2023,
Demand Open Reflux Method.
6. | Total Suspended mg/l 1100 <100 APHA 2540 D
Solids ‘ Total Suspended Solids Dried at
103-105°C '
7. | Total Dissolved mg/l . 4330 . - APHA 2540 C: Total Dissolved
Solids (TDS) Solids Dried at 180 °C
8. | Total Solids (TS) mg/l 5430 - APHA 2540 C: Total Solids Dried
' at 103-105 °C

(Dr. Shahida Parveen)

Note:

awN =

annnhhhAkAnhnrnknnrrreennwnnwik Pod of Test Report' L

Quilers “Z7 -

Checked by Counter ign;’
(Dr. Ajeet Singh) (Dr. Rajendra Singh)

e Tiet et t e R D EL RS L EEE S LY

The results in the Test Report relate only to the items tested.
The Test Report pertains to the sample as received in lab.
Report shall not be reproduced without approval of laboratory.

Qamnle will he retained for onlv 10 dave afler issning the renon
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Devansh Testing & Rggearch Laboratory pit. L4

Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

ure-6.4

«-...50Vt. Approved Test House TC-6467
Sample : INDUSTRIAL WASTE WATER(WW-004) ULR No. . TC646725600006329F
; Report No. ! DTRLES-260425003/A
gusttt;mor Name : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
A::n:':' * (Irrigation Design Building Campus) Roorkee(U.K)
Roorkee Sampie Gy ! 1 Litre
Date of Receipt : 26/04/2025
Date of Sampling : 26/04/2025 G e p % QJ ) ud
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
Reference EP ACT Std.
Description One Industrial waste water (ww-004) sample was received on 26-04-2025
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB
(1) Chemical Testing (i) - Pollution and
Environment
1 pH 5.77 55-9.0 1S:3025(P-11)2022
2 Total suspended Solids mgl/l 97.0 100 15:3025(P-17)2022
3 Chemical Oxygen Demand mg/l 480 250 APHA 5220 B 24th Edn
4 Biochemical Oxygen Demand mg/| 230 30 IS 3025(P-44)2023
5 Colour Hazen <50.0 - 1S:3025(P-4)2021
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
07/05/2025 —rZ
TORY
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNA
NOTE: Page: 1of 1 DHARMENDRA SINGH

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

S-Result given in report are related to sample tested only.

100

otherwise specified.

Authorised Signatory
Sr. Technical Manager

-
-
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Devansh Testing %gjs arch Laboratory Pvt. Ltd,
eport

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com, Website : www.dtrlab.org

- L . - ccssee
sane LT T ------...--.-------.---------...-------.--.--- e LT &
LT TP

Sample ¢ INDUSTRIAL WASTE WATER(WW-OOd)
Report No. ¢ DTRLES-260425003/N
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
:d“:”’“" * (Irrigation Design Building Campus) Roorkee(U.K)
reee Roorkee Sample Qty. : 1 Lire

Date of Receipt  : 26/04/2025
Date of Sampling : 26/04/2025

éo,,ggfw Waper milla () (4.
Date of Test Performance Initiated:  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Units Results Requirement as | Test Method
per CPCB

1 AOX mgll 0.92 - APHA 4500 CL,B
Date of Completion : 07/05/2025
Note: Party has asked for the above test only.
07/05/2025 \%: /?'iD e
DATE OF ISSUE REVIEWED BY AUTHORISE

110of1

NOTE: Page : 1 of

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division Is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. DHARMENDRA SINGH
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Authorised Signatory
§-Result given in report are related to sample tested only. 101 Sr. Technical Manager

Devansh Testing & Researgh Laboretefy




Annexur;e—6.5

605 VA

Newcon Consuliants & Laborafories

AN
(GOVERNMENT APPROYED TESTING LABORATORIES) TC12821
An 150 9001 1 2015, 150 14001 ; 2015, 1SO 45001 1 2018 Cariified Laborstory
TEST REPORT Page No.:10f 1

[TEST REPORT No. NCLEW-031/18/11/28 DATE OF REPORT :24/11/2025

Name and Address of Customer M/S GANGOTRI PAPER MILLS PVT. LTD.
VILLAGE-NARSAN KALAN, JHABRERA ROAD HARIDWAR, U.K.

SAMPLING DETAIL
Sample Name . STACK EMISSION
Analysis Start Date : 1811172025 Analysis End Date : 24/11/2026
Date of Sampling T 1711172025 Sampling Done By :NCL
Sampling Protocol 1 1511255 Duration of Sampling : 30 Minutes
Sample 1D No. : I\.‘CUEW-OS‘IHGJ‘I'IIZB
Sampling Location s - :
Equipments Used : Vayubodhan Stack Sampler No-1 Area Category T
VSS-1 (S.No-321 DTC 07)
DETAILS OF STACK
Stack Attached to : Two Boiler
Type of fuel used : Bagasse Capacity : 14 TPH+10 TPH
IStnclk height above the ground : 32.0 Mtr Quantity of fuel used : 200 TPD
= Satvaeck dia at the top : 800 mm Stack height above the roof top  : -
Attached APCS : Trema Cyclone & Wet Material of Construction :MS
Scrubber Normal Oprating Schedule : AS PER REQUIREMENT
Comminssioning date P - '
PHYSICAL OBSERVATIONS
Ambient Temperature : 23°C Flue gas temperature 1 86°C
Valocity of the flue gases : 7.42 MtrfSec Sampling Flow Rate of SPM :26.0 LPM
Sampling Flow Rate for Gases : 2.0 LPM Quantity of Emission discharged : 6101 .53 Nm*Mhr
TEST RESULT '
[s.No Test Parameters Units Test Method Results | Specification As
. Per CPCB
1 Particulate Matters  (PM} mg/Nm* 1S:11255 (Part-1) 70 250
2 Sulphur Dioxide {502) mg/Nm* 1S:11255 (Pan-2) 10.3 Not Spacified
3 | Carbon Monoxide  (CO) % 1S:13270 BDL(DL-0.2) Not Specified
4 Oxide of Nitrogen (NOx} mg/Nm® 15:11255 (Part-T) 41 Not Specified
*eegnd of Report®**

Remarks ; Bath Boller Jointed with Single Stack.

ER
charge

EW-031/18/11/25-1
HY

Sectil
Checked by

N

=

1. The test report refers only to the particular sample/s submiited for testing and listed parameters.

3. Endorsement of the same is nelther Inferred nor Implied.
3. Labioratory shall maintaln the confidentlality of all Information related to the samples & test reporis.

3. Complaints about this report should be co mmunicated within 10 days of the Issue dale of this report.
5. The report s not 10 be prod uced wholly of In part without prior permission of the Managing Partner, All disputes subject to Ghatlabad Jurisdiction.

Laboratory ; A-1/158, Seclor-17, (Swadeshl Compound) Kavi Nagar Industrial Area, GHAZIABAD - 201 002 (U.P.)
Moblle : 6810430345, 5205501768 | Websits : www.newconlab.in
E-mall ; newconlab@gmail.com, newconlabfinance@gmall.com
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6 Annexure-C-1

T
UTTARAKHAND POLLUTION CONTRO7L [l:lot‘:‘-k}ll)nridwar)
Irrigation Design Building Campus, Roorkee-247667 (Dis

y |
Phone No. 01332-260422 E-mall: rorueppcb2013@gmail.com
Surface Water/Ground Water Test Report

Test report no: G UKPCB/LR/159/25/ROR/SW-159
Code allotted: UKPCB/LR/159/25/ROR/SW-159
\iamplc Source  (River/Lake/Pond/Drain/Ground | Drain
|_Water/any other specify): - -
Sampling point: Shila Khala U/s near Aroma Craft and Tissue Ltd, Vill-
Noorpur-Boodpur, Jhabreda, Roorkee.
Type of sample: Grab/Composite/Integrated: Grab
Sample collected by: 1. Rahul Negi (JLA)
P—
Quantity & Packing; 1 Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 30.07.2025
Date of sample receipt in the laboratory: 30.07.2025
Duration of analysis: 31.07.2025 to 06.08.2025
Date of issue of report: 08.08.2025
S.No. | Parameters Unit Results Test Method
1. Colour Hazen 40 APHA 2120 B: Visual Comparison Method
2 Odour - Faint -
3. pH (@25°C) - 7.23 -
4 Dissolved Oxygen mg/l 1.0 APHA 4500-O C Azide Modification.
(DO)
5. Biochemical Oxygen mg/l 16 IS 3025 (Part44)
Demand (BOD) Azide Modification.
6. Chemical Oxygen mg/l 60 IS 3025 (Part 58): 2023,
Demand (COD) Open Reflux Method.
7. ] Total Suspended Solids mg/l 105 APHA 2540 D
(TSS) Total Suspended Solids Dried at 103-105 °C
8. Total Dissolved Solids mg/1 230 APHA 2540 C:
(TDS) Total Dissolved Solids Dried at 180 °C
9. Total Solids (TS) mg/I 335 APHA 2540 C:
Total Solids Dried at 103-105 °C
3 - L.
Analysed by: Chefked t')y: Counter Sign:
(Rahul Negi) (Dr. Ajeet Singh) (Dr. Rajendra Singh)
itittttnntvmtit*itit*ittit*i*itEnd OfTCS( Report**“"“*****"'*“"**"“"""
Note:
1. The results in the Test Report relate only to the items tested.
2. The Test Report pertains to the sample as received in lab,
3. Report shall not be reproduced without approval of laboratory,
4. Sample will be retained for only 10 days after issuing the report,
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“oreams REGIONAL OFFICE
f_“

UTTARAKHAND POLLUTION CONTROL BOARD

15
“‘ 7= Irrigation Design Building Campus, Roorkee-247667 (Distt- Haridwar)
UK Phone No. 01332-260422 E-mail: rorueppeb2013@gmail.com
urface Water/Ground Water Te r
Test report no: UKPCB/LR/158/25/ROR/SW-158 :::1
Code allotted: UKPCB/LR/158/25/ROR/SW-158 :
Sample Source (River/Lake/Pond/Drain/Ground Drain
Water/any other specify):
Sampling point: Shila Khala Drain at D/s of AIS Industrial Estate, Near-
Latherdevahoon Village, Roorkee, Haridwar
Type of sample: Grab/Composite/Integrated: Grab
Sample collected by: 1. Rahul Negi (JLA)
Quantity & Packing: | Ltr.
(HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 30.07.2025 -
Date of sample receipt in the laboratory: 30.07.2025
Duration of analysis: 31.07.2025 to 06.08.2025
Date of issue of report: : 08.08.2025 |
S.No. | Parameters Unit Results Test Method
1. Colour Hazen 250 APHA 2120 B: Visual Comparison
Method :
{2. Odour - Faint , -
3. pH (@25°C) - 6.83 APHA 4500 H'B:
Electrometric Method.
4. - | Dissolved Oxygen (DO) mg/l Nil APHA 4500-O C Azide Modification.
5. Biochemical Oxygen mg/1 133.34 IS 3025 (Part44)
Demand (BOD) Azide Modification.
6. Chemical Oxygen mg/l 1190 IS 3025 (Part 58): 2023,
Demand (COD) Open Reflux Method.
7. Total Suspended Solids mg/l 180. APHA 2540 D ,
(TSS) Total Suspended Solids Dried at 103-105
¢
8. Total Dissolved Solids mg/l - 345 APHA 2540 C:
(TDS) Total Dissolved Solids Dried at 180 °C
9. Total Solids (TS) mg/] 525 APHA 2540 C:
Total Solids Dried at 103-105 °C

Anilysed by: Checked by: Counter Sign:
(Rahul Negi) (Dr. Ajeet Singh) (Dr. Rajendra Singh)

iiitﬂ*tittttittttti*i*tiiii*i‘*nnd of'l‘csl chortiii*t**ii**i***fiﬁiil*iii*i**~.
Note:
The results in the Test Report relate only to the items tested.
The Test Report pertains to the sample as received ir. lab.
Report shall not be reproduced without approval of laboratory.
Sample will be retained for only 10 days afier issuing the report.

& -
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608

R
( UTTARAKHAND POLLUTION CONTROL BOARD e
\S Irrigation Design Building Campus, Roorkee-247667 (Distt- I'{nri w

‘\um Phone No. 01332-260422 E-mail: roru 2013@gmail.com

Surface Water/Ground Water Test Report

Test report no:

UKPCB/LR/156/25/ROR/SW-156

Code allotted:

UKPCB/LR/156/25/ROR/SW-156

Sample Source (River/Lake/Pond/Drain/Ground | Drain 5

Water/any other specify): , : - |
Sampling point: Mundet Drain Near Village- 'Uddalhedl, Manglor
Deoband Road, Roorkee, Distt. Haridwar. ‘
Type of sample: Grab/Composite/Integrated: Grab
Sample collected by: 1. Rahul Negi (JLA)
Quantity & Packing: I Ltr.
HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 30.07.2025
Date of sample receipt in the laboratory: 30.07.2025
Duration 0fana]ysis: 31.07.2025 to 06.08.2025
Date of issue of report: 08.08.2025 '
S. Parameters Unit Results : Test Method
No.
. Colour Hazen 100 - APHA 2120 B: Visual Comparison Method
2. Odour .- Faint .
3. pH (@25°C) - 5.85 APHA 4500 H' B:
Electrometric Method.

4. Dissolved Oxygen mg/l Nil APHA 4500-O C Azide Modification.

(DO)
5. Biochemical Oxygen mg/l 46.6 IS 3025 (Part44)

] Demand (BOD) Azide Modification.

6. Chemical Oxygen mg/l 260 IS 3025 (Part 58): 2023,

Demand (COD) Open Reflux Method. |
7. Total Suspended Solids mg/l 210 APHA 2540 D

- | (TSS) Total Suspended Solids Dried at 103-105 °C

8. Total Dissolved Solids mg/I| 420 APHA 2540 C:

(TDS) Total Dissolved Solids Dried at 180 °C
9. Total Solids (TS) mg/I 630 APHA 2540 C:

Total Solids Dried at 103-105 °C

Anilysed by:
(Rahul Negi)

-

Check.ed b)t: Counter Sign:
(Dr. Ajeet Singh) (Dr. Rajendra Singh)

M e L T R Reporti*ttt'ttttitii‘iwtiﬁﬁti*.......*

Note:

W -

The results in the Test Report relate only to the items tested
The Test Report pertains to the sample as received in lab.
Report shall not be reproduced without approval of laboratory,
Sample will be retained for only 10 days after issuing the report,
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609

. REGIONAL OFFICE
(‘ : UTTARAKHAND POLLUTION CONTROL BOARD
Irrigation Design Building Campus, Roorkee-247667 (Distt- Haridwar)
‘M Phone No. 01332-260422 E-mail: rorueppcb2013@gmail.com

Surface Water/Ground Water Test Report

Test report no: UKPCB/LR/157/25/ROR/SW-157

‘Code allotted: UKPCB/LR/157/25/ROR/SW-157

Sample  Source (River/Lake/Pond/Drain/Ground | Drains

Water/any other specify):

Sampling point: Shila Khala Drain at Village- Makhdoompur Rd.
Manglore Deoband Road after Confluence of Shila Khala
and Mundet Drain, Roorkee, Haridwar. |

Type of sample: Grab/Composite/Integrated: Grab

Sample collected by: I.  Rahul Negi (JLA)

Quantity & Packing: I Ltr.

(HDPE/LDPE/P/G/Any Other): HDPE

Date of sample collection: » 30.07.2025

Date of sample receipt in the laboratory: 30.07.2025

Duration of analysis: 31.07.2025 to 06.08.2025

Date of issue of report: 08.08.2025

S.No. | Parameters Unit Results Test Method

| Colour Hazen 85 APHA 2120 B: Visual Comparison Method

2. Odour - Faint -

3. | pH(@25°C) - 6.90 APHA 4500 H' B:

Electrometric Method.
4. Dissolved Oxygen (DO) mg/l Nil APHA 4500-O C Azide Modification.
5. Biochemical Oxygen mg/l 233 IS 3025 (Part44)
Demand (BOD) Azide Modification.
6. Chemical Oxygen mg/l 120 - IS 3025 (Part 58): 2023,
Demand (COD) Open Reflux Method.
/4 Total Suspended Solids © mg/l 110 | APHA 2540 D
(TSS) ' Total Suspended Solids Dried at 103-105 °C
8. Total Dissolved Solids mg/l 220 APHA 2540 C:
(TDS) Total Dissolved Solids Dried at 180 °C
9. Total Solids (TS) mg/l 330 APHA 2540 C: '
Total Solids Dried at 103-105 °C
Amalysed l?y: Checl.(ed by: Counter g,;:
(Rahul Negi) (Dr. Ajeet Singh) (Dr. Rajendra Singh)

tﬁﬁtiﬁt**t*tﬁitﬁtttittttttiitttEnd o"T‘st Reportttﬁtitti*iﬁii*iiiiiiiiiiiﬁ*...*
Note:
The results in the Test Report relate only to the items tested.
The Test Report pertains to the sample as received in lab
Report shall not be reproduced without approval of laboratory.
Sample will be retained for only 10 days after issuing the report.

i [0 1
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amm—
UTTARAKHA POLLUTION CONTROL BOARD

N @ Irrigation Design Building Campus, Roorkee-247667 (Distt- Haridwar)
Phone No. 01332-260422 E-malil: rorueppcbh2013@gmail.com

UKPCB
rface W round Water Test Repor
Test report no: UKPCB/LR/155/25/ROR/SW-155
Code allotted: UKPCB/LR/155/25/ROR/SW-155
Sample Source  (River/Lake/Pond/Drain/Ground | Drains
Water/any other specify): = iarsan
Sampling point: Shila Khala Drain at Village- Tikola, Gurukul- Na
Road, Distt. Haridwar.
Type of sample: Grab/Composite/Integrated: Grab
-Sample collected by: I. Rahul Negi (JLA)
Quantity & Packing: I Ltr.
HDPE/LDPE/P/G/Any Other): HDPE
Date of sample collection: 30.07.2025
Date of sample receipt in the laboratory: 30.07.2025
Duration of analysis: 31.07.2025 to 06.08.2025
Date of issue of report: 08.08.2025
S.No. | Parameters Unit Results Test Method
i Colour Hazen 15 APHA 2120 B: Visual Comparison Method
2. Odour - Faint -
3. pH (@25°C) - 5.88 APHA 4500 H"B:
Electrometric Method.

4. Dissolved Oxygen mg/l Nil APHA 4500-O C Azide Modification.

(DO)

[ 5 Biochemical Oxygen mg/l 22 IS 3025 (Part44)

Demand (BOD) Azide Modification.

6. Chemical Oxygen mg/l 110 IS 3025 (Part 58): 2023,
.| Demand (COD) Open Reflux Method.

7. Total Suspended mg/I 145 APHA 2540 D

Solids (TSS) Total Suspended Solids Dried at 103-105 °C
8. Total Dissolved Solids mg/l 285 APHA 2540 C:

(TDS) Total Dissolved Solids Dried at 180 °C
9. Total Solids (TS) mg/| 430 APHA 2540 C:

Total Solids Dried at 103-105 °C
—_—
Analysed by: Checked by: Counter Sign:
(Rahul Negi) (Dr. Ajeet Singh) (Dr. Rajendra Singh)

i,iiit*i*t**ii*ii*iiiiii*i*i**t.End of"‘est Report*i*ﬁit*iiiii**iiittt*itti‘*-***

. Note:
. 1. The results in the Test Report relate only to the items tested.
2. The Test Report pertains to the sample as received in lab.
3. Report shall not be reproduced without approval of laboratory.
4. Sample will be retained for only 10 days after issuing the report.
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Devansh Testing & gejearch Laboratory PV ¢! re
s ;

AP N
Te eport AT
>y -—T&l
94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contect No. : 01332-235415, 7060134448 E-mail : dtripvtitd@gmail.com, Website : www.dtrlab.org TC-6467

-----------------------------------------------------------------------------------------
------------
-------

Sample + GROUND WATER (GW-011 & 259) ULR No. . TC646725600006338F
Report No. : DTRLES-260425009
Customer Name  : Uttarakhand Pollution Control Board Your Ref. 1 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
+ 26/04/2025

Date of Receipt

Date of Sampling  : 26/04/2025 m)'( Sag“'" PULP"? ?,,1;,( MAM(P)U‘U

Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

Reference ' 18:10500-2012
Description One Ground Water (GW-011 & 259) Sample was received on 26-04-2025.
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |118:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4

(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P-4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.27 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 365 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 186.3 200 600 1S:3025 (P-21):2009
2 |iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 1S:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 37.9 250 1000 1S:3025 (P-32):1988
4 * Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 | Fluoride (as F) mg/L Max. 0.51 1.0 1.5 APHA 4500 F,D 24th Edn.
Date of Completion : 07/05/2025
07/05/2025 -~y
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 10f6 =

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of Issue of test conmetm.glon otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested only.

Sicsap DHARMENDRA SINGH
M Authevised Signatory
A S‘r. chhmcfl Mm?g_er_



Annexure: D-1


NS

Devansh Testing 5‘6 zrch Laboratory Pvt. Ltd.
st Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448 E-mall : dirlpviftd@gmail.com, Website : www.dirfab.org

"""""""""""""""""""""""""""""""""""""""""""""""""""" ———
sample ! GROUND WATER (GW-011 & 259) ULR No. : TC646725600006338F
Report No. ! DTRLES-260425009
Customer Name  : Uttarakhand Pollution Control Board Your Ref. ! 26/04/2025
m : g:)gr::c;n Design Building Campus) Roorkee(U.K) Sample Qty. 2
Date of Receipt  : 26/04/2025
Date of Sampling : 26/04/2025 m, ¢ 'Q%a& Quj,Pq’ %frr WBA(P) Ud ‘
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements | Permissible Limit | Test Method
Acceptable limit |1$:10500/2012 In
1S:10500/2012  |the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
6 | Calcium (as Ca) mg/L Max. 424 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 19.6 30 100 1S:3025 (P-46) :1994
8 Copper (as Cu) mg/L Max BLQ (0.02) 0.05 1.5 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 | Sulphate (as SO4) mg/L Max. 10.8 200 400 1S:3025 (P-24):2022
11 Nitrate (as NO3) mg/L Max 3.8 45 No relaxation 1S:3025 (P-34):1988
12 | Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L. Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005
17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 | Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
18 | Chioramines (as Cl2) mg/L Max BLQ (0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 | Mineral Oil mg/L Max BLQ(0.2) 1.0 No relaxation 1S:3025 (P-39):2021
Date of Completion : 07/05/2025
07/05/2025 /7"10_
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 2 of 6

1-Sample(s) not drawn by us unless otherwise stated,

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified
4 Test certificate in ull o parts shallnot be used for promotional or publict purpospg)Q '
5-Result given in report are related to sample tested only.

Authorised Signatory

Sr. Technical Manager
Devanth Taviina B Dacasenk § ohoccdasss



BN

Devansh Testing & h Laboratory Pvt. Ltd.
Tﬁfge:port

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mail : dtripvtitd@gmail.com, Website : www.dtrlab.org

Sample : GROUND WATER (GW-011 & 259) ULR No. . TC646725600006338F
Report No. : DTRLES-260425009
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
m"' i gr:(;g:(zn Design Building Campus) Roorkee(U.K) Sample Qty. ——
Date of Receipt  : 26/04/2025
Dete of Sampling ;2600472026 Ms Sagan fulpd ?nfvr meuAQ) (.
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |115:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4

21 | Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
22 | Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S:3025 (P-65)-2022
23 | Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxation 1S:3025 (P-29):1986
24 | Total Alkalinity (as CaCO3) mg/L Max 1674 200 600 1S:3025 (P-23):1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxation 1S:3025 (P-65)-2022
2 Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27):1986
3 Lead (as Pb) mg/L Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65):2014
6 Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
7 Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 No relaxation 1S:3025 (P-65)-2022
8 Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 No relaxation APHA 6630 24th Edition
11 | Poly nuclear aromatic hydrocarbons (as PAH) BLQ (0.000025) 0.0001 No relaxation APHA 6440 24th Edition
Date of Completion : 07/05/2025
07/05/2025 é& /}vg_
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:3of6

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate uniess otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purposes. \

5-Result given in report are related to sample tested only. I
110

6] 35 X5k
RSEORL | ARMENDRA SINGH
N Authoriscd Signatory
Sr. Technics) Manager

Devansh Testing & Rese
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Devansh Testing ﬁéiﬁe%rch Laboratory Pvt. Ltd.
eport

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org
Govt. Approved Test House

--------- bbbk L D L —
--------
-

—

samplo : GROUND WATER (GW-011 & 259) ULR No. . TC646725600006338F
Report No. : DTRLES-260425009

Customer Name . Uttarakhand Pollution Control Board Your Ref. : 26/04/2025

Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
Date of Receipt  : 26/04/2025

Date of Sampling . 26/04/2025 M)S &!%Cw. PCbLPCf Pof‘” M &

Date of Test Performance Initiated:  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
1 mg/L Max
12 Trihalomethanes :- =
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochioromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chloroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(i) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachlor pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
3 Aldrin/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
Date of Completion : 07/05/2025
07/05/2025 e
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 4 of 6
1-Sample(s) not drawn by us unless otherwise stated. o
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of Issue of test certificate unless otherwise specified. DHARMENDRA SINGH
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Authorised Signatory
5-Result given in report are related to sample tested only. a7

Sr. Technical Manager
T Devansh Testing & Research Laboratory



Devansh Testing & h Laboratory Put, Ltd,
Tgn.#:port

04, Bhiv Gangs Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkes - 24766 1(UK)
Conteet No. | O1ISRRIMTA, 70801 M44h E-mail | dirtpvintahgmall com, Webaite | www dirfsh arg

sample 1 GROUND WATER (QW-011 A 260) ULR No, ; TC646726600006336F
Raport No, | DTRLES-260426000

oustomer Name 1 Uttarakhand Pollution Control Board Your Ref, | 26/04/2026

Customer ! (imigation Design Bullding Campus) Roorkes(U. KK

Addross Roorkee ’ W samplo aty 110 Litre

Date of Recelpt | 26/04/2026
Date of Bampling | 20/04/2026 M)4 g'aaw,, Pwl_'p4 plfw tad) 4.

Date of Test Performance Initiated ! 20/04/2028

RESULTS OF ANALYSIS
Results Roquriements  [Permissible Limit
Acoeptable limit |/18:10800/2012 In
18:10800/2012  |the absence of
Amd No-1,2,3 & 4 |Alternate Source

8.No.| Test Parameters Test Method

Amd No-1,2,38 4
0 2+ Dichlorophenoxy acetic acid pg/l. Max BLQ (0.026) a0 No relaxation DTRL-8TP-QCC-260
10 | DDT (O,P and PP 4somers of DDT,DDE and BLQ (0.026) 1 No relaxation DTRL-8TP-QCC-260
DDD) p/l. Max
11 | Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.026) 04 No relaxation DTRL-8TP-QCC-260
Max
12 | Ethion pg/l. Max BLQ (0.026) K] No relaxation DTRL-STP-QCC-260
13 | Gamma-HCH (Lindane) pg/l. Max BLQ (0,01) 2 No relaxation DTRL-8TP-QCC-269
14 | Isoproturon pg/L Max BLQ (0.026) ] No relaxation DTRL-8TP-QCC-260
16 | Malathion pg/L Max BLQ (0.020) 100 No relaxation DTRL-8TP-QCC-260
16 | Methyl Parathion pg/L. Max BLQ (0.026) 03 No relaxation DTRL-STP-QCC-260
17 | Monocrotophos pg/l. Max BLQ (0,026) 1 No relaxation DTRL-§TP-QCC-260
18 | Phorate pg/L Max BLQ (0.026) 2 No relaxation DTRL-8TP-QCC-260

Table-6 Bacteriological Test as per (Clause 4.1,1)

1 Total Coliform Bacteria/100m| Absent Absant . 18 :16185:2016

2 |E.col/100 ml Absent Absent . 1S :15188:2016

* Applicable only when water s chlorinated,

Date of Completion : 07/06/2026

07/08/2025 \‘i" R ard

DATE OF I186UE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page B ol0

1-Bample(s) not drewn by us unless ctherwisa slated,

2Total liabiily of our analytical division I limited (o the inveiced amount i )IARMENDRA SINGH

s-umplomubodnvwodauommﬂlrmhﬂhdlmdhﬂuﬂﬂuhmluommu pecified, ™™
4 Tout corticate Inful o parta shall ot be used for promational of publoly purposes. g Authuwined S1y MO0V
f-fasull given In report are related o sample tested only, M 1 bechnical Manager

112 hevash festing & Researh Laboreery
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Devansh Testing & Research Laboratory Pyt Ltd
eport |

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, R
Contact No. : 01332-235415, 7060134“8,E4nall:dtﬂpvl%r::ﬂl.co:vom i::b,;:‘m(mb
] M A .w

e et
— . GROUND WATER (GW-011 & 259) ULR No. . TC646725600006338F
Report No. : DTRLES-260425009
Customer Name + Uttarakhand Pollution Control Board Your Ref. « 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Addross Roorkee SamploQty: ;49 Litre

Date of Receipt  : 26/04/2025

Date of Sampling  : 26/04/2025 Ml { Sa.Ban, Pu-LPq" %PDTVW(P)U& ,

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
Results Requriements Permissible Limit | Test Method
Acceptable limit NS:10500/2012 In
1S:10500/2012 the absence of

Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4

S.No.| Test Parameters

Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.

Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the IS 10500:2012 with respect to above test only.

07/05/2025 o
DATE OF ISSUE REVIEWED -
BY AUTHORISED SIGNATORY

NOTE: P
LN
1-SAmpl.e(s) not drawn by us unless otherwise stated. et
';l:ullnb-l;iuofw analytical division is limited to the invoiced amount
mﬂemllbede‘uwod-numnmmmmuhdlmdmmhuﬂmomemu;podﬂod

4 Test cetificate in
e e o e A A m:::?;numd or publicity DHARMENDSRA SINGH
' Authevised Signatory

Sr. lechnical Manager
Devansh Testing & Researgh Laboratory



Devansh Testing 8@ebgarch Laboratory Put. Ltd.
Test Report

ate, Lakeshwarl, Bhagwanpur,
E-mall : dtripvtltd@gmall.com,

Roorkee - 247661(UK)
Website : www.dtrlab.org

94, Shiv Ganga Industrial Est

Contact No. : 01332-235415, 7060134448,
Ssample ¢ GROUND WATER (GW-015 & 208) ULR No. : TC646725600006340F
Report No. : DTRLES-260425012
Customer Name . Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Buildin
g Campus) Roorkee(U.K)
Aidress Roorkee Sample Qty. : 10 Litre
Date of Receipt 1 26/04/2025
\
Date of Sampling . 26/04/2025 )£ Qddall P "‘f‘ 7D Wl
Date of Test Performance Initiated:  26/04/2025
RESULTS OF ANALYSIS
Reference : 1S:10500-2012
Description :  One Ground Water (GW-015 & 208) Sample was received on 26-04-2025.
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit [/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4
(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P-4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.55 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 223 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 119.3 200 600 1S:3025 (P-21):2009
2 Iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 18:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 23.8 250 1000 1S:3025 (P-32):1988
4 |*Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 |Fluoride (as F) mg/L Max. 0.37 1.0 1.5 APHA 4500 F,D 24th Edn.
Date of Completion : 07/05/2025
07/05/2025 d —y<
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 10f6
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount
3-Sample will be destroyed ater one month from the date of issue of test certificatq qnibss otherwise specified. DHARMENDRA SINGH
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Authorised Signdtory
Sr. Technical Matidger

5-Result given in report are related to sample tested only.



Devansh Testing &

Tes

ch Laboratory Pvt. Ltd.

eport

- 61(UK)
94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee 2‘_75
Contact No. : 01332-235415, 7060134448,E-malil : dtripvtitd@gmall.com, Website : www.dtrlab.org
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Sample * GROUND WATER (GW-015 & 208) ULR No. : TC646725600006340F
Report No. ! DTRLES-260425012
Customer Name  : Uttarakhand Pollution Control Board Your Ref. ! 26/04/2025
:du;:m”or : g?g-i:c;n Design Building Campus) Roorkee(U.K) Sample Qty. e
Date of Receipt @ 26/04/2025
Date of Sampling . 26/04/2025 m) S chqjl Q:\,’BW A
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4
6 Calcium (as Ca) mg/L Max. 28.0 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 12.0 30 100 1S:3025 (P-46) :1994
8 Copper (as Cu) mg/L Max BLQ (0.02) 0.05 1.5 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 Sulphate (as SO4) mg/L Max. 6.4 200 400 1S:3025 (P-24):2022
11 Nitrate (as NO3) mg/L Max 21 45 No relaxation 1S:3025 (P-34):1988
12 Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 | Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005
17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 | Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
19 | Chloramines (as CI2) mg/L Max BLQ (0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 | Mineral Oil mg/L Max BLQ (0.2) 1.0 No relaxation 1S:3025 (P-39):2021
Date of Completion : 07/05/2025
07/05/2025 o o
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:2of 6

1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purpo:

5-Result given in report are related to sample tested only,

15

Nenangh, Tremiy & Rosa




Devansh Testing & h Laboratory Pvt. Ltd.

port
Roorkee - 247661(UK)
94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpu?, ' '
Contact No. : 01332.235415, 7060134448, E-mal : diripytitd@gmail.com, Websits www.diriab.org

.........................................................
-------

. ' 25600006340F
Sample : GROUND WATER (GW-015 & 208) ULR No. TC6467

Report No : DTRLES-260425012
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer * (Irigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. 10 Litre

Date of Sampling  : 26/0412025 M|& Lagen Qar“ MlA

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements | Permissible Limit | Test Method

Acceptable limit |1S:10500/2012 In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 | Aiternate Source

Amd No-1,2,3% 4

21 | Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S73025 (P-65)-2022
22 | Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S3025 (P-65)-2022
23 | Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxafion IS73025 (P-29): 1986
24 | Total Alkalinity (as CaCO3) mg/L Max 103.0 200 600 1S:3025 (P-23)-1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxafion IS:3025 (P-55)-2022
2 | Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27)-1986
3 |Lead (as Pb) mg/ Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 | Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 | Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65)2014
6 |Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
7 | Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 No relaxation 1S:3025 (P-65)-2022
8 | Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 | Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 | Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 Norelaxation | APHA 6530 24th Ediion
11 | Poly nuclear aromatic hydrocarbons (as PAH) | BLQ (0.000025) 0.0001 Norelaxation | APHA 6440 24th Ediion

Date of Completion : 07/05/2025

07/05/2025
DATE OF ISSUE REVIEWED BY

1-Sample(s) not drawn by us uniess otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Resuit given in report are related to sampile tested only.
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Devansh Testing & h Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com, Website : www.dftrlab.org

Qo APPIOVIITORHOUBS _ o eiecoransanansnnassesseessssassasnsanassessssssssnnssssessssesassssssossssosssass s

e —
sample : GROUND WATER (GW-015 & 208) ULR No. : TC646725600006340F
Report No. : DTRLES-260425012
Customer Name | Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
Date of Recelpt  : 26/04/2025
A
Date of Sampling . 26/04/2025 M)é Sagux_ ?af’r WM
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
1 mg/L Max
12 | Trihalomethanes :- -
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochloromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chloroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(ii) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachlor pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) "2 No relaxation DTRL-STP-QCC-269
3 Aldrin/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 ~No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
Date of Completion : 07/05/2025
07/05/2025 \% Y
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 4 of 6
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount D
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. HARMENDRA SINGH
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Authoriseq Signat
5-Resutt given in report are related fo sample tested only. 117 $t. Technical Mm:z



Devansh Testing & Re@dzt Laboratory Pyt. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661 (UK)
Contact No. : 01332-235415, 7060134448,E-mail : dtripvtitd@gmail.com, Website : www.dtrlab.org

Govt. AppTOved TOBtHOU e cccacacacaccaaaccacasannaannaanaaaacssansa e e m et et en.,

Sample ! GROUND WATER (GW-015 & 208) ULR No. . TC646725600006340F
Report No. : DTRLES-260425012
Customer Name ! Uttarakhand Pollution Control Board Your Ref. 1 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
Date of Receipt  : 26/04/2025

Date of Sampling . 26/04/2025 m# _an); 944’90/ pulia

Date of Test Performance Initiated: 26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4
9 2-4 Dichlorophenoxy acetic acid pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
10 |DDT (O,P and P,P -Isomers of DDT,DDE and BLQ (0.025) 1 No relaxation DTRL-STP-QCC-269
DDD) pg/L Max
11 Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.025) 0.4 No relaxation DTRL-STP-QCC-269
Max
12 | Ethion pg/L Max BLQ (0.025) 3 No relaxation DTRL-STP-QCC-269
13 | Gamma-HCH (Lindane) pg/L Max BLQ (0.01) 2 No relaxation DTRL-STP-QCC-269
14 | Isoproturon pg/L Max BLQ (0.025) 9 No relaxation DTRL-STP-QCC-260
15 | Malathion pg/L Max BLQ (0.025) 190 No relaxation DTRL-STP-QCC-269
16 | Methyl Parathion pg/L Max BLQ (0.025) 0.3 No relaxation DTRL-STP-QCC-269
17 | Monocrotophos pg/L Max BLQ (0.025) 1 No relaxation DTRL-STP-QCC-260
18 | Phorate pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
Table-6 Bacteriological Test as per (Clause 4.1.1)
1 Total Coliform Bacteria/100ml Absent Absent - 1S :15185:2016
2 E.coli/100 mi Absent Absent - 1S :15185:2016
* Applicable only when water is chlorinated.

Date of Completion : 07/05/2025

B e d

07/05/2025
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 5 of 6

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified
4-Test certificate in full o parts shall not be used for promotional or publicity purposes. '
5-Result given in report are related to sample tested only.

¢ DHARMENDRA SINGH
Authoriscd Signatory

: Sr. Technical Manager
118 Devansh Testing & Researgh Laborstory




Devansh Testing &Resegrch Laboratory Put. Ltd,
égZGpon

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. ; 01332-235415, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrisb.org

roved Test House

Govt ApPrOY e meeeeannese sesessansssannne canssns csscanasansarssassassEsIned L L e T T
}";;—"f —
sample : GROUND WATER (GW-015 & 208) ULR No. : TC646725600006340F
Report No. : DTRLES-260426012
Customer Name . Uttarakhand Pollution Control Board Your Ref. ¢ 20/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.
Address Roorkee 9 pus) (VR Sample Qty. ¢ 10 Live
Date of Recelpt  : 26/04/2025
A}
Date of Sampling . 26/04/2025 m)s _(ogam fa—fw wﬂo
Date of Test Performance Initiated :  26/04/2025
R_E§ULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit Test Method
Acceptable limit |/18:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.
Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the IS 10500:2012 with respect to above test only.
07/05/2025 e ar*
D
ATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 6 of 6

1-Sample(s) not drawn by us unless otherwise slated.
2-Total liability of our analytical division Is limited to the invoiced amount
3-Sample will be destroyed after one month from the date of Issue of tes!
t certificate unless otherwi
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. PR
5-Result given in report are related to sample tested only.
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i Pvt. Ltd.
Devansh Testing & ch Laboratory
Tﬁggeport

S g e st Lk, S e e TC-84
sample : GROUND WATER (GW-019 & 233) g:_::nu&. ;f&i’:x::‘:?”ﬂ’
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
m" : ggiogr:t;:n Design Building Campus) Roorkee(UK) ¢ 0 oy, I
Date of Receipt  : 26/04/2025

M) Aaddvrrshrvee Po,»fﬂulh@)w.

Date of Sampling : 26/04/2025

Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

Reference + 1S:10500-2012
Description One Ground Water (GW-019 & 233) Sample was received on 26-04-2025.
S.No.| Test Parameters Results Requriements | Permissible Limit | Test Method

Acceptable limit |18:10500/2012 In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4

(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P-4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.44 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 335 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 161.6 200 600 1S:3025 (P-21):2009
2 Iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 1S:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 32.6 250 1000 1S:3025 (P-32):1988
4 * Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 Fluoride (as F) mg/L Max. 0.40 1.0 1.5 APHA 4500 F,D 24th Edn.

Date of Completion : 07/05/2025

07/05/2025 éﬂ O

DATE OF ISSUI
E REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page:1of6
1-Sample(s) not drawn by us unless otherwise stated,
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of t

' est certificate pecified
4-Test certificate in full or parts shall not be used for promotional or publicity purpéb;;(l)‘” s '
5-Result given in report are related to sample tested only,

26RaY By 011 ARMENDRA SINGH
I Authorised Signatory
Sr. leel weal Manager

Devansh Testing & Researgh L ;




Devansh Testing &Rgaeprch Laboratory Put. Lud.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur,
Contact No. : 01332-235415, 7060134448,E-malil : dtripvtitd@gmail.com,

Govt Approved TestHouse =~ kel CeasnsesaaessaassSERSEsEsEe ssddoiasanisas

-------------
i

Roorkee - 247661(UK)
Website : www.dtrlab.org

. TC646725600006339F

Sample ¢ GROUND WATER (GW-019 & 233) ULR No.
Report No. : DTRLES-260425010
Customer Name  : Uttarakhand Pollution Control Board Your Ref. ! 26/04/2025
Customer * (Irrigation Desi ildi
gn Building Campus) Roorkee(U.K)
Aese Roorkee Sample Qty. ! 10 Litre

Dato of Recelpt  : 26/04/2025

Date of Sampling . 26/04/2025 n, { Aedh%})ﬂc Pa.r'r M\MO/ l#d

Date of Test Performance Initiated:  26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

IS:10500/2012  |the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4
6 Calcium (as Ca) mg/L Max. 35.8 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 17.6 30 100 1S:3025 (P-46) :1994
8 Copper (as Cu) mg/L Max BLQ (0.02) 0.05 1.5 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 Sulphate (as SO4) mg/L Max. 7.8 200 400 1S:3025 (P-24):2022
11 Nitrate (as NO3) mg/L Max 26 45 No relaxation 1S:3025 (P-34):1988
12 Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005

17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
19 Chloramines (as Cl2) mg/L Max BLQ (0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 | Mineral Oil mg/L Max BLQ (0.2) 1.0 No relaxation 1S:3025 (P-39):2021

Date of Completion : 07/05/2025

07/05/2025 ég el

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
Page:2of 6

NOTE:

1-Sample(s) not drawn by us unless otherwise stated,

2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested only.

DHARMENDRA SINGH
Authorised Signatory
Sr. Technical Manager

121 Devansh Testing & Researgh Laberatory




Devansh Testing §fipssprch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee -
Contact No. : 01332-235415, 7060134448 E-mail : diripvtitd@gmall.com, Website : www.

247661(UK)
dtriab.org

--------------------------------------------------------------------------------------------------------------------
L]

sample ! GROUND WATER (GW-019 & 233) ULR No. : TC646725600006339F
Report No. : DTRLES-260425010
guﬂﬂ"'" Name : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
ustomer o . N
* (Irrigation Design Building Campus) Roorkee(U.K)
PA— Roorkee Sample Qty. : 10 Litre

Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 M)b q N .S[?‘TW Paf'f M@) w

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4

21 Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
22 | Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S:3025 (P-65)-2022
23 | Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxation 1S:3025 (P-29):1986
24 | Total Alkalinity (as CaCO3) mg/L Max 147.2 200 600 1S:3025 (P-23):1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxation 1S:3025 (P-65)-2022
2 Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27):1986
3 Lead (as Pb) mg/L Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65):2014
6 Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
7 Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 No relaxation 1S:3025 (P-65)-2022
8 Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 No relaxation APHA 6630 24th Edition
11 Poly nuclear aromatic hydrocarbons (as PAH) BLQ (0.000025) 0.0001 No relaxation APHA 6440 24th Edition

Date of Completion : 07/05/2025

07/05/2025 /a~£

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
Page:3of6

NOTE:
1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested only.

SHERN HARMENDRA SINGH
Authorised Signatory

122 . Sr. Technical Manager
[evansh Testing & Rescarch Laboratory



Devansh Testing rch Laboratory Put. Ltd,

est Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448, E-mail : dtripviitd@gmail.com, Website : www.dtriab.org

SRR Re -
SRR
- - -
B hesheriedde e L
------
L™

——
Sample t GROUND WATER (GW-010 & 233) ULR No. : TC646725600006339F
N . Report No. : DTRLES-260425010
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 268/04/2025
::dl o * (Irrigation Design Building Campus) Roorkee(U.K) - .
-~ Roorkee ' Sample Qty. ! 104me

Date of Receipt  : 26/04/2025

Date of Sampling . 26/04/2025 H’ ¢ AﬁZUM’S;VWE &fq D’&M(PJ b .

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
$.No.| Test Parameters Results Requrlements Pﬁﬁbh Limit | Test Method
Acceptable limit |/15:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4
1 mg/L Max
12 | Trihalomethanes :- o
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochloromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chloroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(i) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachior pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
3 Aldrin/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269

Date of Completion : 07/05/2025

07/05/2025 éj e

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page 14 0f6

1-Sample(s) not drawn by us unless otherwise stated,

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes,

5-Result given in report are related to sample tested only.

A RMENDRA SINGH
TR uthoriscd Signatory

123 Sr. Technical Manager
Nevansh Testing & Researgh Laboratory




Devansh Testing & Resparch Laboratory Pvt. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur,
Contact No. : 01332-235415, 7060134448,E-mall ; dtripvtitd@gmail.com,

Roorkee - 247661(UK)
Website : www.dtrlab.org

ot Appm\"d Test House

-----------------------------------------------------------------------

------ —

/
sample ! GROUND WATER (GW-019 & 233) ULR No. . TC646725600006339F
Report No. : DTRLES-260425010
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
Date of Receipt : 26/04/2025
Date of Sampling . 26/04/2025 mp q M §| ? > MM@)&
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method

Acceptable limit |/1S:1 0500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4
9 2-4 Dichlorophenoxy acetic acid pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
10 |DDT (O,P and P,P -Isomers of DDT,DDE and BLQ (0.025) 1 No relaxation DTRL-STP-QCC-269
DDD) pg/L Max
1 Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.025) 0.4 No relaxation DTRL-STP-QCC-269
Max

12 Ethion pg/L Max BLQ (0.025) 3 No relaxation DTRL-STP-QCC-269
13 | Gamma-HCH (Lindane) pg/L Max BLQ (0.01) 2 No relaxation DTRL-STP-QCC-269
14 | Isoproturon pg/L Max BLQ (0.025) 9 No relaxation DTRL-STP-QCC-260
15 Malathion pg/L Max BLQ (0.025) 190 No relaxation DTRL-STP-QCC-269
16 Methyl Parathion pg/L Max BLQ (0.025) 0.3 No relaxation DTRL-STP-QCC-269
17 | Monocrotophos pg/L. Max BLQ (0.025) 1 No relaxation DTRL-STP-QCC-260
18 | Phorate pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
Table-6 Bacteriological Test as per (Clause 4.1.1)
1 Total Coliform Bacteria/100ml Absent Absent - 1S :15185:2016
2 E.coli/100 ml Absent Absent - 1S *15185:2016
* Applicable only when water Is chlorinated.
Date of Completion : 07/05/2025
07/05/2025 L
e e REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 5 0f 6

1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate uni
: ess othe
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. R SpeeL

DHARMENDRA SINGH

S5-Result given in report are related to sample tested only.
124

Authorised Signatory
Sr. Technical Manager

Devansh Testing & Researgh Laboratory



Devansh Testing %ﬂz arch Laboratory Pvt. Ltd,
est Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkes - 247681(UK)

\
)

Contact No. : 01332235415, 7060134448,E-mall : chripviitd@gmail com, Website : wuw.dtriab.org TC-8467
eovt. W T.?'. !‘?9.’2 ..............................................
Sample ! GROUND WATER (GW-019 & 233) ULR No. . TCB846725600006330F
Report No. : DTRLES-260425010
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
E—— * (Irrigation Design Building Campus) Roorkee(U.K)
Addrese Roorkee Sample Qty. ! 10 Litre

Dato of Receipt  : 26/04/2025

Date of Sampling ; 26/04/2025 M,_( Awbhmlmv Faf‘( ot (P) 49 .

Date of Test Performance Initiated :  26/04/2025
RESJLTS OF ANALYSIS _
8.No.| Test Parameters Results Requriements | Permissible Limit | Test Method
Acceptable limit N8:10500/2012 In

1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4

Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.

Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the 18 10500:2012 with respect to above test only.

07/05/2025 %:: — X
REVIEWED BY

DATE OF ISSUE AUTHORISED SIGNATORY

NOTE:

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the Invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity puUP9gs. ITeD. .

5-Result given in report are related to sample tested only. 8] 3. .'t Authorised Signm
Sr. Technical Manager

nsh Testing & Researgh Laboratory

Page : 6 of 6

3 ';.‘.‘:.t‘ff] DHARMENDRA SINGH



e |

Devansh Testing &flesegreh Laboratory Pvt. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkes - 247661(UK)
Contact No. : 01332238415, 7060134448, E-mail : diripviitd@gmail.com, Website : www.dtrlab.org

- essssannenenn saa
IeesesssnERassssRnaen i L Ll b e b bbb b D LD DL L L R,
-----

M—
Sample : GROUND WATER (GW-013 & A-1) ULR No. : TC646725600006337F
Report No. : DTRLES-260425013
Customer Name : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
v * (Irrigation Design Building Campus) Roorkee(U.
Address Roorkee ng pus) UK Sample Qty. : 10 Litre
Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 .

W.
Mjs Ao Ceafd € Tesiua®) k.

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS

Reference 1S:10500-2012
Description One Ground Water (GW-013 & A-1) Sample was received on 26-04-2025.
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method

Acceptable limit |15:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4

(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.55 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 241 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 135.8 200 600 1S:3025 (P-21):2009
2 Iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 1S:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 233 250 1000 1S:3025 (P-32):1988
4 * Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 Fluoride (as F) mg/L Max. 0.31 1.0 15 APHA 4500 F,D 24th Edn.
Date of Completion : 07/05/2025
07/05/2025 % —p
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 1o0f6
1-Sample(s) not drawn by us unless otherwise stated,
2-Total liability of our analytical division Is limited to the invoiced amount DHARMENDRA SINGH
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. Authorised sim
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Sr. Technical Manager

5-Result given in report are related to sample tested only. & .eDev ansh Testing & Researgh Laboraiory
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Devansh Testing Qrch Laboratory Pvt. Ltd.

eport

B r, Roorkee - 247661(UK)
94, Shiv Ganga Industrisl Estate, Lakeshwarl, Bhagwanpu com. Website : www.diriab.org

Contact No. : 01332-235415, 7060134448,E-mall : diripvtitd@gmai.

--------------------------------------------------
...................................................
................

—
sample : GROUND WATER (GW-013 & A-1) ULR No. : TC646725600006337F
Report No. : DTRLES-260425013
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
m« : g:;grztelzn Design Building Campus) Roorkee(U.K) Sample Qty. £ M 1ine
Date of Receipt  : 26/04/2025
N
Date of Sampling . 26/04/2025
Date of Test Performance Initiated :  26/04/2025 m)-( ’@DB’M W mm Q) W .
RESULTS OF ANALYSIS —
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit [/1S:10500/2012 In
18:10500/2012  [the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
6 | Calcium (as Ca) mg/L Max. 30.3 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 14.6 30 100 1S:3025 (P-46) :1994
8 | Copper (as Cu) mg/L Max BLQ (0.02) 0.05 15 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 | Sulphate (as SO4) mg/L Max. 5.7 200 400 1S:3025 (P-24):2022
1" Nitrate (as NO3) mg/L Max 2.0 45 No relaxation 1S:3025 (P-34):1988
12 | Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 | Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005
17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 | Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
19 | Chloramines (as CI2) mg/L Max BLQ(0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 | Mineral Oil mg/L Max BLQ (0.2) 1.0 No relaxation 1S:3025 (P-39):2021
Date of Completion : 07/05/2025
07/05/2025 — X
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
Page : 2 of 6

NOTE:

1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division Is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate uniess otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested only.

127

Authorised Signatory

Sr. Technical Manager
h Testing & Researgh Laboratory



Devansh Testing & ch Laboratory Pvt. Ltd.
Te s:haiport

Roorkee - 247661(UK)

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur,
Contact No. : 01332-235415, 7060134448 E-mail : diripviitd@gmail.com, Website : www.dtriab.org
............................................................................................
Sample : GROUND WATER (GW-013 & A-1) ULR No. . TC646725600006337F
Report No. : DTRLES-260425013
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Building Cam
pus) Roorkee(U.K)

Address Roorkee Sample Qty. : 10 Live

Date of Receipt  : 26/04/2025

Date of Sampling  : 26/04/2025 N)’ S Pz W<£ Tesguen(p) 1*’

Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4

21 Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
22 | Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S:3025 (P-65)-2022
23 | Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxation 1S:3025 (P-29):1986
24 | Total Alkalinity (as CaCO3) mg/L Max 1186 200 600 1S:3025 (P-23):1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxation 1S:3025 (P-65)-2022
2 Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27):1986
3 Lead (as Pb) mg/L Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65)2014
6 Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
7 Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 ~ No relaxation 1S:3025 (P-65)-2022
8 Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 No relaxation APHA 6630 24th Edition
11 Poly nuclear aromatic hydrocarbons (as PAH) BLQ (0.000025) 0.0001 No relaxation APHA 6440 24th Edition

Date of Completion : 07/05/2025

07/05/2025 %‘: g
REVIEWED BY AUTHORISED SIGNATORY

DATE OF ISSUE

NOTE: Page : 3 of 6
1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount
}Sunplewinbedeshoyedaneromnmmmmmedateoﬁmdmmmleuoﬂmmespedﬁad.
4 Test certificate in full or parts shall not be used for promotional or pubicity purposk® 8 ; DWWMSWGH
5-Result given in report are related to sample tested only. ; - AuWSlm

Sr. Technical Manager
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Govt. Approved Test House

Devansh Testing Wrch Laboratory Put. Ltd,

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur,
Contact No. : 01332.235415, 7060134448,E-mall : diripvtitd@gmall.com,

Roorkee - 247661(UK)
Website : www.dtrlab.org

sample ! GROUND WATER (GW-013 & A-1) ULR No. . TC646725600006337F
Report No. . DTRLES-260425013
Customer Name ! Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qly. : 10 Litre
Date of Recelpt  : 26/04/2025
Date of Sampling : 26/04/2025 braft 3
& Astrna ¢ Tegsus) Ly,
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit [/15:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 [Alternate Source
Amd No-1,2,3& 4
1 mg/L Max
12 | Trihalomethanes :- -
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochloromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chioroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(ii) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachlor pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
3 Aldrin/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
Date of Completion : 07/05/2025
07/05/2025 P
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page :4 of 6
1-Sample(s) not drawn by us unless otherwise stated. ? &
2-Total liability of our analytical division is limited to the invoiced amount. 0]
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. ' DHARMENDRA SINGH
4-Test certificate in full or parts shall not be used for promotional o publicity purposes. ¢ Authorised Signatory
5-Result given in report are related to sample tested only. 2 St. Technical Manager
129 Devansh Testing & Researgh L#otstory




Devansh Testing & rch Laboratory Pvt. Ltd.
éggeport

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247061(UK)b
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

sample : GROUND WATER (GW-013 & A-1) ULR No. : TC646725600006337F
Report No. : DTRLES-260425013
Customer Name Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
::;:;n:r : g:;?rigcem Design Building Campus) Roorkee(U.K) Sample Qty. r' Dk
Date of Receipt @ 26/04/2025
Date of Sampling . 26/04/2025 Afab'ﬂh Cﬂ!ét 00 W (P) Ud .
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements  [Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4
9 2-4 Dichlorophenoxy acetic acid pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
10 DDT (O,P and P,P -Isomers of DDT,DDE and BLQ (0.025) 1 No relaxation DTRL-STP-QCC-269
DDD) pg/L Max
11 Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.025) 0.4 No relaxation DTRL-STP-QCC-269
Max
12 | Ethion pg/L Max BLQ (0.025) No relaxation DTRL-STP-QCC-269
13 | Gamma-HCH (Lindane) pg/L Max BLQ (0.01) 2 No relaxation DTRL-STP-QCC-269
14 Isoproturon pg/L Max BLQ (0.025) 9 No relaxation DTRL-STP-QCC-260
15 | Malathion pg/L Max BLQ (0.025) 190 No relaxation DTRL-STP-QCC-269
16 | Methyl Parathion pg/L Max BLQ (0.025) 0.3 No relaxation DTRL-STP-QCC-269
17 Monocrotophos pg/L Max BLQ (0.025) 1 No relaxation DTRL-STP-QCC-260
18 Phorate pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
Table-6 Bacteriological Test as per (Clause 4.1.1)
1 Total Coliform Bacteria/100mi| Absent Absent - IS :15185:2016
2 E.coli/100 ml Absent Absent - IS :15185:2016
* Applicable only when water is chlorinated.
Date of Completion : 07/05/2025
07/05/2025 S
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
Page : 5 of 6

NOTE:
1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. DHARMENDRA SINGH
4Test certificate in full or parts shall not be used for promotional or publicity purposes, Autherised Signatory
5-Result given in report are related to sampie tested only. 130 Sr. Technical Manager

Devansh Testing & Researgh Labontiory



Devansh Testing En\?farch Laboratory Pvt. Ltd.
est Report

ari, Bhagwanpur, Roorkee - 247661(UK)
dtripvtitd@gmail.com, Website : www.dtrlab.org

94, Shiv Ganga Industrial Estate, Lakeshw:
Contact No. ; 01332-235415, 7060134448,E-mall :

-----------------------------------------------------------------------------------
........
-

Sample : GROUND WATER (GW-013 & A-1) ULR No. . TC646725600006337F
Report No. : DTRLES-260425013
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Building Cam
pus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre

Date of Receipt  : 26/04/2025

Date of Sampling : 26/04/2025 ADDW C‘ﬂ# d,ﬁm(?)ﬂﬂ ,

Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit /1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.
Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the IS 10500:2012 with respect to above test only.
07/05/2025 B "
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
Page : 6 of 6

NOTE:
1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified. X .

4 Test certificate in full or parts shall not be used for promotional or publicity purposes. - A“momfd Signatory

5-Result given in report are related to sample tested only. 370 Sr. Technical Manager
Devansh Testing & Research Labossiory
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Devansh Testing §ftesegreh Laboratory Put. Ltd,
Test Report

Roorkee - 247661(UK)
94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, '
Contact No. : 01332-235415, 7060134448 E-mall : dtripviitd@gmall.com, Website ; www.dtrlab.org

: TC646725600006342F

Sample ! GROUND WATER (GW-016 & R-7) ULR No.
Report No. . DTRLES-260425011
Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer :
* (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre

Date of Recelpt  : 26/04/2025

Date of Sampling . 26/04/2025 M’ £ O.W Paj_f,qp ngor DM‘.a{ p

Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

Reference ' 18:10500-2012
One Ground Water (GW-016 & R-7) Sample was received on 26-04-2025.

Description
S.No.| Test Parameters Resuits Requriements Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4

(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.40 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 340 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 178.5 200 600 1S:3025 (P-21):2009
2 Iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 1S:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 28.3 250 1000 1S:3025 (P-32):1988
4 * Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 Fluoride (as F) mg/L Max. 0.44 1.0 1.5 APHA 4500 F,D 24th Edn.
Date of Completion : 07/05/2025
07/05/2025 gt =
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page *1of6

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issuq.of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity P‘-"P?l’”-

S-Result given in report are related to sample tested only. 32

DRA SINGH
&} Authorised Signatory
)4 Sr. Technical Manager
ansh Testing & Researgh Laberstory




Devansh Testing rch Laboratory Put, Ltd,
est Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-2354 15, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

-----------------------------------------------------------------------------------------------------------------------------------
-

Sample * GROUND WATER (GW-016 & R-7) ULR No. : TC646725600006342F
Report No. ¢ DTRLES-260425011
gm::mm" Name . Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
ustomer ' Ao .
* (Irrigation Design Building Campus) Roorkee(U.K)
Addrese Roorkee Sample Qty. ! 10 Litre

Date of Receipt @ 26/04/2025

Date of Sampling . 26/04/2025 M, I D‘Haqwndd WQP‘D PO-PW Mﬂ

Date of Test Performance Initiated : 26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method

Acceptable limit |/15:10500/2012 In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,38 4
6 Calcium (as Ca) mg/L Max. 38.5 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 20.0 30 100 1S:3025 (P-46) :1994
8 Copper (as Cu) mg/L Max BLQ (0.02) 0.05 1.5 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 Sulphate (as SO4) mg/L Max. 9.7 200 400 1S:3025 (P-24):2022
" Nitrate (as NO3) mg/L Max 34 45 No relaxation 1S:3025 (P-34):1988
12 | Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 | Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005

17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 | Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
19 | Chloramines (as Cl2) mg/L Max BLQ (0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 | Mineral Oil mg/L Max BLQ (0.2) 1.0 No relaxation 1S:3025 (P-39):2021
Date of Completion : 07/05/2025
07/05/2025 \%7 O -
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:20f6
1-Sample(s) not drawn by us unless otherwise stated. D]
2-Total liability of our analytical division is limited to the invoiced amount DHARMENDRA SINGH
3-Sample will be destroyed after one month from the date of issue of test certificate uniess otherwise specified. Authorised S ignatory
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

AV 4 Sr. Technical Manager

5-Result given in report are related to sample tested only. Devansh Testing & Research Labbirdion
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Devansh Testing &figswarch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : diripvtitd@gmall.com, Website : www.dtrlab.org

Govt.Approved TestHouse =~~~ = eeeeeesasssase
Sample ! GROUND WATER (GW-016 & R-7) ULR No. : TC6846725600006342F
Report No. : DTRLES-260425011
gustomor Name : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
ustomer * 2 "
* (Irrigation Design Building Campus) Roorkee(U.K)
e Roorkee Sample Qty. : 10 Litre

Date of Recelpt  : 26/04/2025

Date of Sampling . 26/04/2025 MU U‘t’[lﬁmd@l Pulff Pﬂtfl@r mells

Date of Test Performance Initiated:  26/04/2025

RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012  |the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
21 | Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
22 | Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S:3025 (P-65)-2022
23 | Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxation 1S:3025 (P-29):1986
24 Total Alkalinity (as CaCO3) mg/L Max 161.3 200 600 1S:3025 (P-23):1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxation 1S:3025 (P-65)-2022
2 Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27):1986
3 Lead (as Pb) mg/L Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65):2014
6 Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
I 7 Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 No relaxation 1S:3025 (P-65)-2022
8 Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 | Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 No relaxation APHA 6630 24th Edition
11 Poly nuclear aromatic hydrocarbons (as PAH) BLQ (0.000025) 0.0001 No relaxation APHA 6440 24th Edition

Date of Completion : 07/05/2025

07/05/2025 2

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:3of 6

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount. DHARMENDRA SINGH
3-Sample will be destroyed after one month from the date of issue of test certificate uniess otherwise specified. Authori 4 Signatory

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.
5-Result given in report are related to sample tested only.

i Sr. Technical Mdriager
s Devansh Testing & Restdrch babe




Devansh Testing %ﬂ\?&rch Laboratory Put. Ltd,
e eport

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448, E-mail : diripviitd@gmail.com, Website : www.dtrlab.org

Govt. Approved TestHouse @ oo
------ —

—— : GROUND WATER (GW-016 & R.7) ULR No. : TC646725600006342F

Report No. : DTRLES-260425011
Customer Name . Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer * (Irrigation Design Buildin
g Campus) Roorkee(U.
Address Roorkee ) UK Sample Qty. : 10 Litre

Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 m)s WW Pu,tf( "f‘V'/ M‘

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS
$.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
18:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
11 | mg/L Max
12 | Trihalomethanes :- -
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochloromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chloroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(ii) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachlor pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
3 Aldrin/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
Date of Completion : 07/05/2025
07/05/2025 é‘) —r
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page : 4 of6
1-Sample(s) not drawn by us unless otherwise stated,
2-Total liabllity of our analytical division Is limited to the Involced amount.

3-8ample will be destroyed after one month from the date of lssue of test certificate uniess otherwise specified. Authorised Signatory
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. Sr. Technical Manager
5-Result given in report are related to sample tested only. “Devansh Testing & Research Laborate-
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Devansh Testing §ftepeprch Laboratory Pve. Liu.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dirlpvtitd@gmall.com, Website : www.dtriab.org

------------------------------------------------------------------------------------------------------------------------

Sample : GROUND WATER (GW-016 & R-7) ULR No. : TC646725600006342F
Report No. . DTRLES-260425011
Customer Name  : Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Buildin
g Campus) Roorkee(U.K)
Address Roorkee Sample Qty. ! 10 Litre
Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 M)L O’f’h’mM PuLP 4 fofof wills
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4
9 2-4 Dichlorophenoxy acetic acid pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
10 DDT (O,P and P,P -Isomers of DDT,DDE and BLQ (0.025) 1 No relaxation DTRL-STP-QCC-269
DDD) pg/L Max
1 Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.025) 0.4 No relaxation DTRL-STP-QCC-269
Max

12 | Ethion pg/L Max BLQ (0.025) 3 No relaxation DTRL-STP-QCC-269
13 | Gamma-HCH (Lindane) pg/L Max BLQ (0.01) 2 No relaxation DTRL-STP-QCC-269
14 | Isoproturon pg/L Max BLQ (0.025) 9 No relaxation DTRL-STP-QCC-260
15 Malathion pg/L Max BLQ (0.025) 190 No relaxation DTRL-STP-QCC-269
16 | Methyl Parathion pg/L Max BLQ (0.025) 0.3 No relaxation DTRL-STP-QCC-263
17 Monocrotophos pg/L Max BLQ (0.025) 1 No relaxation DTRL-STP-QCC-260
18 Phorate pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
Table-6 Bacteriological Test as per (Clause 4.1.1)
1 Total Coliform Bacteria/100ml Absent Absent - 1S :15185:2016
2 E.coli/100 ml Absent Absent - IS :15185:2016
* Applicable only when water is chlorinated.
Date of Completion : 07/05/2025
07/05/2025 d" —2
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 5 of 6
1-Sample(s) not drawn by us uniess otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount
3-Sample will be destroyed after one month from the date of Issue of test certificate Unless otherwise specified. 1S DHARMENDRA SINGH

4—Tes!cer1.iﬁcate in full or parts shall not be used for prometional or publicity purposes. AN Autherised Signatory
5-Result given in report are related to sample tested only. 136 g Sr. Technical Manager

Devansh Testing & Researgh Laborator




Devansh Testing Scfiggggrch Laboratory Put. Ltd,
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : diripvtitd@gmail.com, Website : www.dtrlab.org

—
sample : GROUND WATER (GW-016 & R-7) ULR No. . TC646725600006342F
Report No. : DTRLES-260425011
Customer Name | Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
Customer * (Irigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample Qty. : 10 Litre
Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 U‘H’WCM P “‘Lf) q P ’ ' '
Date of Test Performance Initiated:  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.
Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the IS 10500:2012 with respect to above test only.
07/05/2025 é" —F
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 6 of 6
1-Sample(s) not drawn by us uniess otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate
4-Test certificate in full or parts shall not be used for promotional or publicity purpo.::‘.'“. PREnHse dparitot DHARMENDRA STNGH
5-Result given in report are related to sample tested only. SMLE A Authoriscd Signatory
137 Sr. Technical Manager

Devansh Tesing & Researh L aborason.



Devansh Testing S¢egeqrch Laboratory Pvt. Ltd.
Test Report

04, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

--------------------------------------------------------------------------------------
............

Sample : GROUND WATER (GW-012 & 326) ULR No. . TC646725600006341F
Report No. : DTRLES-260425008

Customer Name  : Uttarakhand Pollution Control Board Your Ref. : 26/04/2025

e -sesingl ! (Irrigation Design Building Campus) Roorkee(U K)

Adares Roorkee Sample Qty. : 10 Litre

Date of Receipt  : 26/04/2025

Date of Sampling ; 26/04/2025 M) S W @vfx« kb ®) LA

Date of Test Performance Initiated :  26/04/2025

RESULTS OF ANALYSIS

Reference ¢ 18:10500-2012
Description i One Ground Water (GW-012 & 326) Sample was received us on 26-04-2025.
S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit (115:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4

(i).Chemical Testing ( Water)
Table -1 Organoleptic and physical parameter (clause 4)
1 Colour, Hazen Unit Max <2 5 15 1S:3025 (P-4):2021
2 Odour Agreeable Agreeable Agreeable 1S:3025 (P-5):2018
3 Taste Agreeable Agreeable Agreeable 1S:3025 ( P-7):2017
4 Turbidity NTU, Max. <1.0 1.0 5.0 1S:3025 (P-10):1984
5 pH Value 7.54 6.5t08.5 No relaxation 1S:3025(P-11):2022
6 Total Dissolved Solids mg/L Max. 306 500 2000 1S:3025 (P-16):2023
Table -2 General parameter Concerning Substances undesirable in excess ive amounts (Clause-4)
1 Total Hardness(As CaCO3) mg/L Max. 170.7 200 600 1S:3025 (P-21):2009
2 Iron (as Fe) mg/L Max. BLQ (0.05) 1.0 No relaxation 1S:3025 (P-65)-2022
3 Chloride (as Cl) mg/L Max 27.2 250 1000 1S:3025 (P-32):1988
4 * Residual Free Chlorine mg/L Min BLQ (0.1) 0.2 1.0 1S:3025 (P-26):2021
5 Fluoride (as F) mg/L Max. 0.41 1.0 1.5 APHA 4500 F,D 24th Edn.

Date of Completion : 07/05/2025

07/05/2025 dﬂ 0

DATE OF I8sve REVIEWED BY AUTHORISED SIGNATORY

NOTE: Page:10f6
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified '
4-Test certificate in full or parts shall not be used for promotional or publicity S. b ; p DHA\RmmrErs:LDSRAgMySINGH
5-Result given in report are related to sample tested only. Pﬂ"g’ée 5 Technical IM

1. Tec anager

Tevansh Testing & Researgh Laboratory



Devansh Testing Scippearch Laboratory Pvt. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448 E-mall : dtripvtitd@gmail.com, Website : www.dtrlab.org

--------------------------------------------------------------------------------------------------------------------
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Sample : GROUND WATER (GW-012 & 326) ULR No. . TC646725600006341F
Report No. ! DTRLES-260425008
Customer Name . Uttarakhand Pollution Control Board Your Ref. . 26/04/2025
Customer * (Irrigation Design Building Campus) Roorkee(U.K)
Address Roorkee Sample S : 10 Litre
Date of Receipt  : 26/04/2025
Date of Sampling ; 26/04/2025 m) 5 W Quru mls®) (-
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

1S:10500/2012 the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4
6 Calcium (as Ca) mg/L Max. 34.6 75 200 1S:3025 (P-40) :1991
7 Magnesium (as Mg) mg/L Max 20.5 30 100 1S:3025 (P-46) :1994
8 Copper (as Cu) mg/L Max BLQ (0.02) 0.05 1.5 1S:3025 (P-65)-2022
9 Manganese (as Mn) mg/L Max BLQ (0.02) 0.1 0.3 1S:3025 (P-65)-2022
10 Sulphate (as SO4) mg/L Max. 9.2 200 400 1S:3025 (P-24):2022
1 Nitrate (as NO3) mg/L Max 29 45 No relaxation 1S:3025 (P-34):1988
12 Ammonia(as total ammonia-N) mg/L Max BLQ (0.1) 0.5 No relaxation 1S:3025 (P-34):1988
13 | Phenolic Compounds (as C6H50H) mg/L Max BLQ (0.001) 0.001 0.002 1S:3025 (P-43):2021
14 | Zinc (as Zn) mg/L Max BLQ (0.01) 5 15 1S:3025 (P-65)-2022
15 | Aluminium (as Al) mg/L Max BLQ (0.02) 0.03 0.2 1S:3025 (P-65)-2022
16 | Anionic Detergents(as MBAS) mg/L Max BLQ (0.2) 0.2 1.0 Annex "K" of
1S:13428:2005
17 | Barium (as Ba) mg/L Max BLQ (0.1) 0.7 No relaxation 1S:3025 (P-65)-2022
18 | Boron (as B) mg/L Max BLQ (0.1) 0.5 24 1S:3025 (P-65)-2022
19 | Chloramines (as CI2) mg/L Max BLQ (0.2) 4.0 No relaxation 1S:3025 (P-26)-2021
20 |Mineral Oil mg/L Max BLQ (0.2) 1.0 No relaxation 1S:3025 (P-39):2021
Date of Completion : 07/05/2025
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page: 2 of 6
;—Sample(a) not drawn by us unless otherwise stated. @
-Total liability of our analytical division is limited to the invoiced amount. RA SINGH

3-Sample will be destroyed after one month from the date of issue of test certifica DHARME}ND .
4-Test certificate in full or parts shall not be used for pmmotlo::ln or pu:l:dty o u:h" T Authwrised Signatory
5-Result given in report are related to sample tested only. PqrBpSps. Sr. lechnical Manager

' Devansh Testing & Rescargh Laboratory




Devansh Testing &f3qsearch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dirlpvtitd@gmail.com, Website : www.dtrlab.org

Govt. Approved Test House
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Sample ! GROUND WATER (GW-012 & 326) ULR No. . TC646725600006341F
Report No. : DTRLES-260425008
gumm:: Name l:u-.n:h.ﬂ; Ptfllutlon. Cf:ntrol Board Your Ref. : 26/04/2025
o E; :137( :;n esign Building Campus) Roorkee(U.K) Sample Qty. -
Date of Receipt : 26/04/2025
Date of Sampling . 26/04/2025 MLS W Pof@l mella ud .
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method

Acceptable limit |/1S:10500/2012 In

18:10500/2012  |the absence of

Amd No-1,2,3 & 4 |Alternate Source

Amd No-1,2,3& 4

21 Selenium (as Se) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
22 Silver (as Ag) mg/L Max BLQ (0.02) 0.1 No relaxation 1S:3025 (P-65)-2022
23 Sulphide (as H2S) mg/L Max BLQ (0.05) 0.05 No relaxation 1S:3025 (P-29):1986
24 | Total Alkalinity (as CaCO3) mg/L Max 149 200 600 1S:3025 (P-23):1986
Table -3 Parameters Concerning Toxic Substances (Clause 4)
1 Cadmium (as Cd) mg/L Max BLQ (0.003) 0.003 No relaxation 1S:3025 (P-65)-2022
2 Cyanide (as CN) mg/L Max BLQ (0.01) 0.05 No relaxation 1S:3025 (P-27):1986
3 Lead (as Pb) mg/L Max BLQ (0.01) 0.01 No relaxation 1S:3025 (P-65)-2022
4 Mercury (as Hg) mg/L Max BLQ (0.001) 0.001 No relaxation 1S:3025 (P-65)-2022
5 Uranium (as U), mg/L Max BLQ(0.01) 0.03 No relaxation 1S:3025 (P-65):2014
6 Molybdenum (as Mo) mg/L Max BLQ (0.02) 0.07 No relaxation 1S:3025 (P-65)-2022
7 Nickel (as Ni) mg/L Max BLQ (0.01) 0.02 No relaxation 1S:3025 (P-65)-2022
8 Total Arsenic (as As) mg/L Max BLQ (0.005) 0.01 No relaxation 1S:3025 (P-65)-2022
9 Total Chromium (as Cr) mg/L Max BLQ (0.02) 0.05 No relaxation 1S:3025 (P-65)-2022
10 Poly chlorinated biphenyls mg/L Max BLQ (0.000025) 0.0005 No relaxation APHA 6630 24th Edition
11 Poly nuclear aromatic hydrocarbons (as PAH) BLQ (0.000025) 0.0001 No relaxation APHA 6440 24th Edition
Date of Completion : 07/05/2025
07/05/2025 R aed
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:3of6
;ﬁ;n:m:iixfdmzmmm:u?: the i olced
3-Sample wil bs desiroyed ahr one month fom the date of lum::t cerlificate uniess otherwise specified. DHARMENDRA SINGH
4-Test cerificate In full or parts shall not be used for promotional or publicity purposes. Awhiscd Signatory
5-Result given in report are related to sample tested only. 140 Sr. Technical Manager

Phcvansh Testing & Research Laboratory
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Devansh Testing Sfiggegrch Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com, Website : www.dtrlab.org

Govt. Approved Test House
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sample ¢ GROUND WATER (GW-012 & 326) ULR No. : TC646725600006341F
Report No. : DTRLES-260425008
Customer Name ! Uttarakhand Pollution Control Board Your Ref. : 26/04/2025
tomer v g g . e
CMl:m gr;lg;t;gn Design Building Campus) Roorkee(U.K) Samplo Qty. e
Date of Receipt  : 26/04/2025
Date of Sampling . 26/04/2025 m’ IS Gmljgh, Pv\ru MeUa @ (.
Date of Test Performance Initiated :  26/04/2025
RESULTS OF ANALYSIS
S.No.| Test Parameters Results Requriements  |Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of
Amd No-1,2,3 & 4 |Alternate Source
Amd No-1,2,3& 4
11 | mg/L Max
12 | Trihalomethanes :- -
(a)Bromoform mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
(b)Dibromochloromethane mg/L Max BLQ (0.025) 0.1 No relaxation DTRL-STP-QCC-548
c)Bromodichloromethane mg/L Max BLQ (0.025) 0.06 No relaxation DTRL-STP-QCC-548
(d)Chloroform mg/L Max BLQ (0.025) 0.2 No relaxation DTRL-STP-QCC-548
(i) Residue in water DTRL-STP-QCC-548
Table -5 Pesticide Residues Limits
1 Alachlor pg/L Max BLQ (0.025) 20 No relaxation DTRL-STP-QCC-269
2 Atrazine pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
3 Aldrir/ Dieldrin pg/L Max BLQ (0.025) 0.03 No relaxation DTRL-STP-QCC-269
4 Beta -HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
5 Alpha HCH pg/L Max BLQ (0.01) 0.01 No relaxation DTRL-STP-QCC-269
6 Butachlor pg/L Max BLQ (0.025) 125 No relaxation DTRL-STP-QCC-269
7 Chlorpyriphos pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
8 Delta HCH pg/L Max BLQ (0.01) 0.04 No relaxation DTRL-STP-QCC-269
Date of Completion : 07/05/2025
0710512025 \d" —2
DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page:40of 6
1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division s limited to the Invoiced amount
3-Sample will be destroyed after one month from the date of issue of test certificate Lnless othenwise specified. DHARMENDRA SINGH

#Twmlnulummmumdfumdumwm

Auvihorised Sy y
S-Result given in report are related 1o sample tested only. 141 =

Sr. Technical Manager
Devansh Testing & Rm.ﬁ: Lm




Devansh Testing %lgf rch Laboratory Put, Ltd.
est Report

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661 (UK)
Contact No. : 01332-235415, 7060134448,E-mall : dtripvtitd@gmall.com, Website : www.dtriab.org
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Sample : GROUND WATER (GW-012 & 326) ULR No. . TC646725600006341F
Report No. . DTRLES-260425008

Customer Name ! Uttarakhand Pollution Control Board Your Ref. : 26/04/2025

Customer * (Irigation Design Building Campus) Roorkee(U.K)

Address Roorkee Sample Qty. : 10 Litre

Date of Receipt  : 26/04/2025

Date of Sampling  : 26/04/2025 M) I Gmag‘hju' ?‘T‘W W«UA@)W

Date of Test Performance Initiated:  26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Resuits Requriements Permissible Limit | Test Method

Acceptable limit |/15:10500/2012 In

1S:10500/2012  |the absence of

Amd No-1,2,3 & 4 | Alternate Source

Amd No-1,2,3& 4
9 2-4 Dichlorophenoxy acetic acid pg/L Max BLQ (0.025) 30 No relaxation DTRL-STP-QCC-269
10 | DDT (O,P and P,P -Isomers of DDT,DDE and BLQ (0.025) 1 No relaxation DTRL-STP-QCC-269
DDD) pg/L Max
1 Endosulfan (Alpha, Beta and Sulphate) pg/L BLQ (0.025) 0.4 No relaxation DTRL-STP-QCC-269
Max

12 Ethion pg/L Max BLQ (0.025) 3 No relaxation DTRL-STP-QCC-269
13 | Gamma-HCH (Lindane) pg/L Max BLQ (0.01) 2 No relaxation DTRL-STP-QCC-269
14 Isoproturon pg/L Max BLQ (0.025) 9 No relaxation DTRL-STP-QCC-260
15 | Malathion pg/L Max BLQ (0.025) 190 No relaxation DTRL-STP-QCC-269
16 | Methyl Parathion pg/L Max BLQ (0.025) 0.3 No relaxation DTRL-STP-QCC-269
17 | Monocrotophos pg/L Max BLQ (0.025) 1 No relaxation DTRL-STP-QCC-260
18 | Phorate pg/L Max BLQ (0.025) 2 No relaxation DTRL-STP-QCC-269
Table-6 Bacteriological Test as per (Clause 4.1.1)
1 Total Coliform Bacteria/100ml Absent Absent - IS :15185:2016
2 E.coli/100 ml Absent Absent - 1S :15185:2016
* Applicable only when water is chlorinated.

Date of Completion : 07/05/2025

07/05/2025 é*” SRy o

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY
NOTE: Page : 5 of 6

1-Sample(s) not drawn by us unless otherwise stated,

2-Total liability of our analytical division Is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publi
5-Result given in report are related to sample tested only. —— erzzul

Bl pHARMENDRA SINGH
X Authorised Signatory
v S, Technical Manager
5. vansie lesting & Rescarch Laborelory
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sample : GROUND WATER (GW-012 & 326) ULR No. . TC646725600006341F
Report No. ¢ DTRLES-260425008

Customer Name ¢ Uttarakhand Pollution Control Board Your Ref. + 26/04/2025

Customer * (Irrigation Design Building Campus) Roorkee(U.K)

Address Roorkee Samprs Gy * 10 Litre

Date of Receipt  : 26/04/2025

Date of Sampling  : 26/04/2025 m) 1 Gomadtu' Qafw s .

Date of Test Performance Initiated : 26/04/2025

RESULTS OF ANALYSIS

S.No.| Test Parameters Results Requriements Permissible Limit | Test Method
Acceptable limit |/1S:10500/2012 In
1S:10500/2012 the absence of

Amd No-1,2,3 & 4 | Alternate Source
Amd No-1,2,3& 4

Note-1. BLQ-Below limit of Quantification
2. Figure in brackets indicate minimum limit of Quantification.

Date of Completion : 07/05/2025
Note :- Party asked for the above tests only.
The sample conforms to the IS 10500:2012 with respect to above test only.

07/05/2025 0

DATE OF ISSUE REVIEWED BY AUTHORISED SIGNATORY _
NOTE: Page : 6 of 6 '
1-Sample(s) not drawn by us unless otherwise stated. b A =

2-Total liability of our analytical division is limited to the invoiced amount. £ SN

3-Sample will be destroyed after one month from the date of Issue of test certificate unless otherwise specified. 3 —{ 5 HARMENDRA SINGH

4-Test certificate in full or parts shall not be used for promotional or publldq pygposes.
5-Result given in report are related to sample tested only.

Authorised Signatory
Sr. Technical Manager
Devansh Testing & Rescargh Laboratory
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